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BEFORE THE NATIONAL GREEN TRIBUNAL;
EASTERN ZONE BENCH; KOLKATA

0.A. NO. 158/2025/E7

Surendra Tapasu & Others -+ APPLICANTS
Vrs.
Union of India & Others ...RESPONDENTS

COUNTER _AFFIDAVIT FILED ON_BEHALF OF

RESPONDENT NO.5 (ODISHA INDUSTRIAL

INFRASTRUCTURE DEVELOPM ENT CORPORATION)

[Tacondhahy Pofrciin ~— » aged about- $}-years, D/o-
ke pamsolior pfain » at present working as l-wdt "*t'”

Odisha Industrial Infrastructure Develupment Corporation
(IDCO), Janpath, Bhubaneswar, Dist- Khurda, do hereby
solemnly affirm and state as follows:
1. That, I have been duly authorized to swear this
affidavit on behalf of Respondent No.5 in this case.
z- That, I have gone through the contents of the
original application and have understood the same. | am also
otherwise acquainted with the facts of the case,
3. That, in the original application, the applicant has
prayed to take necessary action against the respondent no.S
& 6 including the criminal proceeding for willfully violating
the Provisions of Forest Conservation Act 1980, Costal
Regulation Zone Notilication 2019 und Environmental
Protection Act 1986 and to direct the Respondent No.7 1o
take necessary action against the erring oflicers and persons
concerned for felling the (rees ilegally
W
PRADIPTA KULIAR MOHANTY

N{\ |‘;J:IJI.':." L 104 “ruIN
REGD.No-( ||J Q41895

and  without

-
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authority. Further prayed to restrain the MoEFCC from
apprising the project and grant of Environmental Clearance,
Forest Clearance and CRZ Clearance under Fresh project
category without violation also hold and declare the
construction activity carried out by the Respondent No.6 as
illegal. Also prayed to direct the Respondent No.2, 3 & 6 to
restore the damages caused by tree felling and impose and
exemplary penalty against the violators and direct the
Respondent No.! to declare Sipasarubali area as
Ecologically Fragile/Sensitive Area under Environment
protection Act, 1986, on the basis of all misconceived facts
and law, which are traversed in view of the averments made
herein below, while in course of replying to the averments
made in the appeal, in view of which the appeal is liable to
be dismissed, being not sustainable in the eye of law.

4.  That, in reply to the averments made in Para-1 of the
O.A., it is humbly submitted that, Sri Jagannath
International Airport at Puri is a much-awaited project of
the state to accommodate the ever increasing air travel
passenger load of Bhubaneswar airport which has no scope
for further expansion due to space constraint. This project
will also give a boost to Tourism by enhanced air
connectivity and economical and social developments in
around Puri. In the Public Hearing held for Environmental
Clearance by SPCB, Odisha on the site, local people

overwhelmingly welcomed it.

PRADIPTA KUMAR MOHANTY
NOTARY, CUTTACK TOWN
EGD.No-ON-D4/1 603

£
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It is pertinent 10 submit that, the DFO, Puri WL

Division in his Site Inspection Report on 10.05.2023 in
presence of Tahasildar Brahmagiri and other Revenue
officials has observed, “NO violation of Forest
Conservation Act has been noticed”. Further, the DFO,
Puri WL Division, on 14.10.2024 basing on his field
inspection on 13.08.2024 has reported that, “No tree felling
has been done, no damage to flora and fauna has been
done”. Copies of the Site Inspection Report on 10.05.2023
& Report on 14.10.2024 of the DFO, Puri WL Division are
annexed herewith as Annexures-A/5 & B/S res pectively.
The OCZMA on dt.16.03.2024 has accorded
approval for CRZ Clearance to the project and has
recommended MoEF & CC, Govt of India for grant of

composite clearance of CRZ clearance along with
Environment Clearance. Copy of the OCZMA approval for
CRZ Clearance dt.16.03.2024 is annexed herewith as
Annexures-C/5.

The MoEF&CC afier conducting site visit has
approved the combined clearance for Environment
Clearance and CRZ Clearance with a condition for
issuance of the same afler sanction of Stage —I clearance for
forest diversion. Copy of th mn-.ﬂtrs of aqenda df the

A 1 0R 2025
MoEF&CC is annexed herewith s Annexur es-1)/5,

The Forest Diversion Proposal for 27.887 ha (08.909
Ac) of DLC land after being examined and recommended
by DFFO, Puri (WL) Division, PCCF, Odisha and Forest &

Environment Dept was submitted 10 Mol:F&CC. I'he

W

]
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Regional Empowered Committee, MoEF&CC, Regional
Office, Bhubaneswar in their 95" meeting held on
16.10.2023 deliberated on the proposal along with reply of
State Govt. and recommended the proposal to Ministry of
EF&CC, New Delhi for approval with following conditions.

a) During landing and taking off of flights, flying over
Balukhand sanctuary will be avoided.

b) User agency shall obtain clearance from OCZMA
for the area coming under CRZ-III before
submission of compliance of Stage-1 clearance
conditions, if In-principle approval is granted.

Copy of the 95" meeting of the Regional Empowered
Committee, MoEF&CC held on 16.10.2023 is annexed
herewith as Annexures-E/S.

The Regional Empowered Committee, MoEF&CC
Bhubaneswar in their 97™ meeting held on 14.12.2023 again
deliberated as per advice of MoEF&CC, New Delhi and
examined the three alternatives explored by the User agency
and recommended by Forest & Environment Department
and found for the establishment of green field International
Airport depending upon technical feasibility study by
Airport Authority of India, orientation and dimension of the
runway for Code - 4E aircraft, operation with single runway
based on wind direction cannot be altered and this
alternative has the least amount of lorest land involved. The
Committee also observed that since the runway orientation
is specific to the location (site [linalized by AAl):
involvement of such limited extent of DLC forest lund

(5.91% of the total arca) is unavoidable. The Committee

-

~tabetl officor ~
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decided to recommend the proposal for diversion of 27.854
ha of DLC forest land to Ministry. Copy of the 97" meeting
of the Regional Empowered Committee, MoEF&CC held
on 14.12.2023 is annexed herewith as Annexures-F/5.

In order to ascertain the position of study on Oliver
Ridley turtle, Irrawaddy dolphin and Central Asian Flyway,
an central institute of repute, Zoological Survey of India
was entrusted to take up the study as desired by MoEF&CC.
ZS1 have submitted their interim study report basing on
their recommendation that, Site Specific Wildlife
Conservation/ Management Plan is being prepared.

Copy of the interim study report of the ZSI is annexed

herewith as Annexures-G/5.

Advisory Committee, MoEF & CC in their 6"
meeting on 24.06.2025 has observed that, “in view of the
concerns raised with regard to the migration routes, threats
and conservation requirements of Olive Ridley turtles
Irrawady dolphins along the Puri coast and migratory birds
coming to Chillika lake, the state shall seek the comments/
recommendations of WLL on the subject matter. The
conservation measures and mitigation activities so
identified will be integrated in to a Site Specific Wildlife
Conservation/Management Plan for the project which shall
be appraoved by the CWLW, Odisha", A team ol scientists
from WLL, Dehradun has visited the site [rom did.
22.07.2025 to 23.07.2025 and their recommendation will be
integrated in the Site Specific Wildlife Management Plan, as

advised. Copy of the 0" meeting dt.24.06.2025 of (he
\
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Advisory Committee, MoEF & CC is annexed herewith as

Annexures-H/S.

. That, the averments made in Para-2 of the O.A. needs no

reply.

That, in reply to the averments made in Para-3 of the O.A.,
it is humbly submitted that, as per the tree enumeration
jointly done by Revenue & Forest Officials there are 13504
nos of trees in the project area of 471.401 ha of land out of
which 1291 nos of trees are in 27.887 ha DLC forest land
and 12213 nos of trees are in 443.514 ha non forest land
over. Copy of the details of the tree enumeration is annexed

herewith as Annexures-J/5.

More than 90% of the trees are Cashew, Acacia and
Casuarina, which were initially planted during 1970 to
1980, as per the Site Inspection Report of the DFO, Puri.
Although, the agency which has undertaken the plantation is
not ascertained, the Cashew plants are most likely were
planted by Cashew Development Corporation  and
abandoned after the plants have lost their fruiting vigor and
scattered Casuarina and Acasia plants were planted by
Social forestry scheme as village woodlots 1o meet
fuelwood demand. Most of the plants are top broken and in
moribund form. As per the Site Inspection Report of DFO,
Puri (WL) Division the vegetation density of DLC forest
land is 0.4 to 0.5 with Eco Value Class-111 (Annexure-A/S).

The densily of trees over the entire land comes less
than 29 nos of trees / ha (13504 nos/471.401 ha) which

attribute 1o a density of an open Torest, ie. 0 o 04, The

M

—_—
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same might have been depicted in Survey of India Topo
sheet mentioned in area as an open mixed jungle. In Topo
sheet, which is of 2008 edition and is of Scale 1:150000,
with scattered miscellaneous tree growth has been reflected

as jungle, as it was not put to any other class of land use.

7. That, in reply to the averments made in Para-4 of the O.A.,

it is humbly submitted that, the presumption the trees were
planted and serving as coastal shelterbelt is not true.
Because the pattern of plantation does not match with
Costal Shelter Belt plantation, which emphasizes plantation
of Casuarina (Jhaun) at a close spacing of Imt/Imt in staged
manner which serves as a shield against the coastal wind.
The available plants in the project area are predominately
Cashew followed by other species like Jhaun, Acacia and
sporadic Coconut and Palm trees. This type of sporadic
plants with majority of Cashew plants does not suggest it
has been done under Costal Shelter Belt scheme. Cashew
tree are not enough adequate height to check the sea wind.
Most of the other plants in the project area are top broken
and stunted growth. The existing open vegetation of low
height is not effective against cyclone, which needs a
coastal shelterbelt plantation of strong and tall species like
Casuarina at a close spacing ol |m x1m.,

As regards, the DSS Analysis Report in Parivesh Web
Portal, Moderate Dense Forest of 89.00 ha and open dense
forest 0I"83.01 ha ol vegetated area, this is to mention that,
the phenology and branching pattern of Cashew (rees is

such that, the branches lay on ground and (hat gives an
PRADIFT \‘1 AN
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impression of vegetation from above. So the non-forest ares
with Cashew and Acacia plants giving and impression of
moderate dense forest and open forest is not based on field

condition.
As per tree enumeration conducted by DFO, Puri WL
Division and Tahasildar, Brahmagiri the density of trees is

as under:

DLC Forest land (27.885 ha)- 1291 numbers i.e. 46 trees
per ha (10,000sqm)

Non-forest land (443.514 ha) — 12,213 nos i.e. 27.5 trees per
ha(10,000sqm)

Total area (471.401 ha) - 13,504 nos i.e. 28.6 trees per ha
(10,000sgm)

This indicates the area is wide open with a density of
0.4.
The DFQO, Puri WL Division in his report did.
21.09.2023 has stated that,

“The impact of existing vegetation in the project area
on cyclone as out of 13504 number of trees are 10374 trees
are (1291 in DLC land and 9083) are under (30-39) c¢m
girth class which have hardly any role to check the cvelonic
wind. Due to stunted growth and top broken condition of
existing vegetation and growth pattern of Cashew which
constitutes almost 50 percent of the vegetation, the overall
impact of the existing vegetation on wind control is low:.

Apart from taking up 29,939 ha of Compensatory
Afforestation against the project, Puri WL Division has
already taken up Casuarina Shelterbelt plantation over 43
fla — 1.78 lakhs plants and kia fencing (3.6 KMs) in nearby
of the project area afier the FANI cyelone -2019 to protect
the coast from natural disaster. In the remaining stretches
of coustal area also, coastal afforestation works  are
underway by Puri WL Division, "

> Patouty

Land Griiicer
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Copy of the report did.21.09.2023 of the DFO, Puri

WL Division is annexed herewith as Annexures-K/5.

As per the direction of the Forest Advisory

Committee did.24.06.2025, a team of scientists of Wildlife
Institute of India, Dehradun have visited the site 22.07.2025
to 23.07.25. Their views / comments will be integrated in

the Site Specific Wildlife Conservation/Management Plan

which is being prepared.

. That, in reply to the averments made in Para-5 of the O.A.,

it is humbly submitted that, as per (ree enumeration
conducted by DFO, Puri WL Division and Tahasildar,

Brahmagiri, the density of trees is as under:

DLC Forest land (27.885 ha)- 1291 numbers i.e. 46 trees

per ha(10,000sqm)

Non-forest land (443.514 ha) — 12,213 nos Le. 27.5 trees per
ha(10,000sqm)

Total area (471.401 ha) - 13,504 nos i.e. 28.6 trees per
ha (10,000sqm)

This indicates the area is wide open with a density of
0.4.

The Topo sheet showing the area has ‘open mixed
jungle mainly Casuarina” does not corroborate with the ficld
condition. Cashew is predominately spread over the area
with fewer numbers ol Casuaring and Acacia trees, Cashew
plants having low height are not efficient enough against
cyclonic wind. So, the scattered trees available in the project
area are serving as shelter belt against cyclone is not true. In
Topo sheet, which is of 2008 edition and is ol Scale

1:150000, with scattered miscellancous tree growth has

-~
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been reflected as jungle, as it was not put to any other class
of land use.

. That, in reply to the averments made in Para-6 of the O.A.,
it is humbly submitted that, the Casuarina, Cashew and
Acacia trees are not good habitat for wild lives. As per Site
Inspection Report of DFO, Puri WL Division, the proposed
site is 11.28 km from Balukhand RF towards east and does
not form part of any Wildlife Sanctuary or Biosphere
Reserve. Sporadic movement of wild animal like Hyena,
Porcupine, Spotted Deer, Jackals are noticed in the area
besides this reptiles like Snakes, Common Chameleon and
birds are found moving in the area. There is no movement
of rare/ endangered WL species in the area.

The DFO, Puri WL Division in his report did
05.12.2023 has observed that the project area is at an aerial
distance of 9.95 kms from Eco Sensitive Zone of Balukhand
Sanctuary and the project area is expecting a least impact on
wild lives in general and bird movement in particular. Copy
of the report dt.05.12.2023 is annexed herewith as
Annexures-L/5,

PCCF (WL), Odisha has also agreed to the views of
DFO Puri WL Division. Impact of the proposed project on
birds’ movement in particular and wildlife in general is
minimal. Copy of the Letter o' PCCF (WL) agrecing on
views of’ DFO Puri WL Division is annexed herewith as

Annexures-M/5,

10. That, in reply to the averments made in Para-7 of the O.A.,

it is humbly submitted that, sporadic nesting ol Olive Ridley

79

Aenadradi Petfoacam .
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Turtle happens all over the eastern cost of Odisha. The
nearest mass nesting center is Devi Muhan which is around
45 km away from the proposed site.

As per annual Dolphin census conducted by Forest
Depit., no Irrawaddy dolphins are cited in the coastal area of
Bay of Bengal near the project site. A detailed report in this
regard has been furnished in compliance to EDS of FAC
vide Letter No. 11499 did. 27.05.2025 of PCCF, Odisha to
MoEF & CC, New Delhi. Copy of the Letter No. 11499
dt.27.05.2025 of PCCF, Odisha to MoEF & CC, New Delhi
is annexed herewith as Annexures-N/5.

However, in view of the concern for wild lives, State
Govt has engaged a central Govt. entity, Zoological Survey
of India, to carry out a detailed study the probable impact of
the project on Olive Ridley turtle, Irrawaddy dolphins and
central Asian Flyway and suggest conservation needs to
support sustainable and protection measures which will be
included in the Site Specific WL Management Plan. Copy
of the Letter of Govt engaging ZSI is annexed herewith as

Annexures-P/5.

11.That, in reply to the averments made in Para-8 of the O.A.,

it is humbly submitted that, as regards the Central Asian
Flyway (CAF), Zoological Survey of India (Z81), a central
Institute under MolLF&CC, Govt ol India, has been
entrusted with the job of conducting a detailed study and
suggesting mitigation plan, which will be implemented atter

due approval ol Chiel (W) Warden, Odisha,

—
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12.That, in reply to the averments made in Para-9 of the 0.A.,
it is humbly submitted that, there is a separate proposal for 6
lane €xpressway, which will link Bhubaneswar to Puri is /
meant to improve the connectivity between 2 major g
Tourism Hubs, which is not directly related to the airport
project. Compliance in this regard has been submitted to
FAC vide Letter No. 11499 dtd.27.05.2025 of PCCF,
Odisha to MoEF&CC, New Delhi.

13.That, in reply to the averments made in Para-10 of the O.A.,

it is humbly submitted that, there is no further scope of the

Land Officer -
IDCO, Bhubaneswar

expansion of Biju Patnaik Airport keeping in view the ever
expanding demand due to space constraint and other
technicalities. Compliance in this regard has been submitted
to FAC vide Letter No. 11499 did. 27.05.2025 of PCCF,
Odisha to MoEF&CC, New Delhi.

14.That, in reply to the averments made in Para-11 of the O.A.,
it is humbly submitted that, boundary wall with pre-
fabricated material (easy to fix and easy to dismantle) which
is normally done by IDCO, were done on sides prone to
encroachment over 13.3 kms out of the total boundary of 16
kms to prevent encroachment of the land by land grabbers
as there is incidence of encroachment in nearby areas. This
has been intimated in the compliance to EDS by FC, vide
Letter No, 11499 dd.27.05.2025 of PCCF, Odisha to
MoEF&CC, New Delhi. Even there have been incidences
of destroying the boundary wall for which Divisional Head
of IDCO had lodged compliant with local police on

22.03.2024. Copy of the complaint of Divisional Head of
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IDCO dt.22.03.2024 is annexed herewith as Annexures-0)/
S.

This is pertinent to mention here that, construction of

boundary wall and security sheds are permissible activities
prior to sanction of Environment Clearance, as per
notification dtd.29.03.2022 of MoEF&CC, Govt. of India.
Copy of notification dtd.29.03.2022 of MoEF&CC, Govt. of

India is annexed herewith as Annexures-R/5.

15.That, in reply to the averments made in Para-12 of the O.A.,

it is humbly submitted that, National Centre for Sustainable
Coastal Management (NCSCM), Ministry of Environment,
Forest and Climate Change (MoEFCC), Government of
India, Chennai has prepared project level CRZ map by
demarcating the High Tide Line (HTL), Low Tide Line
(LTL) and Ecological Sensitive Areas (ESAs) for the
proposed project site, to obtain environmental clearances.
NCSCM is an as an autonomous institution of MoEFCC
and one of the seven authorized agency who prepares
Coastal Regulation Zone study reports and site-specific
maps.

In this regard, NCSCM has visited the site and
investigated the project site 1o demarcate HTL and FSAs,
Demarcation of the HTL, L'TL, ESAs and identilication of
Coastal Regulation Zones (CRZ) have been carried out in
1:4000 scale to provide detailed information on the CRZ
calegorics with respect 1o the proposed project site. CRZ,
map of 1:4000 scale was prepared based on the approyved

CZMP ol Odisha as per CRZ Notilication, 2019,

:
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C.atcgory Wise Area Distribution of the proposed project
site as per approved CZMP 2019, Odisha isasunder:
No 200 m to 500 [ Out of CRZ |

Development | m From HTL | Area
Zone in Ha - CRZ 1IIB ‘
in Ha_________.‘
| Project Area | 0.0204 150929 455118

No sand dune is coming inside the project area.

Accordingly, CRZ clearance was applied for to
OCZMA who after thorough deliberation recommended

MoEF &CC for sanction of combined EC&CRZ clearance

after carving out of 0.0204 ha of CRZ-1IIA(NDZ) area from

the project area.

16.That, in reply to the averments made in Para-13 of the O.A.,

it is humbly submitted that, the temporary boundary wall

pre-fabricated material was constructed during June

d from

with
2023 to October 2023 to protect the Govt. lan

encroachment. The extra boundary wall has no relation with

the airport site and only meant to Save the left over land
beyond the project area from
construction noticed in CRZ area has been demolished.

17.That, in reply to the averments made in Para-14 of the O.A.,

encroachment. The

it is humbly submitted that, no tree felling has been taken up
in the project area for construction of temporary boundary
wall. No damage to flora and fauna has been made. No road
has been constructed inside the project area. No violation
under EC has been done.

18.That, in reply to the averments made in Para-15 ol the O.A.,

it is humbly submitted that, as per Shore Line Change Atlas

of Indian Coast, Volume-5, Odisha &amp; West Bengal,

5y

PRADIFTA R MOHANTY
NOTARY, CUTTACK TOWN
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19.That, the averments made in Para-16 of

20.That, in reply to the averments

*’\'X"

prepared by Space Application Centre (ISRO), Ahmedabad,
the proposed airport site near to Puri coast is showing no
crosion (as per map 74E09SE- page 65 of 214 and
74E13SW-page 66 of 214). Rather, there is more accretion

in the coastal area. Copy of the study report is published in

December 2023 is annexed herewith as Annexu res-S/5.

As per the above report summary, the Puri coast is

showing accretion not erosion.
the O.A. needs no

reply.
made in Para-17 of the O.A.,

it is humbly submitted that, there will be minimum number

lling for the project and sufficient number of trees

of tree fe

will be planted in and around the project area to enhance the

greenery alongwith further development Coastal Shelter

he detail plan was explained to the local

Belt Plantation. T
¢ hearing and their suggestions and

public in the publi
proposals were included in the plan.

It has also been elaborately explained in the report of
PCCF, Odisha in his report 10 MoEF&CC dtd 27.05 2025

that, the whatever environmental loss will be there, that will

be compensated/minimized following the remedial
measures advised by external agencies like Zoological
Survey of India and Wild Life Institute of India and also as
per directions issued in conditions of EC and Forest

Diversion.

21.That, the averments made in Para-18 ol the O.A. needs no

reply.
Yy

g
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22.That, in reply to the averments made in Para-19 of the O.A.,
it is humbly submitted that, no tree felling has been done
neither no road has been constructed in the project area.
Report of DFO, Puri clearly indicates regarding no cutting
of trees. Since there are only 27 trees per ha of area i.e.
10,000sqare meters (as per tree enumeration) the area is
nearly 70 percent vacant land in field. Miscellaneous bushes
reflected in Google image might have been misinterpreted
as tree cover. The electric transformer site is not within the
project area and has no connection with the airport project.

23.That, since the averments made in Para-20 of the 0O.A. has
already been replied, while replying the Para-19 of the

0.A., the same needs no reply.

24.That, the averments made in Para-21 of the 0.A. needs no
reply.

25.That, in reply to the averments made in Para-22 of the O.A.,
it is humbly submitted that, the villagers have full access to
the project area as nearly 2 KMs of boundary is open. No
complaint in this aspect was raised in the public hearings
held for Environmental clearance and land acquisition.

26.That, in reply to the averments made in Para-23 of the O.A.,
it is humbly submitted that, as per direction of OCZMA, the
0.02ha of CRZ- IlIl land which was coming within the
project area due to negligible technical glitch in DGPS
survey has been removed from project area and fresh map
was submitted which was accepted by MoEF&CC, Gol and

combined EC and CRZ clearance has been recommended.

by

1N

Land Officer — —
IDCO, Bhubaneswar,
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Exact distance cannot be ascertained [rom Google Earth

image and HTL is not marked on Google Earth image.

27.That, in reply to the averments made in Para-24 of the O.A.,

it is humbly submitted that, no tree felling has been done

which has been ascertained from the Inspection Report of

DFO, Puri done in presence of Tahasildar, Brahmagir, and

other Revenue officials.

28.That, in reply to the averments made in Para-25 of the O.A.,

it is humbly submitted that, no violation under FC, EC or

CRZ regulations has been done as no construction activity

under the proposed project has been started.

29.That, it is further pertinent to mention here that, action has

also been taken against the encroachers U/s.6 & 7 of the
OPLE Act, 1972 for illegally constructing a boundary wall
over the forest and non-forest land of Shri Jagannath
[nternational Airport at Puri, on the basis of an enquiry
being conducted by the R.I, Gorual along with Revenue
Supervisor, wherein it is ascertained as per its Letter
No.113/dt.26,09.2025 that, one unknown person had
illegally constructed a boundary wall over the forest land of
Mouza-Sipasurubali, P.S.-78 and during the course of
enquiry, it is learnt that, the said boundary wall has already
been demolished by the said unknown person from the case
land and now the suit land is [ree from encroachment, as per
the Letter No0.3545/d1.10.10.2025 of the Tahasildar,
Brahmagiri. Copies ol the Letter No.l13/dt.26.09.2025
& Letter No.3545/ dt.10.10.2025 of the ‘Tahasildar,

= %é:icer ~
\DCO, Bhubaneswar
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Brahmagiri are annexed herewith as Annexure-T1/5 & U/S

respectively.

30.That, the Petitioner has not come to this Hon’ble Tribunal

with clean hands and is not entitled to get any equitable

relief therefore. The original application is devoid of any
merit and, therefore, is liable to be dismissed.

31.That, the rest of the averments which have not been
specifically admitted in this affidavit, may be deemed to
have been denied.

32.That, in view of the averments made, considering the facts
and circumstances of the case, the O.A. being devoid of any
merit, is liable to be dismissed with exemplary cost, for
filing such frivolous application and wasting the precious
time of this Hon’ble Tribunal.

33.That, the deponent craves leave of this Hon’ble Tribunal, to
file any such further affidavit, if so required, in the course of
hearing, for proper adjudication of the matter.

34.That, the facts stated above are true to the best of my
knowledge, belief & materials on record.

[dewntifrect by

lp Peboten

\ i I
Advo'cate DEPONENT
O ) rﬂc.-*‘“i"j ~ Land Officer ‘
Yrw J IDCO, Bhubﬂnﬂs:‘:;;

Al i M ha '
Solamniy sworn bators np T

L < P\
|..-'.1'.'.'_' Idan ] -...........j_ *\f\.{\!\.\ul F Jl.
. . ; ] o Aty

at Cutlzcs 1owin Date .s.-ﬂ;.‘..'. /HL

PK. MOHANTY, N Cuttack Town

F‘"'[J"" G |- U4
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VERIFICATION

L Jevahat P"'p"“"':" —, aged about-F years, D/o-
Ladle Baspriethor pubuat present working as ool 0&5‘2{ 2
Odisha Industrial Infrastructure Developmen'tﬂr-Cm‘porﬂlion
(IDCO), Janpath, Bhubaneswar, Dist- Khurda, do hereby
verify that the contents of the above affidavit are true to my

knowledge, belief and materials on record, and nothing has

been concealed there from.
We Vant tre
Verified at wn [0 ~day {)f'ﬁese-ber 2025.

Pabrasem

~VERIFICANT  _—
Land Officer
IDCO, Bhubaneswar
CERTIFICATE
Due to non-availability of Cartridge Papers, Plain thick

white papers have been used in this matter.

/
Cuttack. @

Dtje .11.2025 ADVOCATE
PRONOY MOHANTY
ENROLMENT NO.734/2016
MOBILE NO.8658525777
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SITE INSPECTION REPOR]

SlNo | Name of ltems | compliance
01 02 _ 03
1. Name of the Project proposal for diversion of 27.887 ha of DLC forest jand for |
Shree Jagannath .I.ﬁter.n_at_it;_na! Airport, Purt

1 Name of the Division/ District_| Pur wildlife Division/ Puri DISIc )

3 | Date of Inspection 10052023 . — .

4, i name and Designation of Sr Ramasamy P, IFS _ _ i

Inspection Officer Divisional Forest officer, Purl wildlife Division.
= _ljes_ig'nation af | 1. sriUttam [Cumar Gadnayak, Assistance Conservator |
ol Forest, Pur wildlife Division.
Dy, Range afficer,

5 | Name and
tend the |
Sahu

Other Oificers who at
inspection including { 2, i Chandrasekhar
representative of User AZENEY i prahmagltl Wildlife Range.
3, Prasana Kumar pati, Forester, Harachandi section
Barik, Land Acquisition Officer,
of |

|
| 4. §rl Umakanta
commerce & Transport pepartment, Govl.
| Odisha
' 5, SriSoumyd Rajan satapathy, Tahasildar Brahmagiri
5. Sri bushmanta Dalei, Revenue Inspector, Goruala
| e e
6. | Legal status of forest land Revenue DLC Forest land = 27.887ha .
with area proposed for T e
Jana] vimee | aumestmna |
i R - 3 | 5
|__ 1 SlpasuruI:_E' 27.887 Ii_[ir_a_h_rl'l_agi_rl_i
has been demarcated on

The area required for diversion

the ground in 4 patc
been fixed up to 2' height

hes and 50 no’s of RCC pillars have
from greund level. Each pillar is
and inscribed with DGPS

i area required for diversion
hae been de marcated on the

ground.
!colar&d with green paint
[ I = | coordinates. ______————————
7. Item wise break op of the forast land proposed for diversion ____ |
The item wise break-up of ic:srf-5ué!ﬂﬂ_p_mﬁﬂ_sed_fe_r_@er_s_iyﬂ_i;_as-_fqlfﬂ.vﬁ_ .
| [Aesiie (w0038 P it
2 lApen . | 4,814 Ha e
3 Pamnger‘l‘erminal lu?ﬁj? Ha_ . ' e
| Bullding ) i
4 lTransporlUs_e '_ ) ____i 1.956 Ha o= - 3
|5 | Runway ~ |3.427Ha S _
6. | Uility T o LoD L i
Total | 27.887Ha e
g | Condition of yegetation and The forest type of the .Ti-p[;].i:.q?ﬁ area is Tropicel Dn
type of forest in applied ares, Decid ous Modlerate  Forest covered  with  muaostly
. Casuating, Cashow, A acly species & Margifera i
| which wiere initially pluntvd during 1970-58. li.n.n.a--n. on Lhe
canopy & crown density of the applied ared L
ylapetation s considered as dense Forest having density
. 0,4 10 0.5 and Lhee e £ onies unde Eeo Malue Class-1i
10 Prosilion of wild life Gencral | The ared |l||||:-u'.:‘LJ [ diversion is nob coming un [ ;.-"_
| Natinnal [Park/ Sam F /s R RS TV .;;.],'. ot e

wilddlife corridor,



— 2%

T Heswower, the sporadic movements of Wild animals ilka
| Hyaena, Porcupine, Spotted Deer, jackals are often
| noticed inside the applied area. Besides this, the raptiles
i like Snakes, Common Chamelean and birds like flycatcher,

111 Whether the applied area is
involved with any Eco-
Sensitive Zone/ National

- Park/ Sanctuary

12! No. of trees to be felled and
| its impact onthe Ecosystem
f

I
13| Details of broken up area and
reclamation done If any
_ [Mining Cases)
14, Position of displacement of
; people and adequacy of

| rehabilitation If any.

15 Position of rare  and

endangered species available
| or importance of area from
| Eco-Social point of view

16/ Area selected for diversion if
including in DLC report or not,

prahminy kite ete are found maving in the applied ares
Mo, But, the area is coming under the Costal Regulation

Jone.

| A total 1!,504'!6’9 of trees {Far_e';t- 1291 (+) non-Forest-

12213) have been pnumerated to be felled in the entire
area antd there will have some impact on the ecosystem.
The Class and Species wise abstract of the twee
snumeration both forest & nan-forest area have heen

| enclosed at Checklist-9 of the Diversion Proposal.

Not applicalkle

Nn.

“There is no movement of rare/endangered wildiife species
neticed significantly in the applied area.

-\‘E._The appliéd ares selected for diversion is included in
the DLC report.

17, Suitability of the identified
non-forest area for
! compensatory afforestation.

18, Violation of Forest
{Conservation) Act, 1980 if
any and action taken thereof.

An area of 29.939 ha of non-forest govt. land have been
identified in Anipatia and Banabarada Village of Kakatapur
Tahasil for Compensatory Afforestation. The land
Suitability Certificate of the Compensatory Afforestation s
enclosed at Checklist-17 of the Diversion Procosa!

Mo violation of Forest (Conservation} Act, 1980 has besn
noticed till date,

Divisional Forest Ofticer
Puri WiTAGTRAN Pt Ocar
Pl Wildlife Division, Puns

>
.‘:,;‘}# | J
L\‘{‘Xh x \})} 3
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UFF 'E " 3
ICE OF ThF ummqml. FOREST OFFICER: PURI WILD L1 ¥ DIvisIom:
- CHAKRATIRTHA ROAD: FURT - 752002
E-Mail:- dfo.purivtaodishagov.in, Tet-04 752-228241 it
T Aarapueas

Letter No._ 6282 /310572024,
Dated, Puri, the !EH\ Qotober' 2024,

To
The Principal Chief Conservator of Forests (Forest Diversion & Nodal OfTicer),
O/o the Principal Chief Conservator of Forests Odisha,

Bhubaneswar,

Sub:- Cmtlipmmc:: to the EDS raised by the Nodal Officer at Parivesh Portal related to
npp[ma:innlfur Forest Land diversion for Shree Jagannath International A irport
at Mouza Sipasarubalf in Brohmagiti Tahasil of Puri District - reg.

Ref:.-
1 Proposal Number: FP/OR/Airport/426096/2023.

2. Reply to EDS raised by DFO Purl WL by your office vide Letter No. 10688
dated 07.10.2024 of Additional Secretary to Gevernment of Odisha Cormmerce

& Transport Department.

Sir,
of the two EDS raised by the Nodal Officer to DFO,

. L am to inform you that one
Puri pertains to Vielation of Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980. DFO Puri

has been directed to submis necessary compliance to the EDS raised by the [RO Head.

EDS Raised by the Nodal Officer and ite compliances:-

EDS No. 2:

Query Title:- Jiolation of Van (Saorakshan Evam Samvardhan) -Adhiniyam, 1980

Query Description-Examination of the area proposed for diversion using DSS tools and

Google Satellite Imagery revealed that the user agency seems to has already started the
-forest land which is a

coastruction of boundary wall in the forest as well as in the non
violations of the provisions of the Van (Sanrakshan Evum Samvardhan) Adhiniyam, 1950,

The State Government may therefore submit the followi ng:-

(a) Name of the erring officers rnpum!-ble for sllowing or not stopping the unauthorized
construction in the forest land and status of action taken against the erring officials.

Compliance to Query 2(a):-

In compliance to the abeve, it is to intimate that Project proponent vide their letter
under reference 2 has submitted that no construction work/project activities had boen carried
out over the DILC forest land except boundary wall. A temporary fence was constructed over

the non-forest arca to demarcate the land for identification and inspection purpose only. As the
in order 10 protect the project area from

area was encroached by the local peoples,
encroachment the temporary fence has been constructed. The contractor without knowing the
itatus of the land has constructed tempormey fence over the DLC forest land.

A FIK had elso been lodged against the local villagers vide [DCO letter No. 602 dr.
24.03.2024 w the 1IC Sadar Police Station, Out of the otal 133 KM length of the project

boundary, a length of 1370 Meters of tamporary fehce has heen construoted over the DLEC
forest land and ubout 9950 Meters over the non. for est land through removable materials and

the work was left incomplete over 2001 mater,
HQ‘\J"' » 1.\1
E\
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The DFO Pugi (WL) Division bgs matle the site visit along with revenue suthority ¢
and projedt proponent on, 13 Augst, 2024. Boundary wall which was cieated wing the
rergvatile pillars dnd slabs have been dismantled by the prajedt proponent, Belng 8 DUC {Grlat
land under the administeative and management cantro! of thetevenie depariment, necessary
Betiatt Wil be taken to.ensure the cemoval of eagroashment by e concerned revenue authoriy
4%ér inquiry. No etion Had béen tnken over the person ard inqudey (s under process

(h) A detail violation veport Indieating the date and time of the commencement of
construetion of boundary wall along with present status of work of the construction
of boundary wall along with efforts by the officers eoncerned in the State
Government to stop the work relating to construction of houndary wall.

Complianee to Query 2(b):-
Details of violatiom:-

(i) Quuof thetotal 13,3 KM length. of the project boundary, a length of 1370
. Evlt;i:c;_shi:f temparary fences fias been consliucted aver lIi.e DEC opest
and about 5950 “Metets “6ver the “non-Torgt Tindthrotizh removable
; el and W wltewes m&fm&bn{p'leeé'nae?imﬁf' frdtar,

(i) ﬁm&ﬂﬁﬁﬁﬂﬂﬂu&wm avier e ftest ag well'ds tionsforsst aces. Mo
, damage has,been.done to. thet existing flarz-and fimatntaln the vegararion
. b3 it been disturbed.

(iii) %wmn@mm dnd stopped sinos Sept 2023, Adter
getting the idformation. regarding the' violation over the forest land, the
temporary fengé;has been removed. Photograghs of dismantled compound

walldre ergtosed-hiérewith for yaur kindreference.
(iv} Theseisoo ubshmﬁmtdawﬁas thc: forest area.

Present Status of the Work:- As per the site inspection on 13.08.2024, boundary
wall has been removed by the Project Proporent from the boundary of DLC Forest
land.

Action taken to stop the work:- [t has been informed by the project proponent that
PP has instructed the contractor not to do any further boundary construction work
o the site: No ongoing construction was found during the site inspection.

(¢) Details of the authority/agency lssuing work order for construction of boundary wall
and the entity bearing the expenditure incurred on the said alleged construction

Compliance to Query 2(e)i-

The letter of aceeptance was iasued by Chiof Oenenil Manages (B&C), IDCO and
the Divisional Elead BCDAI, IDCO had issued the work order for the temporary fence
construction over the non-forest land in year 2023,

DA

DivisionaltFobest Otticer,
Puri Witd! t't:J wision, Pun

o
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ODISHA COASTAL ZONE MANAGEMENT AUTHORITY

Forest, Environment & Climate Change Department, Government of Odisha

File No: OCZMA/14/2024 - 79 JOCZMA or. 16/ 03 /2024

Proposal No.: [A/OR/CRZ/459561/2024

To

The Secretary,
Ministry of Environment, Forest & Climate Change,

Indira Parvavaran Bhavan,
Aliganj, Jorbagh Road, New Delhi-1 10003

Sub: Development of Greenfield Shree Jagannath [nternational Airport at Sipasarubali,
Puri District, Odisha by Commerce and Transport Department, Govt. of Odisha -
Recommendation to MoEF&CC for CRZ Clearance Reg.

Sir,

This has reference to the proposal submitted by the Additional Secretary, Commerce
and Transport Department, Govt. of Odisha vide Letter Mo. GAD-AV RES-0005-2016-1046

d1.24.01,.2024 & Letter No. GAD-AV RES-0005-2016-1732 dt.12.02.2024 for "Development of
Greenfield Shree Jagannath International Airport at Sipasarubali, Puri District” seeking CRZ

Clearance.

The proposal was considered by the Authority in the 50th meeting held on 2.03.2024 in the

light of provisions under Coastal Regulation Zone Notification, 2019. The details of the

project as per the documents submitted and presented during the aforesaid meeting are as
under:

i The project Is for development of a new aviation infrastructure in the name of “Shree
Jagannatha International Alrport” at Sipasarubali village, Brahmagiri Tehsil, in Purl
District.

i The proposed site is 65 km away from the Biju Pattnalk International Airport{BPIA},
Bhubaneswar, Due to nan-avallability of the land no further expansion or axtension of
rumway is possible in BPIA site. Airport Authority of India (AAl) and Govt. of Odisha
mutually decided for the proposed development based on the significant airside capacity
constraints.

i, The obijectives of the project are to undertake flights of WVIPs/VIPs and high dignitaries
of the State/Central Gout. for emergent public works like aerial survey of natural
calamities, review of various developmental works, supervision of flood and drought
relief works and law & order in different districts and increase in domestic and
international flight connectivity to/from the State besides these the project also
intended to cater the increasing tourist demand at Puri and increase connectivity to all
corners of Odisha including coastal cities to world through aviation netwark. The airport
will also complemant to the Biju Pattnalk International Airport, Bhubaneswar,

4 Flaor, Kharavel Bhawan, Forest Environment and Climate Change Department. Bhubaneswar-751001,
Ditish, India,Email-oczmal @pmail com, Websit-www scamaodishaorg
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Major Features Specifications-Phasel
 Runway 3700mX 45m
| Apron 1500m X 275 m for 35 numbers Code €

‘ Aircraft

11 numbers Code E aircraft,

| Taxiway - | 2 Link Taxi and Parallel End to End Taxiway
| Integrated Terminal Building 54000 sq.m for Peak 1337 pax. Capacity
Air Traffic Control cum Technical | 3063 sq. m.
| Building
. Cargo Terminal Building . 7000 sq. m,
_Admin Buidiing - 3000 5q. m. R
Car & Bus Parking "800 cars, 100 Bikes and 8 Buses
Utilities Service Block 5000 sg. m.
Operational wall = 29m -
Fire Station | Categoryd

Power House © | Electrical Substation
Distribution Substation

AGL and Visual Aids to support CAT 1

_Operatians
METFARM

; Property  Boundary Wall, £ &M |
| Facilities, Isolation Bay ———

Major Features-Phasell —

;'i:'mns—m of Terminal Building by 39000 sq. m for peak 3121 Pax. Capacity
pron expansion to achieve overall size of 2000m ¥ 275 m for additional or

i 3 additional Code E aircraft bays or additional 25 Code C aircraft bays
Two rapid Exit Taxi track fo Funway 0523 - == =

 Expansion of Cargo Terminal Building by 23890 5. M 50 as to achieve Total Built-up Ares of
30890sq. m

Two Hangers to accommodate 2 aircarft of Code 4C or 1 aircarft of Code £
| Augmentation of all the utilities to match the enhanced Infrastructure
| Major Features-Phaselll -

| Apron expansion to achieve averall size of 3400m X 275 m for additional 67 alrcraft bays

| Construction of New Terminal Building of 1,57,650 sq. m. to cater for 5255 peak hour
passengers

Expansion of Cargo Terminal Building by 37,000 sq. m 5o as to achieve Total Built-up Area of
| 67,000sq. m

One Hanger to accommaodate 2 alrcraft of Code 4C or 1 aircraft of Code E

Up- gradation to Cat ll approach lights S

MRO Facilities -

_Eugmcn_ta't'i:c_-n (_)f all the mt_ieit?m__lﬁe enhanced infrastructure

Ministry of civil aviation has Issued a site clearance Certificates vide Lettar Ne. AV-2001
5/112012-AD dated 22.09,2023,

The total land area acquired far the proposed project is 471401 Ha, Out of which
353.883 Ha. is Government land, 89,632 Ha.ls Private land and 27 854 Ha of Forest land
comes under Sipasaruball area.

Forest Clearance  has  already  been  submitted  wvide  proposal  no.
FP/OR/Airport/426096/2023 date: 14.04.2023 which was recommended by Regional
Empowered Committee, Bhubaneswar to RO, MoEF&CC, New Delhi tor the diversion of
Forest Land,

Fd

with built in capacity to accommodate upto |
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xiil,

wiv.

xv.
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i

[

land  area includes plot  no

The development proposed — OVEr the ! .
bili, Brahmagiri tehsil,

95.99.109.113_115,115.132,133,13?.139 g 221 in village Sipasuru
puri district, Odisha

The estimated total water demand for Phas
The total fresh water/potable water demand in
will be fulfilled by Water Corporation of Odisha
sewerage generation is 15 MLD, while for Phase-|
Treatment Plant (ETP) will be developed for treating the waste wa
units/sources. In Phase- |, MBBR based Sewage Treatment Plant (sTP) of 1.3 MLD has
been praposed. In final phase two separate S5TPs have been planned for Puri Airport.
Total power requirement for Phase-! is 16 MW approximately. The power demand for
the project shall be sopurced from Tata Power Central Odisha Distribution Limited and
10% of the total power shall be met through solar energy.
rt thus the impact on the environmental parameters is negligible
and restricted to Construction period only and regular monitoring is proposed for this
project to ide ntify the impacts bath during construction as well as operation period.

The estimated total solid waste generation for phase- is 3tons/day, while for the final
phase it is expected to touch 20tons/day.

The project will generate employment opportunities to about 2000 persons.

The Disaster Management Plan is prepared considering the Natural disaster as well as
aircraft accident-related disasters. Provisions for constitution of an Airport Emergency
Managing Committee for Operation and Management Control of Disasters.

The geographical  co-ordinates of the project boundaries are {t
19"45‘52.9"1‘4&EE‘43'15.U"E[ii}l‘a'dﬁ'll.s"N,ES“43'3B.5“E{ii't}19'4E'zg.d"N,SS"-‘JrE'ZlEI"E[i
v) 19°47'48.3"N, 85°45'0L.7" E (v} 19°47'30.7"N,85°45'16.4"E (wl) 19°47'S1.0"N,
85°45'41,5"E (vii) 19°47'41.2"N, 85°45'49,6"E (viii) 19°45'43.2"N,85°43'23.2"E.

part of the project site falls within CRZ Map no. 24 & Sheet No. E 45 B9/SE and Map No.
0D-25 Sheet No. E 458 13/SW. National Centre for Sustainable Coastal Managemeant
[NCSCM) has carried out the CR? study of the area and prepared the CRZ repart CRZ
Map. As per report the proposed Project boundary of Airport falls on No Development
Zone and CRZ 11B (200m to 500m from HTL] category.

el Is 6 MLD, and for final Phase is 25 MLD.
Phase | is 1.6 MLD. The water demand
(WATCO). The overall pstimated
it would be 1.07 MLD. A Sewage
ter from all the

it is a greenfield airpo

CRZ Categaries [Area In Hectares)

Proposed Project Mo Development | 200m to 500 m from | Outof (RZ
- |

Site Fone CRZ 1IN A HTL - CRZ 1118 Area
Proposed Airport 0.0204 Ha. " 15.0929 455118

: Boundary |

The profect comes under Category A - 7{a) Airports (5ector-29) of EIA natification, 2006

The project accorded TOR from MaEF & CC vide letter / file no. 21-40/2023-14.111 dated
20th November, 2023,

The proposed project is 9.95 km from the ESZ of Balukhand Wildlife Sanctuary

As per the EIA Report an amount of Rs. 1130 Lakhs is kept towards capital cost and Rs.
150 Lakhs towards recurring cost per annum for implementation of Environmental
Management Plan. h
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xix.  The proposed activity is a permissible activity in CRZ -1I1 area under the following clause
of CRZ Notification, 2019;

3.3(v) Development of airports In wastelands and non-arable lands in CRZ-IIl areas with
adequate environmental safeguards.

XX, Authority after detail deliberation and discussion decided to recommend the proposal to

MoEF & CC, Govt. of Indla as per Para 7(ii) of the CRZ-Notification 2019 for grant of
composite EC & CRZ Clearance with the following condition:

a) The area of 0.02 Ha. falls In CRZ-IIIA (No Development Zone) should be excluded
from the proposed development area.

e ; =1
iy v

| b
Director; I-Zn-.rihrﬂmem-uum-
Special Secretary to Govt. and
Member Secretary, OCZMA
Memo. No. %O IOCZMA

Copy forwarded to the Additional Secretary to Gowt,
Depantment, Govt. of Odisha for information and necessary action.

Dt /693202y
Commerce & Transpor

1 ‘, N A
A | . . c:\..,t\ -
Director: Envirapment-cum-
Special Secretary th Govt, and
Member Secretary, OCZMA

3
X -
| .\IL“(\ { \l,}‘ ?P
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Government of India
Ministry of Environment, Forest and Climate Change
1A Division
(INFRA-2)

wek

Minutes of Agenda for 148th Meeting of Expert Appraisal Committee iInfra-2), for
Projects retated to Airports 7(a); Common Hazardous Waste Treatment, Storage a page: | |/082015
ndl Disposal Faeilities 7(d ) Commuon Rio-Medical Waste Treatment Facilities 7{da);
Common EMuent Treatment meeting INFRA-2 held from O570B/2025 to 05/08/2025

MoM ID: EC/MOM/EACI536429/7/2025
Agenda ID: EC/AGENDA/EAC/536420/7/2025
Meeting Venue: MIA

Meeting Mode: Virtual

Date & Time:

05/08/2025 03:00 PM ! 06:00 PM

I. Opening rem arks

The Member Secretary of the Expert: Appraisal Commitice (Infra-2), hercinafter referred to as EAC
(Infra-2), welcomed the Chairman / Members of the committee and stated briefly the agenda items of
the meeting. The Member Secretary also reiterated the decision of the Ministry that all the members arc
required to declare their conflict of interest and recuse from the meeting if required. In case. it is
revealed later that in spite of the conflict of interest, the Member had participated in the meeting. the
responsibility for the same shall lie with the concerned Member and it may lead to her /[ us removal
from the membership of EAC. In viewof this, he requested all the participating members to inform it
they have any conflict of interest with regard to any agenda items to be discussed in this meeting. The
Chairman thereafter requested the Member Secretary to initiate deliberations. The list of participating
EAC Members is placed in Annexure 1.

2. Confirmation of the minutes of previous mecting

The EAC confirmed the Minutes of the 1470 meeting held on IR July, 2025, Further, it 1s being
observed that sometimes positioning of texts/contents used 1o change in the PARIVESH generated
Minutes. In view of this limitation of PARIVESI portal, in case any discrepaney ocewrs due 1o
displacement of text/content of the Minutes, the pdl copy enclosed wt the end of portal-generated
Minutes shall be considered as the final one and be referred as the Minutes of the Meeting, Typo errors,
il any. noticed during the processing of these cases may be corrected appropriately in the light of
relevant facts and figures,

. Details of propusals considered by the conmitice

Dy 1 -05/08/2025
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11 Dernils of the proposal

n = B L1 H by T i
Development of Greenfield Shree Jagannath International Airport at Sipasarubali, Puri District, Odisfic by Fran
sport Department located ot PURLODISHA

Proposal For Fresh FC
_ [ [ Activity
Proposal No ‘ File Nu | Submission Date | (Schedule Ttem)
| . " [ | Ajrports
IAOQRINFRAZ AT 272024 214 2023-1A0101L | 13/09/2024

| (Tia))

312 Praject Salient Features

The proposal is for the grant of combined Environmental Clearance and Coastal Regulation Zone
{EC-CRZ) for the Development of a Greenfield Shree Jagannath International Airport in an area of
471401 ha at Sipasarubali, Puri District, Odisha by M/s Commerce & Transport Department. Govt. of
Odisha.

148.1.2 The project/activity is covered under category ‘A’ of item T(a) *Airports’ of the Schedule to the
EIA Notification, 2006 and its subsequent amendments, and required appraisal by the sectoral EAC at
the central level. This proposal was considered by the EAC in its 1315t meeting held during 30.09.2024 -
01.10.2024. Afier detailed deliberation, the EAC decided to coniduct a site visit to assess the ground arca
scenario. Accordingly, the sub-committee consisting of EAC members was formed and thereby visited
the site during 04.04.2025 to 06.04.2025 and submitted the factual report. Thereafter, sub-committee
report was considered and accepted by the EAC in its 143 meeting held on 22.05.2025. Based on this
and further information submitted by PP, the proposal was reconsidered by the EAC in its 145" meeting
held on 26.06.2025. _ ;

Afier detailed deliberation, the committee has decided that the PP should not develop any activity,
including green belt development, in the No Development Zone (NDZ) area and the PP should permit
the permissible activity in the NDZ area as per the CRZ Notification, 2019. It was desired by EAC that
the instant project shall be sent to Ministry's CRZ division for their opinion/appraisal deliberation since
the proposal is for grant of EC and CRZ together. The comments/conditions proposed by the CRZ
Division (if any) shall be incorporated prior to grant of Environmental Clearance,

Based on the above recommendation of the EAC, the e-file with all the documents submitted by PP ie
EIA report, site map, recommendation of the Odisha Coastal Zone Management Authority (OCZMA).
summary of the project, Feasibility Study of Puri Airport, Public Hearing Progeedings & MoM, site
clearance for Puri greenfield airport, Summary of BDC, overull layout plan of Puri aimport phase 1.
MOM of the EACs and etc was send to CRZ Division for their comments inputs opinion. The CRZ
sector has provided the comments and mentioned that “the adequacy of the Marine Environment Plan,
DMP, and proposed mitigation measures related to the project mav be examined by the concerned
Sector or EAC-Infra-2, during the appraisal process ™,

In view of the above background, this proposal 1s being reconsidered by the EAC in the current meeting
Further, the committee has also invited the Member Secretury of the URZ sector as o spectal invitee
the consideration of the proposed DMP and mitigation measures related to the proposed project. During
the meeting, the Member Secretary of the CRZ sector informed that the Odisha coustal ared has alveiady
prepared the Coastal Regulation Zone (CRZ) map under the CRZ Nonfieaton, 2009, and themetore,
currently CRZ Notification, 2019 is applicable in the state of Odisha. It was observed that the Natonal
Centre for Sustainable Coastal Management (NCSCM), Chennai, has prepared the Coastal Regulation
Zone (CRZ) map (1:4000) for the project site as per the CRZ Notification, 2019 and based on that
CZMP ol Odisha has been upproved. Further, the commines has observed thar e Odisha Coastal Zone
Management Authority (OCZMA) has recommended the progect, i o leter has been issued vide File
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© No. OCZMA/14/2024-79/0CZMA dated (6 March 2024. As per the recommendation letter, it 1§

| observed that 0.0204 ha arca lalling under CRZ-IIIA (No Development Zone) is excluded from the
proposed project arei. However, the area of 15,0929 Ha (CRZ [11B) is recommended [or airport use by
QUZMA.

Furthermore. the committee expressed concern about bird migration in the region. Accordingly. the
committee instructed the PP to conduct a detailed study on bird migration in the area and submil the
came to the Regional Office of the Ministry, The PP has accepted the same and informed that the
Zoological Survey of India (Z81) is undertaking u comprehensive study on the proposed project arca
Further. PP shall strictly implement appropriate environmental protection measures o safcguard
migratory birds and their habitats in and around the project site based on the recommendation of the
study report. These measures must be designed in consultation with relevant ecological and wildlife
experts and incorporated into the Environmental Management Plan. .
Further. the committee discussed the shoreline protection mitigation measures of the proposed arca. In
this regard. the PP informed that gaps along the shore shall be filled with the plantation of trees L.¢. |
Cusuarina sp. The committee has dirccted that PP shall consult the Forest Department of the state of |
Qdisha for puidance to ensure that tree plantation is carried out in accordance with the regional manne |
ecosvstem. Only those trees shall be planted that are native to the geographical region.

It was observed that queries raised by the Member Secretary (CRZ) were addressed by the Project
Proponent. It was informed that all airport works are confined to the airport boundary only. No work will
be carried out in the marine part. Only CAT I Lighting system will come in the CRZ arca. Hence. the
Marine Environmental Plan is not applicable to the proposed airport project. Further, DMP and proposed
mitigation measures were duly addressed during the meeting.

3.1.3 Deliberations by the committee in previous meetings

Date of EAC 1 :30/09/2024
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| conducted on 4" March 2024 at the project site un

. = O ™\
S o)

Deliberations of EAC 1 . B .
The EAC, during deliberations noted thcluliu-“ l'ng.!_ ‘em Tla) ‘Alirports” of the Schedule to the EIA
projec/activity is covered under category A9 llhd required appraisal by sectoral EAC at central
Notitication, 2006 and its subscguent amendments, 4
level.
for the project has been obtained vide letter N
Raseline data colleetion has been cartied out from October tf’ D
der the chairma
existing land-use pattern of the proposed project 15 lurren, i_!G"“ﬂ
area required for the proposed project is 471,348 ha. Out nl'l,hu total land. >
land. 89.632 ha is Private land and 37.854 ha 1s Forest land. The PP has |n|t?l_11éﬂ
land is already in possession of the PP while the private land needs to be acquire e proposal number
: PP has applied for Forest Clearance through the PARIVESH portal vide .p p ‘.ndc:d bt
FP/OR/Airport/426096/2023 date 14.04.2023 and the application has alrcftd}' been !-em[nrn‘n o for
Regional Empowered Committee, IRO-Bhubaneswar to Advisory Committee. MoEFCC. New Dc
the diversion of forest land 27.854 hectares.
committee has noted that 15.1133 ha of the area within the demarcated plot comes und:ir C
Regulation Zone (CRZ) area, out of which 0:0204 ha comes under No Development Zone (NDZ) area
and 15.0929 ha area comes under CRZ TTB. The PP in this regard has obtained & CRZ recommendation

from the Odisha Coastal Zone Management Authority

5140/2023-IA.T11 dated 20th November, 2023 a nd ml,f
- b ccember 2023. The Public Hearing was
nship ol ADM. L
Jeural and forest land. The total lan
| land, 353 883 ha is Government
d that the Government

committee has noted that about 60 project-affected families are to be compensated for acquiring their

agricultural land. The PP has assured that these affected families will be adequately compensated 45 per
the RECTLARR Act, 2013 (The Right to Fair Compensation and Transparency in Land Acquisition.
Rehabilitation and Resettlement Act) through District Administration.

ther based on the ToR compliance, the PP obtained a certificate from the Chief Wildlife Warden of
Odisha vide No. 2456/CWLW-FDWCFD-0059-2023 dated 22.02.2024 which states that the area for the
proposed project does not include any National Park or wildlife Sanctuary and the impact of the
proposed project on bird movement in particular and wildlife in general is minimal. No eco-sensitive
area such as National Park / Wildlife Sanctuary/Biosphere Reserves are present within 10 km radius of
the proposed project. The Balukhand Wildlife Sanctuary is about 11 km away from the proposed projoct
site.

schedule I species has been found in the arca.

| 131.2.4 The EAC, after deliberations observed that instant project is greenfield airport which involves

forest land and coastal land. State Authorities has recommiended the project in terms of CRZ and
application of forest clearance has been filed but yet to be obtained. It was informed that after obtaining
EC. the project shall be handed over to the developer for construction and operation, for which EAU
desired that State Government shall submit the undertaking that the compliance of EC conditions shall be
included in the said Agreement and sole responsibility to comply to the EC condition shall lie with State
Government / Commerce & Transport Department.

It was opined that PP shall conduet a study of the farest land which may be the breeding grounds of focal
or migratory birds, Also, the details of nearby wetlands with conservation measures shall be submitted

Further, the compliance of issues ruised during Public Hearing within the proposed budget shall be spent.

Further, it was observed that mitigalion measures during construction of the project in temms of fuaitive
dust. transportation of raw materials and human resourees shull be submitted. The nerease mn
concentration of environmental parameters during consiruction awhivity shall be assessed and submittad.
The connecting road to the proposed with adequate width and timeline to inerease the widih of road shall
be submitted. 1t was informed that the pipeline for water transportation during construction and operation
is being explored, EAC desired that PP shall submit the timeling for such activity, Accordingly, the
budget of the Environment Management Plan by considerning mitigation during constouction and
operational phase shall be submitted.

Later, PP requested for site visit of the EAC members 1o assess the pround sitwtion, for which EAC has
agreed to conduet the site visit ol sub-commitice as early s possible since the project involves lorest
land, private land, CRZ arca, ete. In view ol above, FAC desived that PP oshall submit the

Coastal |

[ 3
00—
ol

]
|
]
|
|
|
|

1

|

(OCZMA) vide File No. OCZMA/142024- |
| 29/0CZMA dated 16.03,2024 for development of the proposed aigport.

5ot
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= details/documents as per its observation mentioned above and below:
i. Sile visit by the EAC sub-commitiee may be conducted to assess the ground scenario as carly as

L possible
f ii. Status of Stage | Forest Clearance for forest land involved in the project required for non-forestry
activity.,
iii. Fugitive Dust Modeling during construction and operation and accordingly the EMP shall be
revised.

iv. Details of NO, emission and control measures during fight operation.

v. State Government shall submit the undertaking that the compliance of EC' conditions shall be
included in the said Agreement with the developer and sole responsibility to comply the EC
condition shall Tie with State Government / Commerce & Transport Department

vi. PP shall conduet study of the eftect of forest land which may be the breeding grounds of local or
migratory birds.

. vii. Details of nearby wetlands with conservation measures shall be submitted.

viii. Compliance of issues raised during Public Hearing within the proposed budget shall be spent
within the timeline,

ix. Details of connecting road to the proposed site with adequate width and timeline and to increase the
width of road shall be submitted. Traffic Influx modeling connecting the proposed Airport’s road
to that of the main Highway.

x. Details of pipeline for water transportation during construction and operation shall be submitted and
timeline of completion

xi.Copy of the approval of the Ministry of Civil Aviation for the proposed Airport shall be submitted.

i1, Details of Passenger Influx study has to be submitted.

xiii. Details of the Rainwater hatvesting plan with map shall be submitted.

xiv. Site-specific Disaster Management Plan shall be submitted.

In view of above. the proposal was deferred by the committee.

Date of EAC 2 226/06/2025
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I peliverations of EAC 21

2y’

‘ !
The EAC, after deliberation abserved that the total ;
is Government land, 89.632 Ha is Private land and 77.854 Tla is Forest land) ﬂ“.d,ﬂ.m PP had uugusmd
land about 80% of the required land, Further, the PP has informed that acquisition process for the
remaining portion is currently underway. Also, P
name. _
The EAC deliberated that the project proporent (PP) conducted 8 study of the lore
serve as breeding grounds for local or migratory pirds. Additionally, details regarding nct\(by wetlands
and conservation measures were submitted. The EAC acknowledged compliance with the issucs r”"—“:(_Jj
during the public hearing. as outlined in the proposed budget. After thorough deliberation. the EAC

forest tand, which may

' accepted the subcommitiee’s findings and recommendations hased on the site inspection report.

The EAC observed that the project proponent his nolt obtained Forest (In - principle Approval/Stage-D)
Clearance for forestland from DFO. The PP has submitted forest clearance application under P"UF_TOS“I
number FP/OR/Airport/426096/2023 on 14.04.2023, and has been recommended by the Regional

| Empowered Committee, Regional Office, MoEFCC, Bhubaneswar to the MoEFC ¢, New Delhi, for the

diversion of 27.854 hectares of forest land. Stage-1 Forest Clearance from MoEFCC is currently awaited.
Govemment of Odisha has recommended the proposal to RO afier due deliberations on replies submitted
by Project Proponent on 29/05/2025. RO, Bhubaneswar has recommended the proposal to MeEFCC on
00,06 2025. The proposal will be taken up in the forthcoming Forest Advisory Committee meeting to be
scheduled on June 2023. Further Stage-ll Forest Clearance has not obtained from MoEF&CC and
waiting for the approval.

Also the EAC has observed that the PP has informed that the approval for Rs 90 Crore is for budget for
the affected families as per the RECTLARR Act, 2013 is pending from approving authority. Further. the
EAC suggested that available medical health center can be operated and converted to regular 10 bedded
hospital for surrounding villagers, for which PP agreed and revised budget of Rs, 7 crores is submitted

" under compliance of PH/CER activity.

Furthermore, the Committee observed that the proposed water usage of 6 MLD is very significant
guantity and thus instructed that the PP shall implement Zero Liquid Discharge to consume optimum
water. Additionally, it was observed that the PP has proposed the transportation of water for construction
through mobile water tankers. However, the committee did not agreed and suggested that permancal
water pipeline (instead of mobile water tankers) shall be constructed prior to the initiation of major
construction activity. Accordingly, the PP has submitted an undertaking to comply W ith this direction ol
the committee.

The EAC also observed that Flight path, site of NOx analysis for resultant Ground Level Concentration
(GLC). wind-rose and habitation towards the north side of sea superimposed the map and DTP mode!

As proposed project area i vulnerable to tsunami and eyclones as it lies on the coastal belt of Bay ol
Bengal. Thus, EAC desired that Cyclone shelters shall be planned as part of mitigation measures outside

102

| &

arca ol proposed project is 471.348 Ha (353.862 la |

P has submitted all Jand acquisition notifications in its |

and inside of the airport complex. Moreover, n activity under the comprehensive Disaster Management |

Plan of 40 lakhs will be utilised for creations of new shelters instead of awareness in vrder o strengthen
the efforts to mitigate the impact of hazards.

Further, the Committee has observed that the Project Proponet has not obtained the No Objection
Certificate (NOC) from the Archacological Survey of Indin (AS1) as per the recommendations of the
sub-committee, Based on this, the Project Proponent has informed that a request letter b been
submitted to the ASI, however, no responst had been received 1o date. The Committee directed the
Project Proponent to follow up with the ASL

The committee has observed that during the public hearing, villagers demanded mproved o
connectivity to Kaithuda Village from the highway. prioritization of local employment, developiient vl
Anganwadis, provision of drinking water, and planting of shade trees in Kaithuda Village. The
committee has directed that the P should comply the vommitment given during the Publie heaan
without fail.

Further, the committee has observed that the projec! would be handed over o i developer ot construction
operation. Further, the Committee stressed that the P shall remain fully pesponsthle for complying withe il
Environmental Clearance conditions during e construction phase il sl ot evide on this. N third parly.
developer, or agency chall be considered responstile b 10 complingee during s permad, Ader the completivn wl

construction, the responsibility Tur complianee may be transtumed W anokhur ageney oF aperator only throngh i prapet
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r lemal agreement, The PP has submited an undertaking to comply with this direction of the commitiee.

| Further, the committee has observed that 15,1133 ha of the area within the demarcated plot comes

- under Coastal Regulation Zone (CRZ) area, out of which 0,0204 ha comes under CRZ [TA which is No

| Development Zone (NDZ) avea of the CRZ Notification, 2019, Thus. the committee has desired that the

1 PP should not develop any activity including green belt development in No Development Zone (NDZ)
arca and the PP should permit the permissible activity in the NDZ area as per the CRZ Notification,
RV

It was desired by EAC that instant project shall be sent lo Ministry's CRZ division for their

opinon/appraisal/deliberation since the proposal is for grant of EC and CRZ together. The

comments conditions proposed by CRZ Division (it any) shall be incorporated prior to grant of

Environmental Clearance. Further, since the Stage | Forest Clearance for non-forestry activity of

27.854 Ha forest land is yet w be obtained by the project proponent, the EC shall be granted only after |

the submission of Stage | FC as per the procedure Taid down in EIA Notifications, 2006.

Theretore, based on the information submitted and clarifications provided by the Project Proponent and |

detailed discussion held on all the issues, the EAC arrived at the conclusion that, the PP has submitted all |

the documents. furnishing all information as asked during the meeting and therefore recommended

grunting Environmental Clearance to the project subject to the following specific conditions and other

Standard EC Conditions as specified by the Ministry vide OM dated 04.01.2019 for the said
project acoviiy:

e

1.4, Deliberations by the EAC in eurrent meetings

Therzfore, based on the information submitted and clarifications provided by the Project Proponent and
detailed discussion held on all the issues during the meeting, the committee has recommended granting
combined Environmental Clearance and Coastal Reglilation Zone (CRZ) with due agreement of CRZ
Division to the project, subject to the conditions already pravided in the 143" EAC meeting held on
26.006.2025 and following additional conditions for the said project/activity:

3.1.5. Recommendation of EAC

Recomimended

1.1.6. Details of Envirenment Conditions

3.1.6.1. SpeLiﬁc

| Specific Conditions

PP shall consult the Forest Department of the stae of Odisha tor puidanee to ensure that e
plantation is carricd out in aceordance with the regional marine ceosvsiem,

3.1.6.2. Stund:ﬂd

T ' Airports
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Statutory complinnce ST
_________-———-_'_-_'_——-—"———'_ -
the provisions ol Forest (¢ onservation) Act. 1980.1n |

i the project

——

raiee under

The project propunen shall obtain forest cled ; _
| purpuse invalved i

case of the diversion of fores! fand for non-fores -

e - wildiife. it applicable.

[P s

3. | The project proponent shall abtain clearance from the Nat janal Hoard o

The project proponent shall pregpire Site-Spevilic Conservation Plan & wildlife }'{""H,gmmf Ij.m“ .m_:l JE\!“E;]:TL

( by the Chict Wildlite Warden, The feeammendations ol the '.Lppm\'l.'d §ite-Specific ¢anservition Plan ; ildhite

=L Management Plan shall be anplermented in consultation wilh the Stale Forest Depurtment. The |n11"t‘:'T?L'.1;M:".”;

report shall be furnished along with the six-monthly compliance report (in case of the presence of ashteple:
spevies in the study area).

/ Operate under the provisions of Air { Prevention &
& Contral of Pallution) Act. 1974 from the concerned

The project proponent shall obigin Consent 10 Estublish
4 Control of Pollution) Act. 1981 and the Water (Prevention
| %ate Pollution Control Beard! Committee,

Central Ground Water Authonty. i gase of

The project proponent shall obtain the necessary permission from the :
of drawl of surface water required for the

drawl of ground water / from the competent authority concemed in case
project.
Al for safery

L

| Clearance from Directorate General of Civil Aviation (DGCA) and Airports Authority of India (A

and project facilities shall be abtained. ;

A ceriificate of adequacy of available power from the agency supplying power 10 the project abong with the load

W ‘ allowed for the project should be obtained.
|
|

All other statutory clearances such as the approvals for storage oF diesel from Chief Controller of Explosives, Fire
Department, Civil Aviation Department shall be obtained, as applicable by project propenents from the respective

competent autharities.

Air guality monitoring and preservation

carryout Ambient Air Quality monitoring, for common Critenon
parameters relevant 10 the main pollutants refeased (e.g.. PM 10 and PM2.5 in reference to PM emission. and 502
and NOx in reference to S02 and NOx emissions) within and outside the airport area at least at four jovanons (ons
within and three outside the plant area at an angle of 120%ach), covering upwind and downwind directions

The project proponent shall install system to

e —_—

[iesel power generating scts proposed as source of backup power should be of enclosed tvpe and confom w e

made under the Environment { Protection) Act, 1086, The height of stek of DG scts ghonld be eual to the herghi
needed for the comhined eapocity of all proposed DG sets, Use of low sulphur diesel. The location of the DG st
may be decided with in consultation with State Pollution Control Board.
A detailed traffic management and Ve decongestion plan shafl be drawn up to ensure that the curant feve
| service of the roads within @ 05 kms rudius ol the project s muintained and improved upen atter e
implementation of the praject. This plan should be basedd o cumilatye impact o all des clopment dimd measasad
7 Tabitation being carried oul af proposed 1o b curried out by the project or pther agenvies W this 03 Bums i
© | the site in different scenarios of space and time and the traffic nunagement plan shall be duky vl
certified by the Sune Urban Development departinient and the PLW.DL/ comptent authonty for poviil Attt
and shall alse have their consent 1o the jmplementution of companeits of the plan whieh imvebve the PP

| of these depurtments,

(%]

| Soil and other construction materials ol Do spraved with witer [ Lo any lovbing, untouding ot transter

operation so 45 o maintiin the dusty nuiterinl wel

| V.
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| i [ i Foperil as o mannt s entire surfice wel
= 5. | The excavation working arei shwld be :cm'uyq:.l will wiler alter operition =0 a8 W mEntim the entire surfie

g — S =

) xll . . Al rohlems of alr
Exeavated materials shall be handled and transporied m a manner that they do not cause any p I
pallution.

- 3 o 11 s wlheell aenre that the
[ . The soil/construetion materials camied by the vehicle should be covered by impervious sheeting 10 ensire that the
| dusty materials do not leak from the vehiele.

Water quality monitoring and preservation

R off from chemticals and wther contaminants from airerall maintenance and olher areas within the ;lll‘l'ﬂllf'l shall
1. | be suitably contamed and treated before dispusal. A spillage and contaminant containment plan shall be drawn up
| and implemented to the satisfaction of the State Pollution Control Board.

—_ S e — = —

|
.| Proper drainage systems, cleTgency containment i the event of # major spill during monsoon season eic. shall be |
- | provided.

The runofl from paved structures like Runways, Taxiwiys, can be routed through drains o il separation tanks

and sedimentation basins before being discharged into rinwater harvesting structures.

Storm water drains arc to be built for discharging stormt water from the air-field to avoid flooding/water logging in
project area. Domestic and industrial waste water shall not be allowed to he discharged into storm water drains.

4

Rain water harvesting for roof run-off and surface run-off, as plan submitted should be Impit.ment:d, Rain water
5. harvesting structures shall conform o CGWA designs. Befare recharging the surface run off. pre-treatment must
be done 10 remove suspended matter, oil and grease.

Total fresh water use shall pot execed the proposed requirement as provided in the project details. Prior
permission from competent autharity shall be obuined for use of fresh water,

=

. Sewage Treament Plant shall be provided to 'In_:nt the wastewater generated from airport. Treated water shall be
" jeused for horticulture, flushing, backwash, HVAC purpeses and dust suppression

A certificate from the competent authority for discharging treated effluent/ untreated effluents mio the Public
sewer/ disposal/drainage systems along with the final disposal point should be obtained.

9. A demiled drainage plan for rain water shall be drawn up and implemented.

| Moise monitoring and prevention

I Noise level survey shall be carried as per the preseribed guidelines and report in this regard shall be submited w
Fegional Officer of the Ministry as a part of six-monthly compliance report.

| Woise from vehicles, power muchinery wnd equipent onssite should not execed the presenbed Lot Eguipent
2| should be regularly serviced, Atention should also be given w mulMer mamtenance amd enclosure o noisy
[ equipment’s,

[

Acoustic enclosures Tor DG sels, noise burriers Tor grovmd-mim baya, ear plugs B operating personnel shall be
implemented us mitigation measures (or noise impact due o groud sodrees

During airport operation perod, noise should e controlled wocnsure that it does not exceed the presealad

4, swandards, During night dme the poise levels measuread at the Boundaey o the butlding shall be resenad e the
permissihle Tevels w comply with the prevalent repulations.
F—4 | =
5 Where construetion aenvaly s Rl 1o entse iome s W ey rddnlents, cestrw aperatien bwwirs betwaen

Tam 1o b op
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Energy Conseryation measures

JCFLSTFLS for the lighting the arcas outside the building

be in place before project cormmissioning.

Energy conservation measures like 'msiu_Huiiuﬂ 0-1' U'[-;)
should be integral part of the project design and sho

S

runolT are minimized. Ensure

| Waste management
I e - I —

. el sediment
Soil stockpile shall be managed in such n manner that dust ennssion nnlli:mi“”
- i s - e il ).
| ) | that soil stock pilus are ﬂcs;iguml witl o 5|11FC gl‘L‘lﬂL‘l than 2:1 llilirll.r‘.lll'I[J

1 — . i
: s i : poAct of 1986,
2, | The project activity shall conform ta the Fly Ash notifieation issucd under the E.P

_ — - —— ————

i i : : idi iti erial. conerete; bricks, |
| | Solid inert waste found on construction Sites consists of building rubble, demalition mat
3

, i o Waste Mapazement
timber, plastic, glass, metals, bitumen ete shall be reused/recyeled or disposed off as per Solid Waste Manag

| Rules, 2016 and Construction and Demolition Waste Management Rules, 2016 ___J

- . () i\ 1 1
| 4 | Any wastes from construction and demolition uctivitics related thereto shall be managed so as to ity mm.ﬂ]rn
© o the Construction and Demolition Waste Management Rules, 2016.

The project proponents shall implement a management plan duly approved by the State Pollution (_Ionu-n]' Board
and obtain its permissions for the safe handling and disposal of: o. Trash collected in flight and disposed at the
airport including segregation. collection and disposed. b. Toilet wastes and sewage collected from aircralis and

disposed at the Airport. ¢. Wastes arising out of maintenance and workshops d. Wastes arising out of eaterics and
shaps situated inside the airport complex. e. Hazardous and other wastes

L

The solid wastes shall be segrepated as per the norms of the Solid Wnste Management Rules, 2016, Recveling of
wastes such as paper; glass (produced from terminals and aircraft caterers), metal (at aircraft maintenance sitc),
fi. | plastics (from aircrafts, terminals and offices), wood; waste oil and solvents (from maintenance and epginearing

operations), kitchen Wastes and vegetable oils (from caterers) shall be carried out. Solid wastes shall be disposed
in aceordance to Ihc-‘,rﬁulid Waste Manngement Rules, 2016 as amended.

A cenificate from the competent authority handling municipal solid wastes should be obtained, indicating the
cxisting civic capacitics of handling and their sdequacy to cater to the M.S.W. generated from project.

-

g | Used CFLs and TFLs should be properly collected and disposed offisent for recycling as per the prevailing
| guidelines/ rules of the regulatory authority to aveid mercury contamination.

Gireen Belt

| Green belt shall be developed in arca as provided in project details, with notve tee species in accontance with |
" | Forest Department. The greenbelt shall inter alin cover the entire periphery of the Air Port, '

—_— — — -

1. | Topsoil shall be separately stored and used in the development of green beli,

Public hearing and Human health issues

I. | Construction site should be adeqguately barricaded before the construction begins.

3 Trattic congestion near the entry and exil points from the oads adjeining the airport shall be avoided. Marking

| should be fully internalized and no public space should be wilized
|

3 Provision of Electro-mechanical doors Lor tilets meant fov disabled passengers, Childien auesivg Geeding toom o
| | beloeated conveniently near arrival and departure gates,

Page 10 of 37
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Emergency preparedness plan based on the annn'{_r'-i.du:h{.iﬁcnliun and Risk Assessmen (HIRA) 'ai-id'"ﬁﬁmr
Munagement Plan shall be implemented. : ] v s i

“The housing may be in the form of remporary structures (o be removed after the completion of the project.

Provision shall be made for the housing of construction labour Wilhinl th':' gite with all nucessary infmﬁm’:m:l“fi' s
5. | facilities such us fuel tor couking, mobile wilets, mobile STP, safe drinking waler, medicil health cure, eréghe ete. i

6. | Occupational health surveillance of the workers shall be done on a regular basis.

Miscellaneous

The project proponent shall make public the environmental clearanee granted for their projeet along with l.'hT
environmental cenditions and safeguards b their cost by prominently advertising it at least in two loca
} newspapers of the District or State, of which ane shall be in the vernacular languagewithin seven days and in
addition this shall also be displaved in the project proponent's website permanenily.

The copies of the environmental elearance shall be submitted by the project pmp'-.;muuts to the Heads of local

2. | bodies, Panchayars and Municipal Bodies in addition to the relevant offices of the Govemment wha in turn has fo
display the same for 30 days from the date of receipt,
3 The project proponent shall upload the status of complignee of the stipulated environment clearance conditions,

including results of monitored data on their website and update the sapre on half-yearly basis.

The project proponent shall submit six-mionthly reports on the staws of the” compliance lnf the stipulated
4 | environmemial conditions on the website of the ministry of Environment, Forest and Climate Change at
environment clearance portal. "

The company shall have a well laid down environmental 'p::llicy duly approved by the Board of Dinectors. The
environmental policy should prescribe for standard operating procedures to have proper checks and balances and
10 bring into focus any infringements/deviali on/violation of the environmental / forest fwildlife norms! conditions.

% | The company shall have defined systém of reporting infringements. /deviation / violation of the mvﬁmmenwll '
forest | wildlife narms / conditions and { of sharcholder's / stake holders. The copy of the board resolution in this
regard shall be submitied to the MoEF&CC as apart of six-monthiy report.

6 | A scparae Environmental Cell both at the projest and company head quarter level, with qualified personne! shall

be set up under the control of senior Executive, who will directly report to thee head of the organization.

Action plan for implementing EMP and environmental copditions along with responsibility matrix of the company
shall be prepared and shall be duly approved by competent authority, The year wise fupds carmarked for
7. | environmental protection measures shall be kept in sepacate account and not (o be diverted for any other purpose.
Year wise progress of implementation of action plan shall be reported to the Ministry/Regional Office along with
the Six Monthly Compliance Report. ¥

Self-enyvironmental audit shall b condueted annually. Every three years thind party environmental audit shall be
carried out.

The project proponent shall submil the environmenial stalement for each financial year m Form-V to the
9. | concemed State Pollution Control Board as preseribed under the Bnvironment (Protection) Rules, 1986, as
amended subsequently and put on the website ol the compuny.

I | The criteria pollutant fevels namely; PM10, PM2.5, SO2, NOx (ambient levels) shall be monitored and displayed
0. | ataconvenicent location near the main gate of the company in thi public domain. '

i ?!clprujcct p{up;lr::fl! shall i:;!‘urr the Regional Office as well us the Minisiry, the date of finungial utum
(| final approval of the project by the eoncerned authorities, commeneing the land development work and start
praduction operation by the project. =
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1| The project nwthorities must strictly adhere 1o the stipulations made by thie Siate Pollution Conirol Board and (e
2. | Stte Gc\'cmmmL

-
i o - ¢

p | The project pmpana:m shall abide by all the commitments and recommendations made in the EIAEMP repart,

, commitment made during Public Hearing and also that during their presentation v the Expert Appruisal
" | Committee,

I | No further expansion or modifications in the plant shall be carried out without prior approval of the Ministry of
4. | Environment, Forests and Climate Change (MoEF&CC),

1| Congealing factual data or submission of false/fabricated data may result in revocation of this environmental
3. | clearance and attract action under the provisions of Environment (Protection) Act, 1986,

| | The Ministry may revoke or suspend the clearance, if implementation of any of the above conditions is not
6. | satisfactory.

I | The Ministry reserves the nght lu stipulite additonal conditions if found necessary. The Company in a time
7. | bound manner shall implement these conditions.

1 The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The project authorities

P should extend full cooperation to the cﬁ'l::er {s) af the Regiunni Office by furnishing the requisite datal
" | information/monitoring reporis. 1

The above conditions shall beenforced, infer-alia under the provisions of the Water (Prevention & Control of |
1 Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the Environment {Protection) Act, |
9 1986, Hazardous and Other Wastes (Management and Transhotndary Movement) Rules, 2016 and the Public
* | Liability Insurance Aet, 1991 along with their amendments and Rules and any other arders passed by the Hon'ble
Supreme Court of India / High Courts’/NGT and :mq,\r other Cuun: of [;.siw relating to the subject matver.

¥

Any sppeal against (his EC shall lie with the National {Jrcuu T‘nbuaaI. Lf prefene-‘.t. within a period of 30 days as
0. | prescribed under Sec’nun 16 of the National Gréen Tribimal Act. 2010,

b

3.2, Agenda Item No 2: ; 1 B

3.2.1. Details of the proposal

. .

Proposed 0.7SMLD Common Effluent Treatment Plant at Tndustrial Estate Samalkhy, Distt. Panipat, Harvana
By HSIIDC. by HARYANA STATE INDUSTRIAL AND INFRASTRUCTURE ]JE‘.". ELOPMENT CORPORAT ’
10N LIMITED located at PANIPAT,HARYANA !

Proposal For J Fresh EC
Praposal No File hu Submission Date '{ttt:;mh ltem)
RN B AR IR Common Effluent Treatment Pla
2 TA3-21/15/2025-1A111 24072025 nis (CETPs)
(7th))

3.2.2, Project Salient Features

The proposal is for Environmental Clearance for a proposed 0,75 MLD Common Effluent Treatment

Plant (CETP) in an area of 1925 sq.m located at Industrial Estate Samalkha, Panipat District, Haryana by
M/s Haryana State Industrial and Infrastructure Development Corporation Limited (HSHDC).

148.2.2 The project proponent (M/s Haryana State Industrial and Infrastructure Development
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- u'Mmutﬂ of the 95" meeting of Regional Empowered Committee (REC) of
~Regional Office, Ministry f‘”l‘.nvlromﬁié ”Fur-:&;t & Climate Cliaqge,_ = |
eswar held on 16™ October gL i

_.‘H

“ﬁ‘iﬁ:ﬁff—*ﬂm 2 95™ meeting of the Rm‘.omﬂ: W Camlm (REC) of [{uginml Otfice, Mlmﬁt@aha i
‘Envicomment, Forest & Clinmate CMltgg?%‘ﬁ]urIumu\ﬁ% wiis conducted on 16,10 2023 through
e ;_.Jrid mode wid pnws was undurtiken by Chreulation umlcr provisions of Rule 7 of Fumt
‘-""_ “onservation) Rules. 2022, The ﬁullnmng memhers/ representatives of the State Govt ol ‘
Sikkim and West Bengal were present Juring the meeting.

B =

e & —

U1 | Shri AL T, Mishra, | Chairperson
t Dy, Director General of Forests (Centrul), .
i Ministry of Environment, Forest & C linate Change. ;
, Regional Office, Bhubaneswar, Odishn . ol IRWATS , L X
&5i): bhn 1. 1. Sharma,  Non-Official Member l
- ! 10054, Prestige Shantiniketan, . (by virtual mode) :
- e | Bangalore- S6U048 - - SesEn (e J aw¥ X - e
SR 3, { Shrd 8. 8. Srivastava, . - Non-Official Member
] Flat No. B-31, Rahejn Atlanfis, " (by virtual mode)
L[ Secto-31, Guegaon, Haryana - 122000 3k TEARRET i‘
f 4. | Dr. Subrata Maity. Nnn-(}ﬂ“dnl Member
| | B2210, Kalyam, Nadia, (by virtual mude)
1_ ! West Bengal - 741 235 Tl A [y e o
" 5. | Mrs. Padma Mohanti, " Member Secretary |
; Dy. Inspector General of Forests (Central). |
| Ministry of Environment, Forest & Climate Change, ,. 1,
! Regmn.tt Oifice, Bhubaneswar, Odisha ST
. 6. | Mrs. Ellora Samal, Specm]lmfitee 1
Joint Secretary, . (Not attended) *

| Revenue & Disaster Managemenl Deptt.,

J| Government of Odisha.

|
| 7. Mrs. Smaraki Mahapatra Special Invitee
' Joint Secrctary, Land & Land Reforms Refugee Relief & (by virtual mode)
] Rehabilitation Department, Govt. of West Bengal, 33, Survey
l, | of Building, Gopai Nagar Road, Kolkata—711 106 ISPINGUL
llI 8. | The Joint Secretary, Special Invitee ]
] | Land Revenue & DM Department, {Not attended) i
A | Govt. of Sikkim, Gangtok,
9. | Ms. Kana Talukdar, Special lnvitee A

| APCCF-cum- Nodal Officer (FCA), Forest Department, Govt, | (by virtual mode)
| ut'\’wsl Bengal. Aranya Bhawan, LA-10A, Sector-11L, 406"
| Floor, Sult Lake City, Kolkata-700098,

|
i
"
$

10. Shn Brijendra Swaroop, Special lnvitee
APCCF-cum- Nodal Officer (FCA), Forest Department, (by virtual mode)
lGuvt 0f51kkim Gungtok, . hon ; - o ]
1), ' Shri 8. N Beurs, IF8 Specinl Invitee
" ICF& Nodal Officer (FC) (by Physical mode) :
. Forest Department, Govt. af Odisha : SRR )

12 Shri Bhaskar,
l CF (Working Plan)
_ Forest Department, Gowvt. off West E%

fiﬁjﬁ-'—:.

Sy -
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The agenda items and the recommendations by ihe members through circulations over emaily ™
and video conferencing/telephonic discussions of the members ‘with Dy. DGF (Central)-cum-
Chaiperson REC are gs follows:

_Agenda No,95,] (Orclishin) :
Ounline Proposal No. Fp/ OR/Airport/d26096/2023
S et TN o o ety e POV SRS SN oy N
DI‘VET‘SIUH of 27.887 Ha of DLC forest land for construction of Shree Jagannath [ntermational :
AUPORt (SHA). Purt in Puri (Wildlife) Division, e
I The proposal was earlier diseussed in the REC meeting held on 07.09,2023. The Commiftee
observed that the instant project is around 50 Km aerial distance from Biju Patnuk
lrftcma_nunal Alrport, Bhubaneswar. The project is also coming within the 200 meter from High
T}dc Line, The DFO, Puri (WL) Division has not reported the nesrest Wildlife Sanctuary and
distance of ESZ from the Protected Area. The Commitiee returned the proposal and decided to
seck following information from State Govt.
1) Whether the proposal has been approved under CRZ? "
2} lustification for locating a separate International Airport within 50 Kim aerial distance.-
when already Interantional Alrport exist at Bhubaneswar
3} Whether the project coming under the ESZ of any Protected Area? 4
+) What is impact of ¢yclone on the area as large number of trees will be felled durin
construction?
3) State Govt. to explore pussibility to avoid the forest land as the forest land is seent to be on
r the edges of the proposed projoct site,
2. Accordingly. Regional Office vide letter dated 18.09.2023 has requested the State Gove, to
furnish the above information. :
3. The PCCF & Nodal Officer (FCA), Odisha vide fetter duted 25.09.2023 has furnished point
wise compliance of the observation made in the above letter to this oflice which is as below: i
Obsevation-1 : o
Whether the proposal has been approved under ORY? .l;
3
Compliance: )
State Govt. reported that most of the project is outside the CRZ. However, part of the project aren
that is 14.75 ha is coming within the CRZ. Out of the sume, 0.02 hiv of urea is coming within CRZ-IA
and the balance area in CRZ-1IL, The aren which i conting within the CRZ-1A  hos hem_ removed
from the project proposal and (or the rest of 14.73 ha in the CRZ area, action has been initiated for

submission of application to Odisha Coustal Zone Management Authority tDle:MA? thrawp;
airport is a permissible setivity under CRZ-11(8, as per Ministry Gazette Notification published
8" March, 2019.

From the applicd area of 27,857 ha, DGPS survey has been done and map has been prepy
the applied area has reduced to 27,554 ha by removing the CRZ-IA aren, Consteuction ol
will be taken up only after clearance form OCZMA. '




Complinnee: - hea | =
R e i e ST
“State Govt, has subumitied the following justification for locating:

; "

b Akl .—-._....-' [= gt 3 lﬁ L .,;,-._,.,.'. .....,,.r._*...M.L_;:t-..l —::
I L LR b gl © . b g o ol e B e Byt Sy -
- - Wi, > o e ' Al o ¥ " vy e x &, T V"

173 R B ﬁ"“’&‘* % e il ‘“‘3’3(*"*’#
kg r8 - sk o " 118 R e i - il

- -

ey — -

- RO Pow saw PEGENF

(&
dry -
e a -

fed A V=g o

5

© within 50/ Kavaerial distance, when alrcady -!nlﬁatimf-'wﬂmm-"-r T

~ Constraints at ﬁﬁu Patnaik International Mrpurl(ﬁﬁ:&]'. Bhubanes

A - 'n-a- de i

ar.

Bhubaneswar airport is under operation singe 1962 and its runway has been designed for
handling Code 4C wircrafts. The existing runway has A total length o 2740 meters while its
passenger tecminal has a total handling capacity of 4 million passengers.

Basis discussion between AATL and Stae Gove, it has been mutually agreed that due to non-

availability of desired land area, o further expuansion or extension of runway is possible at
BPIA and this places significant uirside capacity constraints,

Such capscity constraints ot BPIA would substantially influence the capahility (o most afr travel
deniuid going forward for Odisha. The dorestic ferminal at BPIA which has u capacity to

“ handle 4 million passengers per annum, clocked its peak capacity in FY 19. Further. busis

existing capacity available from @ Code 4C runway, BPLA can handle maximum 7-8 million
passengers which is expected to reach by 2030, :

Puri Airport will provide much needed capacity for future air traffic grnwl.ﬁ

The estimation of domestic passengers for Puri Airport has been done basis a regression model

" factoring for growth of historic air traffic in the region, estimated GDP and estimated population

growth fipures, To assess the impact on Bhubneswar traffic, the following assumptions guided
the approach.

i) Operations at Bhubaneswar Airport would be finsited by capacity constraints as the arporn

is operating near its terminals capacity of 4 million passengers per annum with limited

scope for air side expansion. The expected maximum capacity of 8 million would be
reached by 2030 .

i) Bhubaneswar airport would continuc to retain the donicstic passengers whose final leg of
journey talls within the districts of Khordha and Cuttack.

iii) The estimated future air fravel demand in Odisha would be split between Bhubaneswar and
Puri based upon stakeholder consultations/surveys and Deloitte analysis. Therctors. a
phased shift of passengers from Bhubaneswar Airport to Puri Airport is expected given
exhaustion of total possible capacity a BPIA. Beyond FY 30, 45% of projccred maflic 15
expected to shift to Puri given capacity constraints at BPIA,

Domestic passenger forecast for Puri
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With respect o' existing infernational passengers transiting via BPIA, it v expected thiy g

Would be a consplete shi

_I'url Airport would resolve capicil
nternational operatio
Expansion & |
BPIA &

Puri airport is designated 10 be Code
handle wide bod;

Proposed airport at Puri is better placed to meet this dem
constraints at BPIA but also because of its stratepic locuti

i
@ Gateway to Western Odishy, Largest Industeial

fto Puri Ajrport. This was basis following considerations: vl

¥y constrnints at Bhubaneswar Airport especially for
ns: Bhubanteswar Airport has been facing challenges in airside Runway
And acquisition which has restricted its capacity expansion plans. Runway at
designed to handle 4¢ aierafs viz. single aisle aircrafls. The proposd runway ag
4E IFR operations, which would make it capablé to

ed fong huul ajreratts preterred for internationn! operations.

Running twe international sirports within a distance about 50 Kins would not he feasible in
a catchment of this SIZe ane

| Puri airport is likely to subsume entire interational traffic to be
handled by BPIA in future.
15 projected

_ It is pertinent to highlight that International atr traffic in Odisha.
Yo grow significantly in future a5 ¢vident from below:

Internationg| passenger forecast for Pyri

300
g 1 .
N i
-E 50 i .. .-.E‘:”
I:." - :a?-
FY 25 FY 30 FY 40 FY- 45 FY 50 FY 55 v PR

=——Opimistic  s=——(oss ‘Fessimistic
Source: TEFR for Puri Airport

and not only becuuse of capacity

o

© Puri as cultural and leisure tourism hub: Puri is home to Jagunnath Temple which
18 one of the original Char Dhum pilgrimage sites. QOn dverage, 3340% of total
tourist arrivals in Odisha (85 lakhs in 202¥/1.5 eroee in pre vovide 2020) visit Puri
District (2.5 million in 2023/45 lukhs in 2020, In wddition, annual Ratha Yatra
festival drows more than ~ 10 lukh tourist and about | lakh tourists on daily bs
Puri district is known for its popular places visit like Konack Temple, Ragurajpur-
Heritage Villoge, white sand beach at Jahania aad Dolphin sightsecing.

airport is expected to be gateway to Wesiern Odisha \
industrial hubs of the Country., Ingatsinghpue/Kendrapa
Paradecp and Dhamra port (among the largest
Industrial manufucturing h .
establishments, which draw

mineral reser f




P . .
4. -.s__um_‘.ifnary:'-'ru summarize, Bhubuseswar Arport will be u‘tmﬂﬁa ity capacity fully and the spill
oo voverstatien will be handled by Puti Airports Further, ‘we' belieye that Pud Airport will bl

I
[

lement. existing Bhubaneswar. Alrport w(th cegards 4o pussenger tffic, epecially
e w\m_.yxi. usgﬁmdl&w

.. nlem ional tealfic by providing much needwl airsi ouble uisle airerufts, thereby o -
tesolving capicity constraints and would also additionally ‘subsume any expeced cxcess
demand within its entchments area. The proposed Puri airport could ulso et as a potential base
for dedicated air cargo operations and value added services, such MRO hub or FBO services,
which has been conspicuously ghsent from the Bhubaneswar Alrport.

13
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Observation-3:
Whether the project coming nnder the ESZ of uny Protected Areal
Compliance;

 Smute Govt. reported that the entire proposed .prbjud is outside the Protected Arca of Balukhanda =
©Wildlife Sanctuary and its Eeo Sensitive Zong, The red is 0.95 Km away from the Eco Sensitive
Zone of Balukhand Wildlife Sanctuary. The acrial distance map of the applicd land from the
houndary of ESZ of Balukhand Wildlife Sanctuary is shown on Sol Toposheet, e

Observation-4: 2
What is impact of oyelone on the area as large munber of trees will be felled during construction?
Compliance: ;

State Govt. reported that out of 13504 number of trees marked for felling (DLF forest : 1291 frees,
Non-forest land: 12213 trecs), 10374 trees ate coming under the girth class ranging from 30 em to 60
em. IN which Anacardium occidentale, Castarina equisetifolia, Mangifera indica & Acacia
auricullformis are comprised more and those irees growth. are stunted due to the Impact of FANE
Cyclone 2019 & it has been marked for felling (slmost top broken/canopy & branches damaged).
The remaining 3130 number of trees are also marked considering the nature of the infrastructure .
(Admin Office, Airside, Cargo Terminal, Mix use Comniercial, Open space, Passenger Tenminal

Building, Transport Use, Runway, Utility) to he caried out for smooth funetioning of -Adrport. %
Hence. the impact of cyclone will be considerably minimum in nature because of the meager number

of higser size trees marked for felling, And these scattered small trees also would not have reduced sy

the speed of eyclonic wind in the area. : - g

Apart form taking up 29.939 ha of compensatory afforestation plantation against the project. Pun
Wildlife Division has already taken up Casuarina. Shelterbelt plantation (45 ha - L.78 lakh) and KIA
fencing (3.6 Km) nearby area of airport project after the FANI Cyclone-2019 to protect the coast =
from natural disaster. In the remaining stretches of coastal arca also, coastal plantanon works are
underway by Puri WL Division,

Ohservation-5:

State Gavi. to explore possibiliy to avoid the forest land as the forest land is seen to e on the edges
of the proposed project site, : 1

Compliance:

Stste Gowt. reported that the proposed project site was selected o
ha. However, later chiecking with the DLC record some non-forest area is
forest category and the extend ) i8 .91
forest lund required for div

the foresl land involved in P
area of 0.033 ha, coming
required for diversion hus
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State G-'.‘IF-‘JE-EI:I}-{;I:!I“&f?E!il'ﬂl'.ll.-'.' nearest uieport to Purd, Bhubaneswar airport is constrained by e

space available for expansion of its facilities, 1t is likely to reach, its ;muru_lm_r!l:vqi__t_l?n: in the
coming decade. In view of the same, Commerce & Transport D"P?’t'"“m Of hd!?lf.“ Cowt, of
Odisha intends to proceed with the planning, design, construm:?lt}n‘alnd CDI‘[:Iﬂﬂﬂ_Siﬂr%mgl of a
Greenfield International Aivport at Mouza Sipasarubali in Brahamagirt Tahasil of Puri District
to cater the demand of the region including the rising demand for Puri, Dwelupmenl‘ nFn_wpprl
is expected to connect cities such as Puri, Jagatsinghpur, Berhampur efe. 10 Warid's aviahon
network, This will provide boost to tourism sector by increasing traffic mflows at the existing
tourist sites and create more avenues for the development of new tourist centers. Improvement
in the air connectivity may also improve industrializution in the region as it will integrate the
industries in the hinterland to the global value chains, The proposed airport will complement
the Biju Pawmaik International (BP1) Airport in Bhubaneswar and catalyze the air connectivity
i“. Oisha specially infernational air connectivity. The Govt. of Odisha has prioritized the Puni
Adrport project by systemucally assessing the aviation infrastructure in the State using various
critena, ]llﬂlud!llg network Utﬁll[lt}{:ti\"it}', LOCIG-ecOnoImic in]lj;u_‘L and traffic volume. Techno-
Economic Fensibility study conducted for the project investigated and recommended the thost

technically feasible, cost effective and sustainable options for developing the Greenficid
alrport,

=
Giving justification, State Gowt. reported that Puri is located on the east coast of India on the
Bay of Bengal. It is also known as Sri Jngannath Dham, sfter the 12" century Jagannath
Temple located in the city. It is one of the original Char Dham pilgrimage sites. It has within 67
Km coastal stretch of sandy beaches that extends between Chilika Lake and the south of Pun
city. It lies between 19.8135"N, 85.8312"E and 0.1 m above mean sea level. Puri city is abou
65 Km away from the Capital City Bhubancswar and is well connected by NH-316. Apart from
the annual Rath Yatra festival, Puri district 1s known for its popular places of visits like Konark®
Temple, Raghurajur — the Heritage village, white sands beach at Jahania, Dolphin sightsceing
at Satapada ete. Besides, the IT hub at Bhubaneswar, there are Mega Industrial hubs situated
Jajpur and Jagatsinghpur districts, which draw a lot of international investors. Total number of
tourists visiting to Puri has grown at a CAGR of 6% from the year 2014-17, along with the
namber of international tourists increasing at 2 CAGR of 8.62% over the same period. The
nearest airport at Puri, Bhubaneswar airport, is constrained by the space available for expansion
of its facilities, 1t is likely to reach its saturation volume in the coming decade. Therefore, there
iz an urgent need and in view of the same, Commerce & Tronsport Department on behalf of
Govt, of Odisha intends to proceed with the planning, design, construction and commissioning
of a Greenfield International Airport at Mouza Sipasarubali in Bralumaginn Tahasil of Pug
district o cater to the demand of the region including the rising tourist demand for Puri, The
airport planning, design and construction totally depends upon the wind direction and wind
speed of o region. Therefore, the present selected site is preferably the best and only location in
the coast line of Puri District to construct the Airport, Total 11640833 Ac of tand required for
the construction of Shree Jagannath International Ajrport, out of which 6391 Ac (5.91%) of
DLC forest land is required for diversion which is unavoidable and the barest minimum for the
project. The project hus no rehabilitation snd reseitlement. fn view of the above fact the

selected site for construction of the Airport is the best suitable location and may be considerad
as site-specitic project,

Total land involved in this project is 471,401 ha comprising of 27887 ha of DLC forest land
and 443,514 ha of non-forest land (Govt non-forest 353,882 ha + Private non-forest 89,632 ha).
The land schedule of the forest and non-forest land involved in this project duly authenticated
by the Tahosildar, Brahmagin and countersigned by DFO. Puri (WL) Division hos been
furnished with the proposal, The land schedule ulong with the status of land as per Govt.
records o5 on 25.10,1980 of total forest and non-furest land arca involved in the project has

been furnished with the proposal, The purpose wise break up of total land involved in this
projeet is furnished below:

Sy
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"3 | Apron TUTTUITTARTA | 67444 | 19405 | 86909 91.723
4 | Cargo Terminal TN 3959 ~LAsS ] S14 5.4
5 Mixuse > Commercial 0 0197, 15493 15 5690 | 1S, ﬁ‘ﬂ)
6 Openspace L0 7904 3096 _uugg____]?l_g_&_u
. 7 | Passenger T 'I'mmmrﬂ B'I.JII.LIIIIH I R 7, 747 7, 0028 | 331??,5_th"1_§|
: . i | 3
" 8 | Transport use ok Wbl B 7, 38781 A5106 | 5388717 35 843 | |
' 9 | Runway _ T 3d27| 109.834| 1700 | 111534 114,951 |
Frolugliy o | T es0 | 169871 15938 | 3275 HT L3323
S ~ o Togliel s T Tarser | T3sass2| 89632 433,514 |- 471,401 |
Ve SRAICIE S B R B 8- < D A B PR
1. T Name of the Proposal [ Diversion of 27.887 ha of DLC forest land for construction |
of Shree Jagannath International Airport.(SJIA), Puri in |
e A o Puni(Wildlife) Division. . _;
2. | Locauon e
L (1) |State 3 Odisha is i ;
| {1t} | District Eahilse Puri - =1 |
(iii) | Vi V:]lancTa]uL ATy i b= 0 e =
3. Pﬂmg.uiarsui Funsts =2} e e e VAR N 1,
(1) Nﬂlﬂ E_T_ou:stﬂwmnn Purt (WL) Division . 55
(ii) | Forest area involved | 27.887 ha BrrERh = 18
‘ [ {iii) | Legal Status/Sy. Ng___h____' DLC Forest [t
1 (iv) | Density of vegotation | 0.5 _(Eco Value Class-1II).
P |'{v) | Species wise  and | Total 13,504 nos. of trees (Forest | 291 + non-forest I!ZH]
| diameter class  wise | have been enumerated over forest and non-forest involved |
i enumeration of trees. in the project. The species wise & girth class wise and |
| abstract of tree enumerated over forest and non-forest land |
' el in the project has been furnished with the proposal. |
iT Bricf note on topography and | The DFO. Puri (WL) Division reported that applied area is
vulnerability of the forest land | not vulnerable to erosion.
proposed (o be utilized for to !
{ erosion, !
{
: |
15, | Approximate distance of forest |L The DFO, Puri (WL) Division reported that the proposed :
land proposed 1o be utilized for | sitefs 11.28 Km away trom Balukhanda RF towards East
from boundacy of the forest
land
6, | Whether forms part of National | The DFO, Puri (WL) has reported that iEc"f-l:t.‘-pHd area dues
! Park, Wildlife  Sanctuary, | not coming under any National Park, Wildlite Sanctuary,
| Biosphere  Reserve,  Tiger | Biosphere Reserve, Tiger Reserve, Elephant Corridor ete.
|| Reserve, Elephant Corridor ete. | But the ared is coming unider the Couast Regulation Zone.
(if, so. the details of nren,
[ | comments of CWLW) il )
"7 Whether _any rare_or| The DFO, Puri (WE) has__reported. that no_eare

Regional Office, MuEF&CC, E#uﬁanexw




prererye

o e

oqrmp T

b | Brahamani kites etc,ate f :
‘S. | Whether  any  protected | No protected archaeological/heritage/defence establishment .
;

[ s

i . 4= @
i 3
=i pEA

e i

“laren, it so details thereoft -

Guring 1970-1980.

 archaeological/heritageidefence | or any ofher important monuments is located in the applied

establishment or any other | area.
important monument is located !
in the area: I*

- g ek Rt N S e T e e S - e . oot !
1 9. | Whether requirement of forest | The DFO, Puri (WL) has reported that the forest.jand as
{land as proposed by wuser| proposed by the user agency is unavoidable and barest !

| ageney is unavoidable and bare | minimum for the project.
| minimum for the project.

f 2 e il i e e - I T
endangered or unique species endmgdré?ﬂ_fﬂmqﬂﬁwﬁ. of tlora a
of flora and finma found in the | in theapplied area, .« < i
“The “forest types of the ‘applied arca is Tropical Dry o
Deciduous Moderate Forest covered with mostly Casuaring, -
Cashew & Acicia specics which were initially planted
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) ' The sporadic movements of wild animais_ lik-_: l_iyenn,

! Porcupine, Spotted deer, J ackals are often noticed inside the
‘upplied drea. Besides this, the reptiles like Snakes, !
Common Chameleon and birds like fly catchers and
Brahamani Kites ete. are found moving in the applied area,

"

e

there under has been carried | (Conservation) Act, 1980.
out (Yes™No). 1F yes, details of
the same including period of
work, action taken on emng
| officials. =~ Whether = work |
. violation is still under progress

|
l
|
|
l

1. Details of Compensatory | In lieu of 27.887 ha of forest land proposed fur diversion, .
! afforestation Scheme. State Govt. has identificd 29.939 ha of non-forst land ind

{ Anipatia and Banabarada village of Kakatpur Tahasil of | - -

| Puri (WL} Division for raising compensatory afforestanon.

OVer entire rea.

10. ) Whether any work in violation | The DFO, Puri (WL) has reported that no vielation his
of FC Act or guidelines issued | been committed by the User Ageney under Forest

The Tahasildar, Kakatpur has furnished non-encumbrances &

and non-encroanchment certificate in the Joint Verification® T
it Report. The DFO, Puri (WL) Division has furvished lar -
| suitability certificate with the proposal. The distance
C.A. area 18 3.5 Kin from Konark Bast Reserve Forest.

The DFD, Puri (WL) has prepared the C.A. Scheme
20,939 ha of non forest land in Block Plantation
00 seddlings per ha with provision to pro
plantation From geuzing and uther biotic interferonss
be provided with angle lron & Chain link mesh

PCCF (Modal), Odisha has technically &
chome for Rs.2.22.87,500/- as per one

-

*

Voo
5

.




D ARl i+t S s (T ~shdis. -
A rhar - Sl " v

However, the user ngcrwy has furnished an undertaking to

| ' s Lt submit the FRA certificate as soon g it is received from (he |
bt Sl s TRV Listile Collector, Puri, §
13, | Environmental Clearance ‘The State Govt. hns reported that user ngcnuy  has furnished |

an undertaking regarding submission of E:wimnmnml
Clogratice ns soon a8 it recdved from the competent |

authority, it I

e e —

iR Rﬁmtlemm[&R«:hnhn!imimz The State Govi. hay rqmﬁed that there will, be m

{ I displacement of any  human  habitation. So.
- Rehabilitation and Reseltlement plan is not required for ﬁus
] ' A pnu{..ct
15, Cost Benefit Analysis. “The State Govt. informed that the sotal benefit due to l‘.th.
- proposed project comes to Rs.13,811 Crores. “The los$ to the
i l proposed forest diversion including environmental loss,
I NPV cost ete. comes 1o Rs.8.73 Crores. Henee, the Cost
gt sy LY L Benefit ratio of the project is 1 : 1582, e
16 | Recommendation PSS DATE O 00 e e
. [@ ko T i e N,
fh} | PCCE& Nodal Officer | Yes M e i s sl ST
_i4e) | State Gowt. ' Yes Wt
¥) The user agency has submitted an undertaking to pay the cost of C.A. and NPV with the:
proposal,

viy  The user agency has submitied an undertaking to ohtam CRZ Clesrance and submit as when it
15 received from the competent authority.

vii) The user agency has submitted Sol Toposheet, DGPS map of propesed forest land and non-
farest land identified for C.A. with the proposal.

viii) DSS analysis of C.A, arcas:

Sl | Forest Cover _f_ __'_ T T e
4. [OpenForest 07 1 b e vy 008 1
|2 Scrub P e b S DTN ) T |
3 MNon-forest B 1 e e AL S |
N BOML s el T 000 e )
m) J‘-_ﬂﬁmm_‘m_ly_
S8Li ] | Division | Forest Ares | NPV Rate | Crown | Eepe Total
No. _ 4 Ainha) | (inRs. per ha) | Density | Class (inRs)
L Puri(WL) | 27887 12285005 | 08 | ML | 342,861,680/
'nuiéinnnrm?c:' el vt Al T Wiy

! The REC deliberated upon the proposals along with the
State Govt. reported that most of the mmm

| that is 14.75 ha is coming within the €
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. b 3
{ proposal aid for the rest of 4B haing RZ it

| ubiission. ol application tv OCZMA for approva. From the “pr?iiti} :
) of 27,887 ha, DGPS survey has been donc unq map has been prepared wherein the appliey !
: {ami i muréduh‘tﬂ to 27.854 ha by removing the CRZ-IA area. The State Govt. also reported thiur |
ﬁm tire propused project is outside the Protected Area of Balukhanda Wildlife Sanctuary and jy |
: lfﬁfﬂegﬁmﬂm Zone. The aren is 9.95 Km away from the Eco Sensitive Zone of Balukhang,

Wildlife Sanctuary:

initiated fors

i The Committes observed that landing and taking up of Flights over the Balukhanda W L Sanctuary
may cause disturbance to the Wild life. The user agency has info

rmed that the Balukhanda WL

Sunctuary is about 10 KM away from the Runway of the proposed Airport. i

B  The e B theproposal to Minissry for apprgval with the following Cotditioss |
] 3) During landing and takin

; ) |
2 off flights, flying over the Balukhinda WL Sancmary shall he
avoided. : . ol

b} The user agency shall obtain

clearance from OCZMA for the area coming under CRZ-111
before submission of complian

ce of Stage-| Conditions, if In-principle approval is granted.

— ]

Approval conveyed by Approval conveyed by Approval conveyed by
e-mail dated 19,10,2023 e-mail dated 19,10.2023 e-mail dated 19.10.2023
(J. D, Sharma) (3. 8. Srivastava)

(Dr. Subrata Maity)

Non-Official Member, REC  Non-Official Member, REC  Non-Official Member. REC

Povelnre. Makonle
Podono Makonle

~
(Padma Mahanti) (AJ Mishra)
DIGF (C) & Member Secretary - REC Dy. DGF (C) & Chairperson - REC

MoEF&CC, IRD, Bhubaneswar - MoEF&CC, TRO, Bhubaneswar

SR

et s
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E. é;ﬂll'ﬂ- | -"5%"““ e 2k e
2 [ mpuwared Committee

‘" Mimites of the 97" mqqﬁ =H._.' L _
'-mﬂﬂ Office, me‘%%;mv onmer Forest & Ct'n‘rife

rt ﬁm.m peswar held nn

Fi i 5 e (REC) of Regional Oifive i
SR R mqm b i
i ,.;;-. Envinment, lmf.h hate Uhange Bm@umu was condueted on [ m;?ﬁ:h:m@ o
IR habrid mode und provess wis “undertiken by circulation under provisions of Rule 7 of Forest

{ (oaesenation) Rules, 2022, The following members’ representatives ol the State Govt. ol Odisha,
AT asid West Bengal were present during the meeting.

! Chnirpermn

"Shri A T. Mishra,
Dy, l‘lrrn.mr Genaral of Foreats (Ceritral).
" ntingstey of Environmient, Forest & € imate Change,

R::rjmﬂl_{}ﬂuu. Rhubaneswar, Odisha . okt dh -
| Shri Anurag Shuvastavy, Non-Official Member

. - PH3, CI, Maridian, Aakiili Fop City,  (by virtual mode) {
: I " Hawadiva Kala, Rhopal-452026, :
' ' Madhyva Pradesh. o SR s, L VR U
: ' 3. | 'Shri Sahil Aggarwal, ' " Non-Official ial Member
L20. Sector-14, Sonipat, (N{:—l artended)
Haryana-13.1001, = el Ll AN e =t AR
3 Shri [shwar Si nE,Ii e ['\l:lrn-Utht:ll Member
¢ -, Satva Marg, {((by Physical mode)
. Chanakyapuri, New Delhi-110021. =~ = !,_ Pl st et = 2 R
3 \.1r~ Padima Mahanti, Member Secretary

v Inspector Ueneml of Forests (Ceatral), |
~Ti1 ssiry of Environmens, Forest & Climate Change, -
. Regional Office, Bhubancswar, Ochblm . o o
6.  Mrs, Ellora Samal, i Spevial Invitee
! Joint Secretary., ; {Not attended)
Revenue & Disaster Man&gamenr Deptt., | &
_ Government of Odisha. - |

{ 7. {Bhti S.N. Beusa, JFS. 7 T'Special Tavitee or
; | CF & Nodal Officer (FCA) i _ (by Physical mode)
_ Forest Department, Govt, of Odisha 2 B e i »

. 2 :
The agenda trems and the recommendations by the members through cicculations over emails

and video confercucing/telephonic discussions of the members with Dy, DGF (Central}-cum-
Chairpersun REC are as follows:

Azenda No.97.1 (Odisha)

_Ouline Proposal No: FP/OR/Others/|49608/2021

Diversion of 41,297 ha of forest land for {.un,veyur Carridor Sysmm mmeming h&twea Pttw@?
| Baunite Mines and Mm‘mnu Refinery Plant @i Damaniodi by M’ NALCO [, in Kanpm Forest

| Divgsion,

—_——— e —— F— " S T _a 2 =

1. State Gowt, rhi'c-nnad that Mis NALCO as a part
W set up 5% Stream Aluming Refinery a
flefinerics, with a capacity of t,{{ MT
Pottanugi Bauxite Mine i
I)nman;ud: and for transpor
System is to be established ag
conveyor belt a‘!nng with

s =
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fa --;.-_ : :Jw;‘@ﬁ;j‘(ﬂ{lishaj I ._. .. 4, ,..l :E}Il*- -.-‘r.:; - . .: m

nof 27857 by of BLc ﬁ‘.u"ﬂ: Ialtl.ﬁ.;l‘ mm&?ﬁ&ﬂﬁﬁfmﬂﬂmh !m:mntrnn:i!:'ﬁ' pose
; ] 5 :

oo LASIA), Purd in Purd (Wildlife) Division, - T i o/ N S S it ol ‘\
1. The Fact sheer of the proposal is as follows:
1) State Govt. informed thut the nearest airport o Puri, Bhubaneswar airport is constramed I:Ily the
space available for expansion of its facilities. 1t is likely fo reach its saturation volume in Ih".
coming decade. In view of the same, Commerce & Transport Department on behalf of Govt. of
ki

{Jdi_sha. intends to proceed with the planning, desipn, construction and commissioning of i
Creenfield International Airpory

at Mouzn Sipasarubali in Brohamagirt Tabasil of Puri Distriot
!ﬂ cater the demand of the region imeluding the vising demand for Puri, Development ol airport
15 expected to connect citics stich us l‘u|-'|" Jugatsinghpur, Berhampur ete. to world’s aviation
hetwark. This will provide hoost to tourism wettor by increasing fraffic inflows at the existing
tounst sites and ereate more avenues for the 'dewlr:-p}nmz of new tourist centers, Improvement
1 the air connectivity may also improve industrializution in the region as it will integrate the
industries in the hinterland to the global value ehains, The proposed airport will complement the
Biju Patnaik Intemational (BP1) Airport in Bhubaneswar and catulyze the air connectivity in
Odisha specially intemauonal air conneetivity, The Govt. of Odisha has prioritized the Puri
Alrport project by systemically assessing the aviation infrastructure in the State using various
enitenia, including network connect vity, sodio-ecotiomic impact and traffic volume. Techno-
Emnnmic rEﬂSiblIﬁ}" study Cﬂﬁiluﬂiﬂi for the IJTL'IJ'|:L‘-L ill'\-’t.".ﬂi.g:ll.L‘.Ll and recommended the most
technically feasible, cost effective and sustainable options for developing the Greenfield airpory

if)  Giving justification. State Gowt. reported that Puri is located on the wast coast of India on the
Bay of Bengal. Itis also known as St Jagannuth Dharn, after the 12" century Jagannath Ten iple
located in the city. It is one of the original Char Dham pilgrimage sites. [t has within 67 Km *
coastal stretch of sandy beaches that extends between Chilika Lake and the south of Puri city. It
lics berween 19.8135°N, 85.8312°E and 0.1 m sbove mean sea level, Pur city is about 63 Km
away from the Capital City Bhubaneswar and is well connected By NH-316. Apart from the
annual Rath Yatra festival, Puri district is known for its popular places of visits like Konark
Temple, Raghurajur — the Heritage village, white sands heach at Jahania, Dolphin sightseeing at
Satapada ctc. Bevides, the [T hub at Bhubaneswar, there are Mega Industrial hubs. situated in
Jajpur and Jagatsinghpur districts, which draw a lot 0f infernational investors. Total number of
tourists visiting to Puri has grown at & CAGR of 6% from the year 2014-17, along with the
number of international tourists increasing at 8 CAGR of 8.62% over the same period. The
nearest airport at Puri, Bhubaneswar airport, is constrained by the space availoble for expansion.  ®
of its facilities. It is likely to rench its saturation volume in the coming decade. Therefure, thepe e
i an urgent need and in view of the same, Commerce & Transport Departiment on belalf of
Gowt. of Odisha intends to proce¢d with the planning, design, consicuction and comMmissiomng
of a Greenfield Internationsl Airport at Mouza Sipasurubali v Beabmagiri Tahasil ol Pud
= district to cater to the demand of the region including the rising tourist tlcm&millhr Piri. The
airport planning, design and construction totally depends upon the wind direction uu:.l_wi i
speed of a region, Therefore, the present selected sile i3 prefovably the best and only location
the coast line of Pun District to construet the Airport, Total 1164833 Ac ol land requived
the construction of Shree Jagaunath International Airport, out of which 68.91 Ac (3.91
DLC forest land is required for diversion which is unavaidable and the barest minimum
project. The project has no rehabilitation and resettlement. In view off the above fact th
site for construction Of the Airport is the best suituble loeation and may hﬁ-@umidm@; :
specific project, )
Total land involved in 471 40
) ‘and 443.514 ha of non

B
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Innﬂ' e rm

e it §
Lt .r‘ndmm l"'.'lhw :._“__,*__*;:_ PRSI T AN DO €T - S 8 NN .
"3 Alrside - T a0y [ 85069 | 15.276 [ 100445 | 116448 |
L3 JApen ST T TSI T add | 1065 | 86909 1 OLTE3
| 4 | Cargo Tenminal j.?_ BT e 1‘}59 LLJ8S | esidd ) - S.4a4
I3 ! Mix use Commercinl ' rig ] 19? 15 4‘13: 15.690 15.690 ¢
]u  Open space T D] 964 | T 39960 119601 11960
| 7 | Passenger Termingl Hmhhn}__ o e 0028 23775 | 23812
SET upAS 71956 38781 | 15,006, 53887 55.843
) :Rum»a} N .'i 34"*?1 IE‘.NEJ-’-! I'.?IH]‘ II_I_S"-"'-lI 114%1’
10 | Ukl o 16500 16787 (15938 ] 32725 | 34375 |
AR f i Rkt B B T ‘e a5l 4Tl
) RACT SHBETS AT L B PN T
' 1. | Nameof the Proposal - “Diversion of 27.887 ha of DLC forest land for construction of
' : Shse Jagapnath International Airport (SHAJ, Puri in Pur
.. lAWiiife) Division. oEsnleRe, SO
Locanon 3] ST TR R
| @)1 Stare- 00 ey .(_qusln 5l i f
i (i) D Du,trn_t & L Puri e SR S e
Lo i) \’lllﬂur:fl'aiuk £ e =
{ 5. Particulars of Forests et
i L () | Nameof Forest Division | Puri (WL) Division. SeSse St s
I L) | Forest a arr:.lm'mlw.d }mm s v B & 1
|t=u] Legal Sm v, No. | PLC Forest Lt

i Livh Density of vagutaimn o A (Eco Value Class-ITI).
L) Spﬁmﬁs wide and :Totzﬂ 13.504 nos. of trees {Fomst 1201 + non-forest 12213) |
diameter  class  “wise | have been enumerated over forest and non-forest invelved ) i

| enumeration of trecs, the project. The species wise & girth class wise and abstract of |
tree cnumerated over forest and non-forest land in the pm_:au:l
has been furnished with the proposal.

Brief note on topography and “The DFO, Puri {W[ ) Division reported that applicd arca is not |
vulnerabilily of the forest fand | vulnerable lo erosion.
i proposed 1o be utilized for to :
i lﬁ’rﬂ‘ﬂfl“ it i i S S e i e ;
5. Approximate distance of forest | Thc DFQ, Puri (WL) Division reported that the proposed site
land propesed to be utilized for | is 11.28 Km away from Bulukhanda RF towands East,
| from  boundury of the forest |
Jand Palf ye T
6. | Whether torms pact of National | The DFE, Puni {WLJ
Park.  Wildlife  Sanchuary, mming mdar ﬁﬂ}'
Bivaphere  Reserve,  Tiger
- Reserve, Elephant Cormidor ete. | thy
i (it, so, the details of aren |
comments of CWLW)
7. | Whether uny o rare
' 1a1du1:_g¢n:d Or e

]

f

i

o ' pa g of flora ardd l'uum_
LE 5 Risgionul Office.
s
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ol h.__.:._.*_ﬂ.. E

| Whether any  protected
| archaeological h critage’defunce
| establishment  or  any other
Empurl nt monument is located
in the area;
_ Whether vequirenient ol forest
| land as  proposed by  user
: | agency is unavoidable and bare
| minimum for the m‘qimt

| 10, Whether any work in violalion
of FC Act or guidelines issued

i

|

|therr: under has been curied

the same including period of
work, action taken on ering
officiuls,

Whether  work
! | violation 1s still under progress
e Details  of Cumpemutmy

afforestation Scheme,

' Mudu.-rutu Fumut Lﬁ:v:zr::d with mostly Cawurina, G

| out (Yes/No). If ves, details of |

Fihe applied aren is Tmp

ehlch were initially planted during 197

Wimmiﬁmﬂwmmts of wild anfmals ‘mf
Porcupinie, Spotted deer, Jackals arc often noticed
applied arca. Besides this, the reptiles like Snakes, Fomm:\n
| Chameleon and birds like fly catchers and Brahanani kites |
! el mre h}und i moving in the 'q'upin,d area,
No protected o mhamlm;,mi heritage Alefence establishment or
any other impottant monuments is Tocated in the applied ape

i

i

e T Tos

L S
L The DFQ, Pun (WL) has rq'u:r:ul that the fos fovest laod a5

fﬁmpﬂmd by the user ugency is unavoidable nnli hﬂn':“«l
minimun for the project.

-

{

I

i
prom——

commnnic Ll by the User Agcm..y unJr*f Forest {Cunfu:uunun j
| Act, 1981,

In liew of 27.887 ha of forest Jand proposed for diversion, Swte
| Gowt. has identified 29.939 ha of non-forst fand in Ani ;:.m..i.]
and Banabarada village of Kakatpur Tahasil of Pus (WL
Division for raising compensatory  afforestation The
‘Tahasildar, Kakatpur has fumnished non-encembrances gnd
non-encroachment certificate in the Joint V ‘enfication Report.
| The DFO, Puri (WL) Division has furnished land suitubifity
| certificate with the proposal. The distance of C.A. area is 3.5 !

Km from Konark East Reserve Forest,

The DFQ, Puni (WL) has prepared the CA. Scheme ¢
29.939 ha of non forest land in Block Plantation mode i
' scedlings per ha with provision to protect the plantation
' grazing and other biotic interference, it will be provided
- angle fron & Chain link mesh teneing over eative srea.

The PCCF (Nodal), Odisha has techaically approved the €.
Scheme for [15.2,22 87,500/~ as per one time cost nony,

Thee choies of species 10 he planted under the © A 8
Jh.mn (Casuaring  equisetifaflia),  Polanga (<
vtimn}. K.armu {Pungnmm mamam}. Nemn

-




- r— g
1

)

Vi)
vii)

viii)

ix)

: ._ I.-wntu! C'lemﬂe nis Tke

v -Tl'mnllw l:.'nl'rlpﬂ‘tl.‘ﬂt suthority.
d that there will be na d -‘-. @

scttlement & Ratumﬂifmim

e i e VR R m _ 'iu'libuq,‘ﬁcrm‘. :hn: Rdmb ation - and
‘ i 2t Wil L ey urred for thig e
;f‘mu Benefit #.nnlys; ~ 77 The State Govt. informed that the u?ﬁff han*ﬁ due E E !
! , pmpnsad |!I‘L'!'fl.‘ﬂi comes to Rs, 13,811 Crores. The loss lo the l
i ' | proposed forest diversion including environmental lass, NPV |
| | cost ete, comes 1 Rs.R.75 Crores. Hence, the Cost Beneiit |
| : n'.m af the project is 1 3 1582, 4 e e !
Ihummcna.h'lmu .. I i s e e e LAl L
5..-'}! PO ¢ R R A -
() | BC CF& Nodal Officor Yos : P! : ey et A
,u] - 5111¢(_uwl h:s > S b '_JL ;

The user ngency Flid $uhmmcd an lmdcﬁukmg lﬂ pay ihe ot nf C.A. nmﬁ NF"*" Wllh the
propasal,

The user dgeney hos wuhmr!md an l.mdm'mkmg to ahtain' CRZ Clearance and submit a8 whm oL kR
received from the competent authority.

The user agency has submitted Sol Toposheet, DGPS map of proposed forest land and non-
forest land identified for C,A. with the proposal, :

DSS analyms of C.A, dreas:
g ] Forest Cover o [ * Area(ha) :' -
| l. ! Open Fureh! MV | OO0y} Ca
p2x L Scoub ARACAB RS s SN Lalef] b G .44 . “
3. Non-forest ' i 30.00 '
e o 30.00 8 :
Met Present Value RET Lo oD AR
' SL | Division |ForestArca | NPVRate | Crown | Eco- |  Tol | 8
No. ) i (mha)  (inRs:perha) ] Density | Class. | {inRs) g

. lpuripwr) | 27887 1 1228590~ 05 | 1 342 61.&394’1 'fﬁf-

High Tide Libe: The DFO, Puri l,WL:I Di'&-'_is'mn hnﬂ hot mpiir‘tc_d the ﬁaaml Wil
Sanctuary snd distance of ESZ from the Protectad Area, The Committee returmed the pro
and decided to seek fllowing informarion from State Gove,

1) Whether the proposal has been approved under CRZ?

3y Justification for locating a sc;uu‘ﬂle [ntenmtional Airport within 50 Km ﬁmnlﬂimm
wicady Tnternationu) ‘mpull ¢RI Al Bhuhmﬂhm‘

3) Whether the project mmmgm

41 What is impact of cyclone
construclion? 3
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~ Compliance: S

A : ; w 1 of the projecs
Stute Govt. reported that most of the project is outside the CRZ. However, par proy

i 1}
area that is 14.75 ha is coming within the CRZ. Out of the same, H.U'lf ha ‘_},I ['Im:lh::(?g;‘j] :
within CRZ-IA and the bulance avea in CRZ-11L The area wh‘ich is coming w'tf;; e .n;:‘lf‘lﬁ
has been remaved from the project proposal and for the rest of 14,73 ha in the CRZ ‘:"'ﬂw:“ ‘
has been initiated for submission of application to Odisha Coastal Zi_m::"fvllil“w"“w“f d I'LL;' o >
(OCZMA) for approval, as airport is # permissible activity under CRZ-I[IB, as per Ministry
Guzette Notification published on 8" March. 2019,

From the applied area of 27.887 hu, DGPS survey has been done and imap has bean prepamd £
wherein the applied urea has reduced to'27.854 ia by removing the CRZ-IA arca ['nlmrmgﬁ:m'--
of the Airport will be tuken up only after clearance form OCZMA.

Ohbservation-2:

Justification for locating a separate Internationa Airport within 50 Km acrial distance, whea
already International Airport exist at Blubaneswar

Compliance:

State Govt. has submitted the following justification for locating a separate [nternationa! Asrport
within 50 Km aerial distance, when already Intemational Airport exist at Bhubancswar. -

L. Constraints at Biju Patnaik International Airport (BPIA), Bhubaneswar.

Bhiubaneswar airpoert is under operation since 1062 and its runway has been dﬁ!gnaﬁ& -
handling Code 4C aircrafis. The existing ruiway has a total length o 2740 meters whil
passenger terminal has u total handling capacity of 4 million passengers.

Basis discussion between AAT and State Govt., it has been mtually agreed that due t
availability of desired land area, no further expansion or extension of runway is poss
BPI1A and this places significant airside vapacity constraints.,

Such capacity constraints at BPIA would substantially influence the vapability to n
travel demand going forward for Odisha. The domestic terminal at BPIA whick
capacity to handle 4 million passengers per annum, clocked its peak capacity in

Further, basis existing capacity available from & Code 4C runway., BPIA can has
maximum 7-8 million passengers which is expected to reach by 203

L. Puri Airport will provide much needed capacity for future air traffic growth

The estimation of domestic pussengers for Puri Aicport has been done basis o recression
model factoring for growth of historic air traffic in the region, estimated GDP and es RHTE
population growth figures. To assess the {mpact on Bhubneswar tratfic, the following
assumptions guided the approach,

1) Operations at Bhubaneswar Ai
airport is operating near its feiy
limited scope for air side :
be reached by 2030,

rport would be limited by cupacity constraints g
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With respect o existing internations| passengers transiting via BPIA, it is expected that
= there would be & usmprtte shifl 1o Pl mrpmt llm wid bugis following consideragions:

I e

A e e = 0 Pt Kirpioiet -.mhld resolve Capadity constraints at Bhuhmle&war Airport ﬁpﬂﬁdlfﬁn -
) international opecations: Bhubaneswar Airport has been facing challenges in aiside
Runway Expansion & Land acquisition which has restricted its capacity eXpulision
plans. Runway at BPIA is designed to handle 4C airerafls viz. single aisie airerafrs.
The proposd tunway at Puri airport is designated to be Code 4E IFR operations.
which would make it capable t handle wide hodied Tong haul aircrafis preferred for

mtnrn.:..u-lml aperations.

»  Running two intemational airports within a distance aboui 50 Kms would not be
[easible in 2 catchment of this size and Puri airport is likely to subsume entire
international traffic to be handled by BPIA in future. It is pertinent fo highfight that
International air raffic in Odisha is projected to grow significantly in future a5
evident from below:

: _!ﬁl_ernal_iona! passenger forecast for Puri.
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e TSI — 238 Passimistic

Sonrce; TEFR for Puri Adrport

o Proposed alrport ol Purd s beter placed to meet this deipund not only beca
capacity consteaits ol BPIA but ulso beenuse of its strategic location:

o Puri as cultural and leisure tourism hub: | uri i Wmihgmmh Tumplu which s

one of the wrigingl Char D ﬂgna;u ,
amivals in ndish in
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: S 1::1.?:'" ;ﬁh: (‘uuﬁh’}r. Jugutz_smsl'iwr%i“i%}%:gw Steel/Ores and
g -y o and Dhamra port (among m:"'-l“ﬁ_&;f: Hpiﬂw ﬁpgg_;ﬂkﬁﬁiﬁ to Small soate
e o ndustal manufieturing hubs with more thad e e R TiinCral
;j"’“*;ﬂm“m“:smiﬁ;:‘gfﬂw “]°r“finmmﬁn?wm.'ihﬁf%:gﬁsCl:mnmc ™
R reserves uulisi;tulu 2805 lron ore, 24% coal, SIW" Eﬂum thie c‘,;pccwd inclustrial

India’s total deposits. As per Govt. of Dd‘ishu § cstuﬂ_?;? ? tons in 2021-2 to 363

volumes me expected to inerense by 215 Irnml'E*U llm h

million tons in 2035 bosis committed investments alane.

| 4. Summary: To summarize, Bhubaneswar Airport will be utilizi ’ A
the spilllu.:ry\-'m' watlic will be handled by Puri Airport. Fl.llﬂhﬁ'r, we helieve -t::l:::__::r [m‘"l!?;ic.
will complement existing Bhubaneswar Airport with I[‘Ek_tﬂl'ds; 10 F('jﬁ:r ;jmﬁ}l{‘.' aisls

~ especially international traffic by providing much needed aisside capaci }H " A
- aircrafts, thereby resolving capacity constraints and would also utkhtl-:r.nﬂr Yoy s,
 expected excess demand within its caichments area. The proposed Puri airport ':U“ v
act a a potential base for dedicated air cargo operations and value added services, b'd't
MRO hub or FBQ services, which has been conspictously absent fiom the Bhubaneswar
Airport.

ng its capacity fi ully and

Observation-3:
Whecher the praject coming uider the ESZ. of any Protected Area”

Compliance:

State Govt. reporied that the entive proposed project is ouotside the Protected Ares of

Balukhanda Wildlife Sanctuary and its Eco Sensitive Zone. The area is 9.95 Km away from (he

Eco Sensitive Zone of Balukhand Wildlife Sanctuary. The aerial distance map of the applied.
land from the boundary of ESZ of Balukhand Wildlife Sanctuary is shown on Sel Toposhest.

Observation-4:

What is impaet. of cyclone on the arca us large mumber of trees will be felled during
construction?

Compliance:

State Govt. reported that out of 13504 number of trees marked for felling (DLF forest : 1291
Irees, Non-forest land: 12213 trees), 10374 trees are coming under the girth cluss ranging from

30 ¢m to 60 em. IN which Anucardium occidentale, Casnaring cquisetifolia, Mangifere indica
& Acacia auricnliformis are comprised more and those trees growth are stunted due to the
Impact of FANI Cyclone 2019 & it has been murked for felling (almost top broken'canopy &
branches damaged), The remaining 3130 nomber of troes are also murked considering the
nature of the infrustructure (Admin Office, Airside. Cargo Terminal, Mix use Commereial.
Open space, Passenger Terminal Building, Trangport Use, Runway, Utility) to be carmed ow
for smooth functioning of Airport, Henge, the imipact of eyeloue will be considernbly minimum

in nature because of the meager number of bigger size trees marked fore telling. And these
seattercd small trees also would not have reduced the speed of eyelonic wind in the area.

Apurt form taking up 29.939 ha of compensatory afforestation plantation agninst the pojest,
Puri Wildlife Division has already taken aﬁ%w plantation (43 by = 1,78 Lakh).

and KIA fencing (3.6 Km) nearby e of aie :%ﬁf
protect the coast from natural disaster. I g

plantation works are underway by Puri
‘Observation-S: i
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State Govt. repaited that the ;u'lf'wsv.d project sile was selected over entire nori-forest At 0

thin.
the DLC ﬁnr-:_ml"mmwguéf and the extend of the DLC forest is 27.887 h&l\;hﬁgﬁ?ﬁ' A4 total
ares, The DLC forest Tand requingd for diversion is unavoidable and the harest mintmumn for the
project. However, the torest Tand thvolved in Plot No.109 of Khata No.520, on the edge of the
proposed site having an area of 0,033 hu, coming under CRZ-1A has been removed from the
proposal and the forest ares required for diversion has been revised from 27.887 ha to 27.854 ha.
which cannot be avoided, '

The proposul was again diseussed fn the REC meeting held on 16.10.2023. The REC deliberated
upon the proposals along with the reply submitied by the State Govt, The State Ciavt. reported
that most ol the projeet is ouiside the CRZ, However, part of the project area that is 14.75 hu i3
coming within the CRZ. Out of the same, 0.02 ha of urea is coming within CRZ-TA. which has
been removed from the project pruposal and fur the rest of 14.73 ha in CRZ-IL, action has been
witiaied for submission of application v OCZMA for approval. From the applied arca of 27.587
ha, DGPS survey hs been done and map has been prepared wherein the applied area has reduced
o 27.854 ha by renioving the CRZ-TA arca. The State Govl. alsa reported that the entire
proposed project is-outside the Protected Area of Balukhanda Wildlife-Sanctuary and its Eco
Sensitive Zote, The ares iy 9.95 Km away from the Eco Sensitive Zone of Balukhanda Wildlife
Sanctuary, The Comimittee observed that landing and taking up of Flights over the Balukhanda
WL Supctuary may cause distwbance to the Wild fife. The user agency has informed that the
Balukhanda WL Sanctuary is about 10 KM away-from the Runway of the proposed Atrport. The
Committee recornmended the pronosal to Ministry for approval with the following conditions

a) Duting landing and taking off flights. flying over the Balukhanda WL Sanctuary shall be

avoided.

A7 LAl ha. However, lalee chesking with the DLEC record some non-forest ara is e :

b) The user agency shall oblain clearance from OCZMA for the arca conung under CRZ-111
before submission of compliance of Stage-1 Conditions, if In-principle approval is granted.

Resperacioe, gl adhand MinuiengbREC RS Tkl off 1ET0202Y sas sufitoiiedh
enTR O TTE SRR i ST b REG Das i doliboritod SIDLIESIc
Jine Ut Eandst LI, I g o et G s, AN

Thus, the proposal wus again discussed in the REC meeting held on 17.11.2023. The Committee
deliberated upon the comments of Minisiry. The Committee decided to seek justification for non
avoidance of forest land as this is a non site specific case and State Govi. to explore altemative
sites not involving forest area. The committee also decided that atler receipt of the above
information from State Govt. Regional Office, Bhubaneswar shall submit the proposal to
Ministry for approval.

Aceordingly, Regional Office on 04.12.2023 hus sought aboye information from State Gowt.

The Nodal Officer (FC'A), Odisha vide letter dated 05.12.2023 has informed that three alternative
sites and the finally selected site ie. Site-3 at Sipusarubali and Sandhupur proposed for
establishment of u green field International Airport at Puri depending upon technical feasitlity
study by Afrport Authority of India, ovienation and dimensions of the Runway for Code-4E
airoraft operations with single runway hased on wind direction, which cannot be altered and this
alternative has the least amount of forest land involved. And furthermore, it has been stated by
the user agency that as per [TAL Revenue records, the entire project area for the proposed Airport
is over non-forest land of 471,401 ha, However, upon verifieation with DLC reconds, an extentof
27.887 T non forest ares (reduced v 27,854 hn after omitting the NDZ areu of CRZ) coming
ander the Airport alignment and has been reeorded oy DLC forest eategory. Since, the runway
orientation is speeifie w the loention {site Timalized by AAL, involvement of such limited extent
of DLC forest lund (5.91% of the total area is unavoidahle.

The user agency has explored the fullowing three alteratives for the projects
(b CO R '
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_~ = hvorder to develop o Greenfield International Mrpurtun: wreaof 1 Km x 5 Km) (5 54, Kim) ares B

A : 3 Al L f 0! 22549 LS
e selected (hat s at village Hasnipus & Budhisahi (Lat: 19" 44° 53.19" s an?':.;ﬁi fii—lﬂﬂf 1'& g
e Mo Latg 197 46° 49,907 N, Long; 85" 38! 49271 E), The area isd4 Km away Govt. land 11495

: site involves total area of 540,86 ha out of which the private land is 370.56 ha, od-d t -h;gl‘r

ha and forest Inad $5.35 ha (Kadalibadi PRF 13.93 ha). The site is abandoned £4 'O W&

invalvement of forest area and 13.93 ha of furest arca from Kadalibadi PFF‘_‘A“ e‘_:h".]; u’ ml,':f

than 38.000 number of trees may require for felling, The arca is 20 Km far from i dhmrr-]-nh I

temple. The area is closer to Chilika Lake, the construction of an airport “’1,”. hn-vt: ﬂn.m.vﬁtr.gg.

“1 impact of Migratory Birds, More importantly there will be partial rehabilitation of village

Hasinapur and Sulepur.

Alternative-2 :

Another site towards 1.6 Kim North Eastern site of 1* altemative has been exp!pred al village
Chandiput and Moto (Lat ; 19° 21" 46.49" N, Long: 85" 53* 5020 E to Lat: 19" 54° 0.30" N,
Long; 85" 30" 11.20" E). The arca is 3.98 Km away from NH230A. The site having total area of
596,50 ha out of which the private land 15'404.87 ha, Govt. land 127.25 ha and forest area of
64.38 ha. The site is abandoned due to high involvement of forest area. An estimated of maore
than 27,000 number of trees may require for felling including some casuarinas plantation. More

importantly there will be partial rchabilitation of village Sipasarubali, Palanka and
Champamanilc.

Alternative-3:

; Another site towards 2.5 Kim North Eustery of the 2™ alternatives has been explored at wiliags,
Sipusarubali and Sandhapur (Lat - 19" 45° 52.50" N. Long: 85" 43° [5.46" E to Lat: 16" 47
10.92" N, Long: 85” 30' 11.20” E) and river Mangala is on the East side, The areais 1.5 Kim away
from NH 230A and 5.56 Km away from Shree Jagunnath temple. The site having total area of
471.401 ha out of which the private land is 89,632 ha, Govt, land 353,882 ha and 27.887 ha of
Revneue DLC forest land (5.91%). <The site has low involvement of forest ares. Total E3.504
number of trees (Forest 1201 + non-forest 12,213) required for felling. The project alse has not
rehabilitation and resettlement. This site has the following advantage;

Least involvement of forest area in comparison to other two altematives.

Zero displacement and free from habitation ¥
No bird activity was observed around Mangala river. Chilika Lake is sitwated at an acsial
distance  of 21 Km West of the site where bird migration path will not impact aireran)

! operations,
* The site aecessible from Puri City through an existing two-line city road connested to NH-
230A/316.

¢ The topography of the proposed site appears 10 be alimast flat,

® No water bodies like Pond, Lake, Natural drainnge, sreheological structure monuments ele.
passing the proposcd site.

* Highest Flood Level (HFL) is below the site level. Incidences of Hooding of the site dug to |
High Tide have not been witnessed, .

* Nomajor obstacles were visually observed from the proposed site,

Theretore, the present site, where the Site Clenrance Centiticate has been issued by the Ministry of
Civil Aviation (MoCA) on 22,09.2023 and ToR for Envitonment Clearance has been approved by
, the MOEF&CC, Govt. of Indin on 20.11,2023, is the hest und only location around Pur to

constuct the Airport and the DLC forest lund required for diversion is unavoidable and the barest
minimum for the project,
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The REC deliberatedou i the proposal and

s The Stite Goy

L indorme ahat Site-3oar Spusarubali aid
_ 1 Samdhapur p:ﬁ[‘;ﬁsad’ﬁiﬁ'ﬁeﬁmhlis ment of g green field ll'?tﬁfli'liiiﬂll_ﬂll_ﬁil‘purt at Plil‘i depending upon J
i techieal 'I":.'a.t'i'l':ﬂit}“ﬂ'ﬂg_ﬂ?'h?_' Airport Authority of India, orientation and dimensions of the Runway |
| for Cade-ap aireraft opuratiohs with single runway based on wind direction, which cannot be alierod
 wndd this alternative has the least amount of forest land involved. And furthennore, it has been stated
LBy the usey agency that as per HAL Revenue recotds, the entire project area for the proposed Airpoart |
18 over non-forest lund of ATLA] ha. However, upon verification with DLC records, an extent of |
27887 W non-forest wren (reduced to 27,854 ha ofter omitting the NDZ aren of CRZ) eon
he Adrport alignment and has beun recorded ns DLO forest cate - |

18 under |
=il

The Commitfee ubgerved thal the
Airpornt and the runway orientation is 8

nstant project is for establishient of 4 green field Internationul
pecific which is fnalized by AAL The ares propased. is
27.887 ha of DLC lorest land whicl is ahout 6% of i fotal find reguir ancnt. SRR
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Approval conveyed by
e-mail dated 20.12.2023

(Anurag Shrivastava) Non-Official Member, REC
Nun-OHicial Membey, REC

(Not present) Approval conveyed by
(Sahil Apggarwal) e-iail dated 16.12.2023
{ Ishwar Stngh)
Non-Official Meniber, REC

Padma Mahank ‘

(Padma Mahanti)

{A,whﬁra}
DIGF {C) & Member Secretary - REC Dy. DGF (C) & Chairperson - REC
1 MeEF&CC, IRQ, Bhubaneswar MoEF&CC, IRO, Bhubaneswar
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PREAMBLE

Odisha is home for severy] key flagship species including the Olive ridley turtles,
Irrawaddy Dolphin (Oregelia brevirostris), other murine mammals and reptiles as well as
migratory birds visiting the coustal areas of the state particularly to Chilika Lake during
winter months, Puri being 1 coastal district of Odighg is home to the Irrawady dolphins oceur
in the Chilika and adjacent coastal area of the district are nesting sites of Olive ridley turtles
and the coastal waters are inhabited by several other marine mammals (dolphins, finless
porpoise and whales), Several species of migratory birds winter visitors to Chilika lagoon,
¥hich covers part of Puri district, The proposed Shree Jagannath International Aitport (SJIA)
at Puri will have possible impact on these species, due to the presence of the in frastructure in
proximity of the Chilika lagoon and Bay of Bengal and particularly since Chilika is known to
be the Central Asian Flyway (CAF) for migratory birds. The proposed study aims to
scientifically assess the likely potential impact on the fauna {dolphin, sea urtle and migratory
birds) due to coming up of the airport development and infrastructure proposed to be built up.

The study aims to assess the population, habitat, threats, and conservation need and

mitigation measures for these species in support of management and protection cfforts by the
developer,

In this context, the Commerce & Transport (Transport) Department, Government of
Odisha consulted the Zoological Survey of Indig, Estuarine Biology Regional Centre.
Gopalpur-on-Sea for carrying out a study on the following two aspects:

I. To conduet studies on effect of the proposed Shree Jagannath International Airport
(SIIA) at Puri on the migratory birds of the Central Asian Flyway in Chilika Lake,
Odisha t scientifically assess the potential adverse effects of the airport development on
bird populations and their migration patterns, and associated habitats.

2. To conduct study on Dolphin hibitus, Irrawaddy Dolphins and Olive ricley turtles in the
coast of Puri, Odisha which aims o assess the population, habitat, threats and
conservation necds of these dolphins to support sustainable management and protection
efforts,
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OBJECTIVES:
¥ Tdentify the species and population of migratory birds coming to Chilika Lake through
the adjoining aren of the project.

% Analyse flight paths, resting zones, and seasonul movement patierns of key species.

L

Asgess the impact of the upeoming Greenfield Airport, including habitat disturbance,
nnise pollution, light pollution, and potentinl collision risks.

% Evaluate the cumulative impact of increased tourism, urbanization, and infrastructure
development,

"

Recommend mitigation strategies and conservation measures to minimize negative
effects on migratory bird populations.

s

Conducting a population survey of Irrawaddy dolphins and other dolphins and Marine
manmmals in the Puri coastal region.

» Assessing habitat conditions, prey availability, and anthropogenic impacts.

» Recommending conservation and management strategies based on scientific findings.

STUDY AREA

The proposed site is located near Sipasarubali in Puri District of Odisha (Location:
Lat 19° 45'to 19° 48'N & Long. 85%42 to 85°46°E) (Figure 1). The layout of the site is
rectangular with running parallel to the coast of Bay of Bengal from east to west and towards
the landward site from 500 m from HTL to § km perpendicularly, precisely in a diagonal
manner. The surrounding areas and zone of influence on the cast is Bay of Bengal known for
migratory ofive ridley sea turtles nesting site on the beach and breeding habital in the sea 85
well as various species of Dolphins trespassing in the nearshore waters between Devi River
mouth and Chilika mouth, The proposed site is within ~ 5 km from northern end of Chilika

lagoon, known for migratory birds visiting the wetland every winter.

Secondary sources of information from published and unpublished literature were
gathered on information available on the Olive ridley sea turtles, dolphins and migratory
birds reported from the propesed project site and adjacent constal areas ns well as from
Chilika. Also, information gathered from official records available with Divisional Forests

Officers of Puri Wildlife Division and Chilika Wildlife Division.
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The project nssigned to Z81 wus initiated 'rm"mﬁﬁ;ﬁ' with collation of necessary

documents from the project proponent and discussion with officals concemed with the project, A

econnuissance survey by was conduted during 02° June 2025 to 04% June 2026 and 22% July to 25
July, 2025 by the scientists from 251, EBRC, Gopalpur-on-Ses, WRC, Pune and 251 HQ, Kolkata and
Projeet team of Z81, EBRC « Gopalpur-on-8yy accompanied by officials from Commerce & Transport
Department, Revenue Inspeetor and other ofticials from uri District Administration, Government of
Odisha followed by discussion with the Divisioual Forests Officer, Puri,

PRELIMINARY OBSERVATIONS:

Survey of coastal streteh along the praposed projeet site:

The coastal stretch of beach adjacent to the proposed project sites is flat, sandy

with 50-100 m width covered with psammophytes like Spinifex litioreys,

Ipomoea pes-
caprae ctc. Notably, stable coastal sand dy &5 are present, reaching heights of

more than two
meters. These dunes-are naturally stabilized by vegetation viz, creepers and grasses s well as
plants like Casuaring equisetifolio, Anacardium

occidentale, Azadirachta indica, Jatropha
carcus, Calotropis giganteq ete,

the vegetation cover enhances coastal resilience by reducing

erosion and supporting native biodiversity, offering valuable ecological features for the
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Figure 1, Mup depicting the Proposed SJIA project Site
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PROGRESS

Being the non-breeding season for olive ridleys sea turtles, no evidence of
nesting was recorded fiom the beach visited during the field surveys. However, few carcasses
of Qlive ridley, probably washed ashore some months before were observed on the beach,
which indicate that the arcu may be used by olive ridley sen turtles during breeding season for
nesting. Interview with (he officials from Puri Wildlife Division also confirmed sporadic
nesting of alive ridley sca turtles along the beach. However, the number of turtles nesting per
km stretch need to be ascertained during the upcoming breeding season from October 2025
onwards.

As per the dolphins of Bay of Bengal concern, there are al least 08 specics of
dolphins reported to traverse along the coastal stretch between Devi River mouth on the nerth
to Chilika mouth in the south. From the literature there is no record of Irrawaddy dolphins
in the zone of influence.

Also 14 marine mammal species including dolphins, porpoises and whales are
reported from the coast of Puri district (Table ). However, the census data provided by
Odisha Forest Department confirms regarding the presence of boltlenose dolphins during
2024-25 (Table 2). There was no sightings of any marine mammals during transecl survey
along the Puri coast during August- September, 2025, For confirming the dolphin movement
adjacent to the proposed project arca, systematic offshore monitored will be carried out using
standard scientific methodology from October 2025 onwards to ascertain the species diversity
and pepulation as well as to enumerate possible impact due to developmental activities

envisaged along the coast,

Table 1, Checklist of Marine mammals recorded along Puri Coast, Odisha

SI. | Name of the species Common | Distribution Position | References
Mo name
1.| Baluenoptera brydei Olsen, Bryde's | Satapada {Puri): Carcass | Khanetal,
1913/ Balacnopiera edeni whale 23.05.2007 2015; John et |
Anderson, I1B78 Rushikulyn mouth; al. 2012; .
22.05.200% Patro ¢t al.,
Chilikn mouth: 2022
2090723000/ I
Mangal river mouth:
16.02.2016
BaidhoraPeithi beneh:
04.12.2016
Haluklend bench:
16022017
Romunehundi Beuel:

f
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T Baleenoptera Minke A 001
acutorastratalacipide, 1804 | whale U"’EIEFHH—E—
3. | Physeter macracephalny Sperm | Keluni river, konar
Linnacus, 1758 Cwhale | (Puri); 04,12.2015
4.| Kogia vima Owen, 1866 | Dwarl | Puri beach:
sperin L1200
o e r L L whale AR +eence | Khan gt al.
3| Bseuddoren erapsidens Owen, | Fulsy Satapada (Chilika): Carcass
1846 killer [8.04.2003
— w"llﬂlp' _I_. —_— I——
. Orcaella brevirasiris Grey Irawadd | Chillka, Bhitarakania, Rreld,
1866 s dolphin_ | Gahimmatha J 2015
7.| Grampiis grivens Cuvicr, Risso’s | Suhona beach, Devi | Carcass | Khan ctal., ||
1812 dolphin | river: 20,03.201] 2015
Baliapanda, Puri;
| i | ooda0n =i
8.1 Stenella attenuate Geay, (846 Pantropic | Pur beach; Corcass | Khanetal.,
al spotted | 05.04.2011 2015
——— e | dalphin |
9. f‘ai"‘*w*wfﬁﬂ' Meyen, | Striped | Komark beach, Puri: | Carcass { Khan etal.,
_— dolphin | 09.04.2008 2015
= |dolph
V0 Stenellalongenells =T Spinner | purt 13.06.2010 Carcass | Khanetal.
- Imgirqm-is Grax, 1828 dolphin 15
1 F_g,;u&muﬁ delphis Linnaeus, :I::Imm Odisha cuast: 1995 Not Jayaprakash, |
phin | sighting | ctal,, 1995; |
Khan et al., J
12} Tursiops truncases Montagu, | Comman Puri beuch: T 23
1821 bottle | 13123012 LR sl
MOGE |
= __ dolphin
_-_‘_l—|_‘_
13/ Tursiops aduncus Ehrenberg, | Tndo- Noa Nai, Puri; _"R ved | Khanetal, |
1833 pocific | 01,06.2010; S | el |
boulanos | Candrabhga besch: X |
= _ e dolphin_| 12.12.2012
14 &nuﬂ:‘#mm.n!sﬂibcck. 1765 qu:;:&c Puri- 15 15.03.2012 __Tﬁm——rml J|
s
husniphae
e | kdolphin |
V5| Sousa plambes Cuvier, 1828 | Tndian Nua MNai, Puri: | Resened | Khaneral,
beein 05.05.2012 2015
humplge |
e k lhlf[]"lln
16| Neophotaena phocas [ T T
Cuvier, mmamwmﬂ“t&w ]I‘"I::Li]l]c 0 Gl " Khaa ol
Finless B
———— lpopoie | ) J
7
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Table 2, Census data of Marine mammals recorded along Puri Coast, Ohilisha
(Sonree: Purl Wildlife Division)

| | " —Neol
| Year | Route — - Specles | Individuals
2024 | Harchandi to Arakhkuda Pottlenose dolphin ‘ 9
2024 | Arakhkuda to Chandrabhaga Botlenuse dolphin | = 15
2025 | Arakhkuda (o Chandrabhaga | Hottlenuse dolphin | = 2
Beach Profile:

The nesting beach profile was conducted along the 16 km stretch of STIA adjacent
coast (from Puri to Arakhkuda) during September. The entire beach was menitored for
estimating the nesting beach availability for Olive ridleys. The beach profiling was carried
out on a fortnight basis following standard procedures. On the main project area, at every 200
m point a permanent landmark was fixed and at other beaches like Bali Harachandi and Puri
main beach the beach profiling was done in 500 m intervals (Figure 2). These points were
marked with 2 handheld GPS (Garmin etrex 32) receiver for subsequent imonitoring. Beach
width was measured perpendicular from the high tide line (HTL) to the permanent landmark
with the help of laser range finder (Hawke LRF 600 Professional),

The average heach width of the total area was found to be 56.5 m and ranges from
19 m to 101 m along the coast (Figure 3). However, the Casuarina plantation along the
beaches. for more than 03 km along Bali Harachandi beach, depicts the decrease ar depletion
of nesting beach width, The average nesting area availability was found to be 17433 m* and
ranges {rom 7000 to 50500 m’ during September (Figure 4).
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Figure 2. Beach Profiling locations along the coastal benches of study area (Green
Points: Beach profiling; Yellow polnts: Garbuge dumps; Blue points: Wetlands)
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Figure 3. Mean beach width of proposed study area during September, 2025
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Figure 4, Nesting beach availubility of proposed study urea during September, 2025
Garbage dumping area mapping:
The Garbage dumping sites were nlso marked during the study period within the
10 km bulTer ureas. However, it was found most of the arens are used for landfill purpose.

Also, the wetlands present within the bufler area were marked and it was found most of the
wastelands within the area are filled with waler due to monsoon. The canal connecting o

10
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Migratory Bird assessmen(

Bird diversity in und around the project site und from Chilika and the migratory
path of different species were collated from available literatures. As per as literature concern,
there are at least 75 species of winter migratory birds visit Chilika every year and they are
mostly sighted in the Nalban, Mangalajodi area (Table 3). The migratory birds visiting
outside the Chilika fagoon and in the peripheral wetlands are not adequately known and for
Which mapping of wetlands outside the Chilika lagoo, within 15 k radivs of the proposed
project sites are being mapped and these wetlands and potential bird congregation areas will
be surveyed during the winter months from October 2025 orwards (Figurc d),

o g A W e
Ee Gimiley 2 %
5 ;

Figure 4.

Map depicting the villages 15 km bulTer ares around the zone of influence of
Proposed SJTA project Site,
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Odisha
Sl Comumon Scientific name Stopover
no Name point
1 Western Cireus aeruginosus Chilika
Marsh-hartier  (Linnaeus, 1758)
2 Pallas's Fish Haliaeetus leveoryphus ‘Chilika,
Eagle (Pallas, 1771} ‘Balukhand-
Konark
3 Osprey | Pandion haliaetus Chilika,
|{Linnacus, 1758) | Balukhand- |
o ,K.n_;lurk
4 Spot billed Anas poecilorfiyncha Chilika,
duck Forster, 1781 | Balukhand-
_ Konark
5 Worthern | Anay acuta Linnaeus, 1758 Chilika,
Pintail Balukhand-
. Konark
& Common | Anas crecca Linnacus, 1758 Chilika,
Teal/Eurasian Balukhand-
 teal ! - Konark
7 Greylag Goose | Anser anser {Linnaeus, Chilika
| 1758)
§ Bar-hcaded | Anser indicus (Latham,  |Chilika,
‘Goose 1790) ‘ Balukhand-
Konark
9 Common Aythya fering {Linnaeus, Chilika
Pochard 1758)
10 Tufted Aythya filiguia (Linnaeus, Chilika,
Duck/Pochard  1758) | Balukhand-
Konark
|1 Ferruginous  Aythya nyrocd Chilika
Duck (Gildenstddt, 1770)
12 Greter/Fulvous Dendrocygna bicolor Chilikn
Whistling-duck (Vicillot, | B16)
13 Lesser Dendracygna juvaniea Chiliku,
Whistling-duck {(Horsfield, 1821} Balukhand-
Konurk
14 Eurasian Mareca penelope Chilika,
Wigeon {Linnacus, 1758) Balukhand-
Konark
12

TUCHN
status
LC

EN

e
|

LC

L

Lc

LC

Table 3, Checklist of waterbirds from Central Asian flyways along Puri const,

Citation

Khan & Pichaimuthu
{2021)

Khan & Pichaimuthu
(2021), Paleietal,, 2019

‘Khan & Pichaimuthu

(2021), Palei et al,, 2019

Khan & Pichaimuthu
(2021), Palei et al., 2019

Khan & Pichaimuthu

(2021), Palei et al., 2019

" Khan & Pichaimuthu
(2021), Palei et al., 2019

| Khan & Pichaimuthu

{2021), CAF National
Action Plan 2018 -India

I Khan & Pichaimuthu
(2021}, Palei ctal.,
2019, CAF Mational

| Action Plan 2018 -India

LC

LC

Khan & Pichaimuthu

(2021)

Khan & Pichaimutha
(2021), Palei et al., 2019

Khan & Pichainthu
{2021},

Khan & Pichaimuthu
(2021),CAF Nutional
Action Plan 2018 -India

Khan & Piehaimuthu
(2021), Palei et al,,
2019, CAF National
Action Plan 2018 -India
Khan & Pichaimuthu
(20213, Paleiet al,
2019, CAF Natiooal




15 Gadwall

16 Red-crested
Pochard

17 Cotton Pygmy
Goose

18 Knob-billed
Duck

19 Morthemn
Shoveler

20 Garganey

21 Ru{idy
(Shelduck.

22 Common
Shelduck

23 Kentish Plover

24 Siberian sand
plover

25 Pacific Golden
Plover

26 Grey Plover

27 Grey-headed

Mareca streper (Linnneus, I{'Iltlikﬂ; LC

1758) Balukhand-
Konark

Netta rufing (Pallas, 1773)  Chilika, LC
Balukhand-
Konark

Nettapus coromandelianus  Chilika, LC

{Gmelin, 1789 | Balukhand-

| Konark

Sarkidiornis melanotos \Chilike; |LC

(Pennant, 1769) Balukhand- |
Konark

Anas c!ypé&m Linm-l-e.us. - E_hilltka;- LC

1758 Balukhand-
Konark

;An:r;'_é-ue;"qu_eﬁ:.e{a E_Chilifau LC

Linnaeus, 1758

Tadorna ferruginea

(Pallas, 1764)

Tada-nm raa'nr'rlnf:! .
(Linnaeus, 175%)

Charad: furs aiex&ndrirm
Linnacus, 1758

Charadrius maingolus
Pallas, 1776

Pluvialis fulva (Forster,
1777)

Pluvialis squararala
(Linnasus, 1758)

Vaneflus cinevens (Blyth,

Chilika, LC
'Balukhand- |
Konark

Chilika Lc

Chilika, LC
Balukhand-
Konark

Chilika, LC
Balukhand-
Konark

Chilikn LC

Chilika Lc

Chilika, LC

13

Action Plan 2018 -India

K lian & Pichaimuthu
(2021), Palei et al.,
2019, CAF National

. Action Plan 2018 _-India

Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palci ct al.,
|2019, CAF National

| Action Plan 2018 -India

IKhan & Pichaimuthu
(2021), Palei et al.,
2019, CAF National
Action Plan 2018 -India
(Khan & Pichaimuthu
1(2021), Palei et al.,
12019, CAF Mational
Action Plan 2018 -India
Khan & Pichaimuthu
1{2021), CAF National
-Actior!_Pl_a._n 2018 -India
Khan & Pichaimuthu

[(2021), Palei et al.,
2019, CAF National

~ Action Plan 2018 -India

{Khan & Pichaimuthy
(2021), CAF National
Action Plan 2018 -India
Khan & Pichaimuthu
(20211, Palei et al.,
2019, CAF National
(Action Plan 2008 -India
Khan & Pichaimuthu
(2021), Palei ct al.,
2019, CAF National
Agtion Plan 2018 -India
Khan & Pichamuthu
(2021), CAF Mational
Action Plan 2018 -1ndia
Ehan & Pichaimuthu
(2021, CAF Mational
Action Plan 2018 -lndia

Khan & Pichaimuthu
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Lapwing

28 Eurasian
Ovwstercatcher

29 Whiskered
Tem

30 White-winged
Tem

31 Common Gull-
billed Tern

32 Caspian Tern

33 Brown-headed 1

Gull

34 Lesser Black-
backed Gull

35 Pallas's Gull

36 Black-headed
Gull

37 Common Tern

38 Lesser Crested
Tem

39 Greater Crested
Tem

40 Pied Avocet

41 Common

1842) Balukhand-
Kok

Haenatopus ostralegis Chilika
Linnaeus, 1758

Chiidfoniax hybridus Chilika,

(Pallas, 1811} ' Balukhand-
I Konark

Chiidonias leucoprerus Chilika

{Temminck, 1813)

Gelochelidon wilotica Chilika

(Gmelin, 1789)

Hw-‘:;upragne cuspia Chilika

(Pallas, 1770)

Larus brunnicephalus -Chililu.‘

Jerdon, 1840 Balukhand-
Konark

| Larus fuscus tinnaeus. Chilika

1758

Larus i'chlhmerﬁs P;allas, :Chilika,

1773 Balukhand-
Konark

" Larus ridibundus Linnacus, |Chilika

1766 |

|
Sterna hirunde Linnaeus,  Chilika
1758

Thalasseus bengalensis Chilikn
Lesson, 1831

Thatasseus bergii Chilikn
{Lichtensicin, 1823)

Recurvirastra avoseflu Chilikn
Linnaeus, 1758

Aetivis hypoleicos Chilika,

14

NT

LC

LC

LC

LC

Lc

Lc

LC

LC

LG

LC

LC

{2021, Palei ot al..,
2019, CAF National
Action Plan 2018 <India

Khan & Pichaimuthu
{2021), CAF Nalional
Action Plan 2018 -India

Khan & Pichaimuthu
{2021}, Palei et al,,
2019, CAF National
Action Plan 2018 -India
Khan & Pichaimuthu
(2021), CAF Nalional
Action Plan 2018 -India

IKI_I:I.I_I'[ & Pichaimuthu
'(2021), CAF National

Action Plan _1!]]8 -India .

Khin & Fichaimuthu
1(2021), CAF National
. Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF Mational
Action Plan 2018 -India
Khan & Pichaimuthu
(2021}, CAF National

A_clinn Plan 2018 -India |

Khan & Pichaimuthu
({2021), Palei et al.,

| 20119, CAF MNational
Action Plan 2018 -India

Khan & Pichaimuthu
{2021), CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), CAF National
Action Plan 2018 -India
Khan & Pichaimuthu
(2021), CAF National
Action Plan 2018 -lndia
Khan & Piehaimuthu
(2021), CAF National
Action Plan 2018 <India

b & Pichwimuthu
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Sandpiper

42 Ruddy
Tumsione

43 Sanderling

44 Dunlin

45 Red Knot

46 Curlew
Sandpiper

47 Lintle Stint

48 Ruff

49 Temminck's
Stint

30 Great Knot

31 Common Snipe

52 Broad-billed
Sandpiper

53 Asian
Dowilcher

54 Bar-tailed

{Linnacus, 1758)

Arenaria interpres

H{Linnaeus, 1758)

Balukhand-
Konark

‘Chilika,
Balukhand-
Konark

Calidris alba (Pallas, 1764) Chilika

Calidris alpina (Linnacus,

1758

Chilika

Calidris camutus (Linnacus, Chilika

1758)

Calidris Jerruginea
i (Pontoppidan, 1763)

Calidris minuta {Ln:‘is.uler,
1812)

Calidris ,f)ugrra.t (Linnaeus, Chilika,

1758)

| Calidyis temminckii
{(Leisler, 1812)

fCaf:'&F:‘.Q :‘enufrasﬂ‘is
(Horsheld, 1821)

Ga.f.t'hmgé gallinago
(Linnaeus, 1758)

Calldris faleimellus
(Pontoppidan, 1763)

Chilika,
Balukhand-
Konark

| Chilika,
Balukhand- |
Konark '

‘Balukhand- |
| Konark
Chilika,
Balukhand-
Konark
Chilika
Chilika,

Balukhand-
Konark

Chilika

Limnodromus semipatmatus Chilika

(Blyth, 1848)

Limesa lappanica

Chilika

15

e

LC

LC

NT

NT

LC

ILE

lLe

'EN

LC

LC

NT

NT

1(2021), Palei ct al.,
12019, CAF Nationul
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF National
Action Man 2018 -India

Khin & Pichaimuthu
(2021), CAF National
Action Plan 2018 -India

Khun & Pichaimuthu
(2021), CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021}, CAF National
Action Plan 2018 -India
Khan & Pichaimuthu
i(2021), Palei et al.,
|2019, CAF National

Action Plan 2018 -India |

Khan & Pichaimuthu
{2021), Palei et al.,
|2019, CAF National

i Action Plan 2018 -India
'Khan & Pichaimuthu
(2021), Palei ct al.,
2019, CAF National
gActiun Plan 2018 -India
Khan & Pichaimuthu
(2021}, Palei et al.,
2019, CAF National
 Action Plan 2018 -India

Khan & Pichaimuthu
(2021), CAF Mational
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF National
A_q:t.i_un Plan 2018 -Tndia
Khan & Pichaimuthu
(2021), CAF National
Action Plan 2008 <lndia
Khan & Pichaimuthn
(2021), CAF Mational
Action Plan 2018 -India

Khan & Pichaimuthu
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Godwit L:[._i.I;IIIIELJH. 1758}

55 Black-tailed Limlﬂm limosa (Linnoeus,  Chilika
Godwil 1758)

LC

LC

|LC

LC

ILC

LC

LC

56 Eurasian Mumenius arquata Chilika,
Curlew {Linnaeus, 1758) Balukhand-
Konark
57 Whimbrel Numeniits phetegpus Chilika,
(Linnagus, 1758) Balukhand- |
Konark
58 Spotted Tringa erythropus (Pallas,  Chilika
Redshank 1764)
59 Wood | Tringa glareola Linnaeus,  Chilika,
Sandpiper (1758 Balukhand- |
Konark
60 Common I‘rin;g.-n-u-eb-:daﬁ.t-: - thiﬁkﬂ;-
| Greenshank {Gunnerus, | 767) Balukhand- |
: Konark
61 Green Tringa ochropus Linnaeus, ' Chilika,
‘Sandpiper 1758 Balukhand- |
| Konark {
62/ Marsh Tringa stagnatilis Chilika,
Sandpiper |{Bechstein, 1803) 'Balukhand-
Konark
63 Common Tringa totanus {Linnaeus, Chilika,
Redshank 1758) Bulukhand-
Konark
64 Terek Xenus cinerens Chilika

Sandpiper (Giildenstiidt, 1775)

65 Peregrine Falco peregrinus Tunstall, Chilika,
Falcon 1771 Bulukhund-
Konark
66 Demoiselle Anthropoides virgo Chiliku
Crane {Linnaeus, 1758)

67 Buaillon's Crake Zapornia pusilla (Pullus, Chilika

16

LC

L

LU

.-{262_1]. CAF National

Action Plan'2018 <India

Khan & Pichaimuthu
(2021), CAF National
Action Plan 2018 -India

Khaon & Mehaimuthu
(2021}, Palei et al.,
2019, CAT National
Action Plan 2018 -India

Khan & Pichaimuthu

(2021), Palei et al.,
{2019, CAF National

 Action Plan 201 8 -India '
|Khan & Pichaimuthu

(2021), CAF National
Action Plan Zﬂ'l_? -lndia

"Khan & Pichaimuthu
(2021), Palei et al.,
12019, CAT National
Action Plan 2018 -India

" Khan & Pichaimuthu

'(2021), Palei et al,
2019, CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
1(2021), Palei et al,,
2019, CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palei etal.,
2019, CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF National
Action Plan 2018 -India

Khan & Pichaimuthu
|{2021), CAF MNationul
Action Plan 2018 -India
Khan & Pichaimuthu
(2021), Palei et al.,
2019, CAF Natwonal
Action Plan 2018 -Indin
Khan & Pichaumuthu
(2021)

Khan & Pichwmuthu
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== 3 T & I-
parie 021), CAF Nalionat
1776) fniiﬂl;: plan 2018 -India

: i ichaimuthu
68 Brown Crke  Zapernia akoot (Sykes, Chilika LC  Khan & Pichaim

1832) o2y h
69 Ruddy-bressted Porzana fisea (Linnacus,  Chiliks, L Khan & P.L-}!u.mn]n u
e 1766) Dalukhand- (2021), Palel ct al., L
Ionark 2019, CAF Nationa

Action Plan 2018 -India

m.ﬁ“‘}' Heron  ridea einerca 1innaeus, [Chilika, LC  Khan & Pichaimuthu

1758 Balukhand- (2021), Palei et al.,
Konurk 2019, CAF National
‘Action Plan 2018 -India
71 Eurasian Botaurus stellaris Chilika LC  Khan & Pichaimuthu
Bittem (Linnacus, 1758) (2021) =3
72 Lesser Phoeniconaias mingr Chilika NT  Khan & Pichaimuthu
Flamingo (Geoffroy Saint-Hilaire, , 1(2021), CAF National
798) | ~ |Action Plan 2018 -India
73 Greater [ Phoenicopterus roseus ;Chilika LC  Khan & Pichaimuthu
Flamingo  Pallas, 1811 (2021), CAF National
£l _ ‘Action Plan 2018 -India
74 Great Crested Podiceps cristatus Chilika LC  Khan & Pichaimuthu
Grebe (Linnaeus, 1758) {2021), CAF National
) i Action Plan 2018 -India
75 Great ‘Phalacrocoray carbo Chilika, LC  Khan & Pichaimuthu
Cormorant {(Linnacus, 1738) Balukhand- (2021}, Palei et al.,
1 Konark |~ 2019, CAF National
M | p Action Plan 2018 ~India
LC: Least Concern, NT: Near Threatened, Vu: Valnerable, EN: Enda pered

As per the reguest by the Commerce & Transport Department of Govt, of
Odisha, the scientific team from ZSI accompanied the team from the Wildlife Tnstitute of
India, Dehradun visited to the proposed project site and coastal stretch as per the directions
from the Ministry of Envirenment, Forest and Climate Change, Govt, of India and briefed

about the plan of action by ZS1 for carrying out the detuiled study in the proposed project
area. Further a joint meeting was also conducted umong ZS1, WIL and the Divisional Forests
Officer of Puri for appraising about the project amd the modalitics,

Plan of work for the project
(September 2025 - April 2026)

# Data collections on g monthly busis for documentation ot changes in beach wpography
and geomorphology (August 2025 to April 2026).
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- Data collections on nesting of Olive ridiey sea rtles from Oclober 2025 to April 2026,
along the 10-beach adjocent to the proposed site,

5 Dat collections on species diversity and abundance of dolphins in the offshore waters
of Bay of Bengal along the 10 coastal stretches adjucent to the proposed site.

> Data collections of migratory birds visiting Chilika lagoon and peripheral wetlands and
wacking their migratory path during the winter months from October 2025 (onward
migration to birds to Chilika) to February 2026 (return migration from Chilika).

% Documentation of wildlife and other associated faunn that may be impacted due to

developmental activities proposed.

Preliminary Recommendations
These recommendations are purely based on the literatures, documents and preliminary

observations which may be modified after completion of the study.

Sea turtle Habitat

» Literature review and historical records of sporadic nesting indicate that the zone of
influence functions as a low-intensity, sporadic nesting beach for Olive ridley tartles.
Sampling locations within the project site have been delincated and beach profiling is
currently in  progress (o evaluate geomorphological and associated beach
characteristics. The entire bcacllu along the zone of influence seems (o be sites for
sporadic nesting like other parts of Indian coast after the first hand beach profiling. The
polential nesting sites will subsequently be mapped and validated through ground
truthing during the nesting season. However, in some regions along the beaches within
the zone of influence, the casuarina plantations play a key role in nesting beach
unavailability. Already a stretch af 6 — 7 km of stretch is disturbed by tourism activities
and there is negligible chance of sporadic nesting at the tourism beach. Further, in other
areas the sporadic nesting can be mana ged by Airport light management, which will be
proposed after the completion of the study.

» The proposed project is the only environmentally fousible alignment which is located
near Puri Township. Since, the proposal is for establishing an international Adrport in
Odisha at Puri, which comprises of developmental aetivities, for which there will be
developmental componenis only in the terrestrial environment, the environmentul

impact especially on the aquatic fauna is presumed to be ditferent.
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There 1s no significant nesting/breeding grounds and roosting ground ”?”“‘d ki e
proposed project aven and if any also found to be at a lower scale in the proposed
project area, The preliminary assessment ol the study by ZSI revealed out that the
cuvirommental impact trough the propesed project can be managed sustainably 1o
restore the pristine ecosystem hough proper conservatory measures and the suggested
long term environmental management plans for following strictly,

Olive ridley sea turtles nesting have heen recorded mainly on the long and wide
beaches at on the east coast and at along the river mouth. Globally, olive ridley turtle
Status according to IUCN is listed as Vulnerable, As per IUCN, the Northeast Indian
Dwm-suhvp@pulatinn is listed as Vulnerable. There is substantial information on
major threats for olive ridiey turtles, in Odisha. However, al the proposed project site,
except natucal predation of nests by Wild Pigs, Jackals, Hyena, stray and feral dogs
which are eventually natural predators of the area, there are no immediate threats.

Mosi sandy beaches on the islands as well as éast and west coasts of India would
have to be designated as CRZ-T simply by virtue of the low or moderate density
nesting that occurs, and this hardly seems practical given human population densities
along the Indian coast and will restricts the yetting up and expansion of any ineauastry,
operations or preceésses, as per expert opinion. As per the preliminary evaluation of
the project activities, it is inferred that there will be construction phase and
operational phase for the said project. The construction phase would involve operation
of vehicles, transportation of construction materials and excavation, which would alter

the ecology and direetly or indirectly may impact olive ridley turtle nesting activities.

Itis a fact that sea turtles are global species and they are known to nest on the sandy
beaches in the close proximity to existing and operational coastal facilities globally.
Several ports and jetties exist on the castern and western eoast of India {Haldia,
Dhamra, Paradeep, Nuagarh, Visakhapatnam, Kakinada, Ennore, Tuticovin, Cochin,
Goa, Ratnagiri, Veraval, Diu and Jufrabad) und despite of these constal facilities, seu
turtles continue to nest in close proximity w the establishments.

» 'The Dhamra Port, in Odisha coast is located about 13 km away from the famous mass

nesting beaches of olive ridley turtles, the Gahirmatha Murine Sunctuary in n straight
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line. It fulls along the extremely important and fragile zone of Northern boundary of
Bhitarkanika National Park, This major decp water port facility at Dhamra, dredyed
nearly 19 km-long approach chaanel, aside from land-raising and construection
activities on lund, The port at Dhamra envisages building of 13 berths, mechanized
loading and unloading and an entry channel from north side. The port is one of the
largest on the cast coast of Indin with the ability to handle Cape size vessels (180,000
tonnes) and dredged o 19 km long channel through the sea with a draft of 18 m. While
obtaining of the envirommental clearanee, one of the most pressing concerns was on
turtles (dredging, lighting, shipping, ballast water discharge, current changes and their
impacts, noise pollution, impacts from an expanding local population, ancillary
development) as well as other impacis on the ecosystem of the arca, on Bhitarkanika
Mational Park and on Gahirmatha Marine Sanctuary. The Dhamra port is fully
operational and there is no impact known on sea turtle nesting at Gahirmatha and

adjoining areas where sporadic nesting takes place.

» Similarly, the Paradip is one of the major ports of India in the east coast
commissioned after independence siluated in the mouth of Mahanadi and there are

sporadic nesting sites along both side estuary and are not known to be impacted by

port activitics.

% In Andhra Pradesh, the Kakinada Sea Ports Limited (KSPL) is situated near the Hope
Island and Coringa Wildlife Sancruary and sporadic nesting of sea furtles have been
accurring in Hope Islands and Sacramento uninterruptedly.

» The pmi:ns:d project may have direct or indirect impact on the habitats of Olive
ridley turtles and the impacts are being identified and quantified by ZSI. Nevertheless,
internationally accepted mitigation measures for minimal impact on the habitats need
to be ensured and practiced in 8 well-organized plan, by the Government of Odisha

and the management authority after the completion of the study and ground truthing.
Irrawaddy Dolphin

+ A comprehensive review of literaurg on the distribution of lerawaddy dolphins and

other marine mammals along the coast was conducted. No evidence of lrrawaddy
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their occurrence in offshore waters will be carried out dunng th

Wetland mapping and bird surveys

4 The diversity of avifauna in and around the project site, including specics ulilizing the

has been compiled from cxisting

Chilika wetland and their migratory flyways,
birds in the Zone of

literature, The wetlands with possible sites for the migratory
influence are mapped. During August-September survey, (4 specics of migratory birds
were recorded and further survey during the study period would provide details about
the migratory birds. The study will record fhe pathway as well as the timing of

migration of birds, Further timings will be suggested to have restricted flying hours

during the migratory season.
5  Wetlands and waste disposal/garbage dump sites with

being mapped using satellite imagery with field-based
garbage dumps in the zone of influence are for filling
¢ black kites and other resident birds.

in and around the project area are

ground truthing verification. It

was found that most of the

purposes which gomehow attracts prey birds lik
So dump yards around the influential zone should be managed properly to avoid bird

hits. Further restrictions should be imposed on meat shops (Chicken, red meat, fish,
prawn, crab etc.) in the zone of influence regarding their waste disposal.
Overall documentation of the faunal diversity
> Documentation of the faunal composition of the study area is in progress, supported by

photographic records.

April 2026 - Preparation of Technical Report and submission

o E
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Table 4, Nesting and ﬁurlnllt:r data of Olive ridleys recorded along Puri Coast,
Odisha (Sources Purl Wildlife Division)

i [ No.of dend

turtle. Mo, of | No.of | No.of Destroyed
Camp | Year | Month |Male | Fowle |nest |egus | hatchlings feges
November | 0f 0 0 0 L g
December | 7 4 0 Wl . 0] - 0

B e ) Y e

: iy
Harachandi March 3 TS 5 0 0 o
Agpril NA | NA NA NA MNA | NA

saas oo | Total 48 a2l 0 0 0 0

s Movember 0 1] 0 1] 0 )

December 1] 0 0 1] 0 0

January 0 0 0 0 0 0
Chapamanik February 0 4 437 299 138 |
March 12 9 23 2509 1615 894

April 0 0 0 0 0 0|

Total 12 9 27 1946 1914 1032

November 0 0 1] 0 1] 0

December 0 0 0 0 0 0

Bali January 13 7 ] 0 0 0
Marechandi February 9 5 2 999 693 306 |
March 26 20 43 4714 3749 963

April 0 0 2| 2351 204 47

Total 48 32 53 5964 4646 1318

202223 November | 0 S L 0 0]

December 10 22 =) 0 0 1]

January 28 64 1| 100 70 30

Chapamanik February 50 12 5 501 398 103 |
March 0 1] 70| 8630 | 6482 2148
Agpril 0 0 9| 920 57 863

Total 74 136 85 | L0151 7007 3144

November 0 0 0 0] o) 0

Degember 0 0 1] 0 0 0

January 9 3 ] 0 0 o
Bali February | 7 4 18| 2209 oI5| 294
Harachandi “March 6 3| 26| 2710 s09| 2%l
April 1] 0 9 93| 0O 0

May | O 0 i 95 | | S

202324 | Total 1 9 84| 6037| MM 3555

Navember 0 0 0 ] 0 0

| December | 20 Y3 ] _op 0

Januiry 15 4 of o b na

| Chapamanik (Fobnary | 0] 0| 24| awr|  mb[ 5N
March 0 0 09 | 7309 4805 | 2504

Aprl | 0| ol 15| 1474 0] 14

)  [Tew | 38| 2| s usel o] e
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‘uble 5. Checklist of birds recorded in the proposed S1IA site during Survey

S1 No. " Sclentific Name Common Name |
4—1‘ | Acvidotheres tristis (Linnaeus, 1766) | Common Myna
fire T e Efm;iﬁ phocnicurus (Pennant, 1769) | White-breasted Waterhen
| 3. | Anthues rufiies Vieilior, 1518 Paddylield Pipit 0
4. Bubuleus ibis (Linnacus, 1758) Cattle Egret
5 __memr‘w'_n_}.fﬂ_ﬁ{uemhiﬂ_ Rock Dove / Rock Pigeon
(%2 % ond Corvus macrorhynchos Waglor, 1837 Large-billed Crow / Jungle Crow
3. - | Corvus splendens Vieillot, 1817 | House Crow
. Dendrocygna javanica {Horsficld, 1821) | Lesser Whistling-duck
I Dicrurus macrocercys Vicillot, 1817 Black Drongo
10. Egretta garzetta (Linnacus, 1766) Little Egret T
11. Eremopterix griseus (Scopoli, 1 T86) Ashy-crowned Sparrow-Lark
Eudynamys scolopaceus (Linnaeus, ]
12, 1758) Asian Koel
13, Gracupica contra (Linnacus, 1758) Pied Starling
!_ 14, Halcyon smyrnensis (Linnacus, 1758) White-throated Kingfisher
15. | Haliastur indus (Boddaert, 1783) * | Brahminy Kite =1
16, Hirundo rustica Linnacus, 1758 Barn Swallow 1
17. Meraps orientalis Latham, 1801 Asian Green Bee-cater g
18. | Merops philippinus Linnaeus, 1766 Blue-tailed Bee-eater |
19. | Microcarbo niger (Vieillot, 1817) Little Cormorant
| 20, Milvus migrans (Boddaert, 1783) Black Kite {
21, | Mirafra erythroptera Blyth, 1845 Indian Bush Lark x
77 Metopidius indicus (Latham, 1790) Bronze-winged Jacana N ‘\
T 23, | Pyenonotus cafer (Linnacus, 1766) | Red-vented Bulbul
24, | Spilopelia chinensls (Scopoli, 1786) Spotted Dove
- Si;;ﬁbgeffftjﬂfaaﬁﬁvaldsr:lw.— o o
25. 1838) Furasian Collured Dove
' Eﬁ Tachyspiza badia (Jerdon, 1867) | Shikra
ag Vanellus indicus (Boddaen, 1783) | Red-wattled La

-
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ag Vanellis malabaricuy {de'dnert. 1783) | Yellow-wattled Lapwing
29, | Lonclura malacea (Linnacus, 1766) | Tricoloured Munia
—_30_ Chlidonias hybrid (Pallas, 1811) Whiskered Tern
1. Numenius arquata (Linnacus, 1758) Furssian Curlew =
_32‘ Actitis Iypolencos (Linnaeus, 1758) Common Sandpiper o
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Urva edwardsii

(E. Geoffroy Saint-Hilaire, 1818)

Pug mark of Canis aureus Canis aurens 17584
Linnacus, 1758
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Garbage Dumps in the the zone of infuence
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Consultative meeting and D

scussion with WII and DFO, Puri
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Beach Profiling and Survey at the zone of influence
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clarification through updated maps and geo-referenced data to ensure
no encroachment or indirect impact. Furthermore, the absence of a

4 c site-specific mitigation or environmental management plan to protect

=7 the nalla from mining-related activities, such as runoff, waste dumping,
or vehicular movement, is a matter of concern.

4. Decision of the Advisory Committee: The Committee had detailed
discussion and deliberation with the Dy. DGF (Central), RO, Bhopal and
Nodal Officer, Government of Madhya Pradesh. After going through the facts
of the proposal and submissions made by the Nodal Dfficer, Government of
Madhya Pradesh, the Committee 'deferred’ the proposal for nan-foresiry use
of 5.572 ha Forest land in forest compartment No P-292 of Buxwaha Range
for the mining of Mardeora Rock Phosphate by M/s Shobha Minerals under
Chhatarpur district in the State of Madhya Pradesh for want of following
mrarmation:

I The State Government shall provide details of the legal status of the
non-forest land forming a part of the lease including the details of the
revenue land records.

i,  The detailed and updated maps showing the exact alignment of the
existing nallas, their buffer zone, and their spatial relationship with both
forest and non-forest areas of the lease shall be submitted. The maps
should be geo-referenced and certified by the competent authority.

. An assessment report on the proximity of mining operations to the
nalla, including analysis of potential nsks such as siltaton,
contarmnination, and disturbance due to mining activities shall be
submitted,

v, A mitigation plan that addresses protection of the nalla, particularly
from runoff, overburden dumping, vehicle movement, and any
construction or excavation activities nearby shall be submitted.

v. The State Government stated that no new roads or power lines would
be constructed, and that mining operations would use existing roads
and diesel/petrol-powered equipment. However, the componant-wise
breakup shows 0.05 ha of forest land proposed for diversion for
roads/power line. The State Government shall issue clarification on this
apparent contradiction,

Agenda No. 6
F. No. FPIOR/Airporti426096/2023

Sub: Proposal for seeking prior approval of the Central Government under
Section 2 (1) (ii) of the Van (Sanrakshan Evam Samvardhan) Adhiniyam, 1980
for diversion of 27.887 ha. of DLC forest land for construction of Shree
Jagannath International Airport under Puri Forest Division in Puri District,
Odisha, (FPIOR/Airport/426096/2023)- regarding.

1. The agenda for the above suhject proposal was considered by the Advisory
Committee (AC) in its meeting held on 24.06.2025, The corresponding
agenda note may be seen at www.pariveshnic.in. The CCF Olo Nodal
Officer, Odisha and DDGF (Central) Regional Office, MoEFLCC
Ehubaneswar attended the magating
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2. During the meeting, all the facts and background of the proposal, along with

examination of the proposal in the DSS were presented and explained t}‘f_ the:
Member Secretary. Committee was also apprised of the relevant provisions
under other Acts, Rules and Guidelines relevant to the proposal and their

3. The Advisory Commitiee

significance.

that:
i

construction of Shree Ja
Puri (Wildlife) Division, Odisha,

. The legal status of the forest |
0.5 (Eco Class Il

reparted |

after through deliberation and discussion observed

The proposal envisage use of 27.887 ha of DLC forest land for
gannath International Airport (SJIA), Puri in

and is DLC Forest. Vegetation density of
) with 13,504 nos. project affected trees, has been

n the area proposed for diversion. Trees numeration detail
has been submitted at S. No. 4.1 of the Part-

as revealed by the KML file
27.887 ha. KML files needs to
and various project
project area falls o

IIl. Approximate forest area
Is 26.982 ha against the diversion of
be rectified depicting the correct area
Components. As per the Sol toposheet, most of
n the open mixed jungle. Status needs to be

revisited, Forest Cover belongs ta the MDF (1 ha) and Non-wooded (27

ha) forest land moder

ately Dense Forest and 27 ha is Non-forest/ Non-

wnuded in terms of forest classes (as per the ISFR 2021) basad on the
interpretation of satellite data period 2019.

jii. ~ Total land invalved in this project is 471.401
ha of DLC forest
forest 353,882 ha + Private non
break up of total

ha comprising of 27.887
land and 443.514 ha of non-forest land {Govt non-
-forest 89.632 ha). The purpose wise

land involved in this project is furnished below:

Sk

No.

Component

DLC
forest

(In Ha)

Non-Forest area (in Ha)

Grand
Total
(in Ha)

Gowvt.

Private | Total

Admin Office

0

0

1.445

1.445 |

1.445 |

Airside

16.003

B5.169

15.276

100.445

116.448

Apron

4.814

67.444

19.465

86,909

91723 |

(S - L]

Cargo Terminal

0

3.959

1,185

5.144

5.144 |

Mix  use
Commercial

0

0.197

15.483

15.690 |

15690

(471

Open space

0

7.964

3.996

11.960

11.960 |

e |

Passenger
Terminal Building

0.037

23.747

Transport use

1.956 |

Runway

3.427

_38.781

0.028

15.106

23.775

53.887 |

23.812

55.843 |

109.834

1.700

111,534

114.961 |

10

Utility

1.650

16.787

15.938

32.725

Total

27.887

353,882

89.632

443.514

34.375 |

| a71.401 |

.  Compensatory afforestation over 29.939 ha of non-forest land in
Anipatia and Banabarada village of Kakatpur Tahasil of Pun (WL)
Division has been proposed in lieu of 27.887 ha forest land. Scheme

involving  financial

far

undertaking compensatory

afforestation
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provisions of 2,22 87,500/~ has been submitted online. The DFO, Pur
(WL) Division has furnished land suitability certificate with the proposal.
DSS analysis of the CA land revealed the area as devoid of rees.
The DFO, Puri (WL) has reported that the applied area does not come
under any National Park, Wildlife Sanctuary, Blosphere Reserve, Tiger
Reserve, Elephant Corridor etc. But the area is coming under the
Coast Regulation Zone,
The DFO, Puri (WL) has reported that no rare and endangered or
unique species of flora and fauna area found in the applied area. The
forest types of the applied area are Tropical Dry Deciduous Moderate
Forest covered with mostly Casuarina, Cashew & Acacia species
which were initially planted during 1970-1980. The sporadic
movements of wild animals like Hyena, Porcupine, Spotted deer,
Jackals are often noticed Inside the applied area. Besides this, the
reptiles like Snakes, Common Chameleon and birds like fly catchers
and Brahamani kites etc. are found moving in the applied areaThe
proposal, has been forwarded by the Regional Office, Bhubaneswar
considering it as a non-site specific proposal.
Earlier, the proposal was considered by the Advisory Committee in
meeting held on 07.06.2024,
Althorities in the State Forest Department and the State Governmeant
have recommended the proposal for approval. No violation of the
Adhiniyam has been reported by the State Government.
The proposal was examined by the Regional Empowered Committes in
its meeting held on 16.10.2023 and REC recommended the proposal
subject to conditions i.e. (i) During landing and taking off flights, fying
over the Balukhanda WL Sanctuary shall be avoided. (i) The user
agency shall obtain clearance fram OCZMA for the area coming under
CRZ-/ll before submission of compliance of ‘in-principle’ approval, if it
is granted,
The Committee keeping in view the non-site specific nature of the
proposal recommended that proposal may be submitted to the Ministry
for approval,
Regional Office, Bhubaneswar has forwarded the proposal to the
Ministry for further decision in the matter.
MoEF&CC, after examination of the proposal sought additional
information from the Regional Office on 9.03.2024. The Regional
Office, after obtaining the same from the State Government, forwarded
the additional information to the Ministry on 29.04.2024.
The proposal along with the additional information placed hefore the
Advisory Committee meeting held on 07.06.2024. The Commitiee, after
deliberations and discussion with the DDGF (Central), Regional Office
and Nodal Officer, Odisha observed that in order to take a well
informed decision on the proposal, additional information on the
following may be obtained from the State Government and the same
may be submitted before the Advisory Committee for its examination'
a. Construction of airport in the vicinity of sea coast may have
impact on the breeding activity of the olive ridley wirtle reported
in the area, it will, therefors, be appropriate that comments ol
the Chief Warden of the State on the likely impact of the
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proposed non-forestry activity on the hree;llng Elfﬂr"-”‘}:‘t::e[::-;
olive ridley turtle may be obtained and submitted by the S
further consideration of the Committee. & paate
b. Examination of the area proposed for diversion using DS5 t00ls
and Google Satellite Imagery revealed that the user agenl::};
seems to has already started the construction of boundary wal
in the forest as well as in the non-forest land which is a
violations of the provisions of the Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980. The State Government may
therefore submit the following: .

@ Name of the erring officers responsible for allowing or not
stopping the unauthorized construction in the forest land
and status of action taken against the erring officials.

® A detail violation report indicating the date and time of the
commencement of construction of boundary wall along
with present status of work of the construction of
boundary wall along with efforts by the officers concerned
in the State Government to stop the work relating to
construction of boundary wall.

@ Details of the authority/agency issuing work order for
construction of boundary wall and the entity bearing the
expenditure incurred on the said alleged construction.

® A detailed inspection of the area may be conducted by
the Regional Office of the MoEF&CC and a report on the
same, along with viclation of the Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980 committed by the user
agency and remedial action taken by the State
authorities, may be submitted for further consideration o
the Committee,

The recommendation of the AC was communicated to the RO

Bhubaneswar. The RO has asked the information form the State Govt.

vide letter dated 19.07.2024. The Nodal Officer, Odisha vide letter

N0.21733/9F (Airport)-357/2023 dated 30.10.2024 has furnished the point

wise reply of observation made in EDS dated 19.07.2024 to RO office.

Observations of the same are as under:

a. State Government has reported that the proposed project area is more
than 80 Kms from Devi River mouth which has been marked as mass
nesting area and no mass nesting has occurred al Devi River mouth for
more than two decades. In the report, it is highlighted that this coast
line is not used as a mass nesting site, it remains an active area for
wildlife, supporting sporadic and secondary nesting by Olive Ridley
Turtles. The construction and operation of Greenfield airpert at the site
could have the potential impacts on the Turtles, He has submitted a
detailed report on the impact of this project and suggested mitigative
measures,

b. State Government has reported that being a DLC forest land under the
administrative and management control of the Revenue Department,
necessary action will be taken to ensure the removal of encroachment
Dy the concerned revenue authority after incuiry. No action has been
taken over the person and inquiry is under process
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State Government has reported that Out of the total 13.3 Km length of
the project boundary, a length of 1370 meters of temporary fence has
been constructed over the DLC farest land and about 9950 meters over
the non-forest land through removable materials and the wark was left
incomplete aver 2001 meter

State Government has reported thal the Chief General Manager (P&C),
IDCO and the Dwisional Head, BCD-II, IDCO had issued the work
order for the temporary fence construction over the non-forest land in
the year 2023.

As desired by the AC the RO has carried out the SIR in the instant
proposal. The RO has mentioned that the proposal can not be
recommended without satisfactory reply from the State Gowvt. on certain
information as noted by the DIGF (Central) in her SIR. The information
desired by the RO from the State Govt. are as follows:

a.

b.

a.

Proposed project site is close to the nesting ground of olive rnidiey
turtles, a Schedule | species.

The sea which abounds this project area has been close and
contiguous with the Dolphin habitat and hence further study,
documentation and conservation of this area is mandated befare taking
any further decision regarding this mega development project.

The Central Asian Flyway (CAF) in Chilika lake appears to be close (o
the airspace where this project is envisaged to be operated. This tao
needs further study and impact analysis and protection needs to be
accorded to this CAF.

This proposal has not been presented as an integrated project. The six
lane express way which will link Bhubaneswar airport to Puri airport
supposedly to be built along the coast line is not a part of this project
proposal. Nor is the approach road to the airport is a part of the currant
proposal. It appears that facts are not presented in actuality in a bid to
break the integrated proposal to many parts for obtaining casy
clearance.

At present the proposed airport at Brahmagiri is neither connected by
any express way or high way to either Ganjam or Khurda or
Jagatsinghpur. Hence, justification for having the project to connact
Puri, to cities like Jagatsinghpur is not correct. In fact, the proposed
airport at Brahmagiri is at an approximate distance of 29 km from Puri
town itself and hence defeats the very purpose cited for having this
project in an ecologically fragile area like Brahmagiri (Puri).

The expansion of Biju Pattnaik airport can be taken up in other
locations, with better connectivity like Jagarsinghpur, Khurda or
Berhampur and not at the cost of huge environmental loss and at the
same time exposing the area to various vagaries like tidal influence,
cyclones and which is being frequent in both number as well as
severity by cutting down 13000 trees which now act bio-shield and
coastal shelter belt, The VDF and MDF crown density in non forest
land having the ocular look af forest as per Wnit Petition 202/199S and
having high density of vegetation, has not been taken into account in
the current proposal.

The INS Chilika, which 15 a naval base 15 at a close distance o the
praposed airport site. Whether the opinion of the Delerice Ministry has
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been taken into consideration by the State Government I::Ef!fnre
proposing this project site needs to be ascertained and evaluated from
Defence point of view. )
h. The user agency has already violated the FC Act by constructing a
1400 meter boundary wall which extends up to sea line. Action needs
1o be initiated for violation of FC Act, 1980.
Further, the RO in his SIR has also reported that This is also a CRZ
violation since the boundary wall is now seen constructed up to the sea
line. The violations need to be removed immediately, Long term studies
on habitat of glive ridley turtles close to the proposed airport site as well
as the Dolphin migration path needs to be studied and documented, and
this proposed airport site needs to be conserved as a fragile coastal
habitat and afforested to serve as a bio-shield and coastal shelter belt.
Because of the aforesaid reasons, such mega development project in the
fragile coastal ecosystem of Brahmagiri (Puri) is not an environment and
conservation conducive proposal and will have detrimental impacts on
both for coastal ecology and wildlife therein. The Puri pilgrimage tourism
can be very well boosted by envisaging a sky train/metro from
Bhubaneswar airport to Puri as is seen in tourism friendly countries like
Thailand so that the travel time from Bhubaneswar to Puri can be
considerably reduced, which even is now only 60-70 minutes. The travel
time can be further reduced through innovative environmental friendly and
sustainable solutions.
The RO has reported that the DFO, Puri Wildlife Division has reported that
no violation has been committed by the user agency under FC Act.
However, during site inspection it was found that a boundary wall has
been constructed on the DLC forest land, which cuts the entire forest land
involved in the project to 2 parts, This boundary wall is about 1400 meter
long and is a clear violation of FC Act. The user agency accepts having
constructed this boundary wall in the early 2023 in violation of EC Act,
1980. Also, during site inspection, it was observed that an extra boundary
wall is being created by the user agency outside of the boundary of the
proposed airport (which itself is a violation). This extra boundary wall
extends up to the inter tidal zone, right up to the sea line. Such boundary
does not reflect in the land use plan uploaded in the Parivesh Portal. This
encroachment needs to be removed with immediate effect. This is a
violation of CRZ rules. Whether this violation also includes forest land is 1o
be ascertained by the State Government. Further, the State Govt. has
informed that No action has been taken over the person and inquiry is
under process for reported violation,
Further, the RO in his SIR has also reported that during site inspecton,
the user agency has informed that an express way is proposed along the
coastline to cater to the traffic from Bhubaneswar airport to proposed Puri
airport. Though this is an ancillary project of the airport, there is no
mention of 6 lane the express way (road) along with the airport project. An
Integrated project proposal needs to have been submitted. The forest
category in the non forest area is of medium density and very dense forest
in certain patches as per DSS. So as per the dictionary meaning of forest
as per Writ Petition 202/1995, these forest patches should have been
proposed for diversion, That has not been done so far in the project




Xix.

L.

L

proposal. The road leading lo the proposed airport site passes through
small lanes and bi-lanes and it is not connected o any highway or wider
road at present. Proposed airport site as such is neither connected to
Berhampur or to the Khurda or Bhubaneswar or to Jagatsinghpur by any
highway/express way or any wide double lane road directly at present,
Hence, Puri cannot be cited as a strategic location for the airport. It
appears that this proposed airport is meant to cater to the pilgrimage
tourism to Puri. However, even in such a scenario, the proposed airport,
devoid of any proper connectivity at present stands at approximately 29
km from the Puri town (Atharnala) and the present Biju Pattnaik airport in
Bhubaneswar stands at 52 km from Atharnala (the starting point of the
Puri town). Hence, just to cover up 25 km gap which would take less than
20 minutes, a huge environmental loss in terms of huge construction by
the mega project, threat to both olive ridley, turtle nesting site and dolphin
habitat will be the outcome with mass destruction of the coastal shelter
belt plantation (13000 trees are proposed to be cut), given the traffic,
more consiruction in the form of 6 lane expressway along coast (as
informed by the user agency for which the DPR preparation is in process,
which will connect Bhubaneswar airport to proposed Puri airport is not
desirable). More roads, more building, hotels, ancillary construction, more
light, sound and noise pollution, will be highly detrimental to the fragile
dolphin and olive ridley turtles’ habitat and nesting grounds along with
causing great environmental loss to the fragile coastal ecology. Water and
air pollution, toxicity due to construction very close to the coast are
unavoidable and these-need to be adequately addressed while evaluating
the proposed airport project. At present it takes approximately 60 minutes
ta reach Puri town from the present airport at Bhubaneswar. As most
airports in many cities like Delhi, Bangalore, Cochi are locaed at a
distance of 1 hour drive from the city and so is Puri from the existing
Bhubaneswar airport. The proposed airport too is away from Puri town (29
km approximately) devoid of proper connectivity at present. Even if there
is a proposal of connecting road, it is not part of the proposed project and
hence, it is not an integrated proposal.

A detailed study on the habitat and migration route of olive ridley turtles as
well as Irrawarddy Dolphin along the entire coast of Puri needs to be
observed for a stipulated period of al least one year and after ascertaining
their number, presence and migration pathway of dolphin. A detailed
action plan needs to be drafted for their conservation and protection.
Systematic information on population trends, distribution and space use of
both Irrawaddy dolphin and olive ridley turtles needs to be started at an
early date all along the Puri coast up to Satpada, Konark and Astarang
(the usual migration path of dolphin and nesting shelter of olive ridiey
turtle). Shelter bell plantation available in the project site needs o be
protected and enriched to provide & hio shield along the coast and in no
circumstances it should be removed or cul as the cutling of trees will have
detrimental impact on the coastal ecology.

DPR of proposed airport project, land use map, DPR of the 6 lane express
way from Bhubaneswar airport to Puri airport and approach road to airport
(o be constructed by Transport Department of Odisha as informed by the
user agency) which is also an ancillary activity, and other allied
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construction are not found submitted along with the project proposal. Strict
action needs to be initiated against erring officials for gross ‘""mat“’,” .'jf the
FC Act by construction of boundary wall. Action needs to he initiated
against revenue officials for purposefully allowing the illegal construction
to happen on DLC forest land. Since a part of the proposed site
(approximately 15 hay falls under 200-500 meters of NDZ of CRZ (CRZ ||
B). the applicability of CRz regulations to the project needs to be
ascertained and CRZ clearance obtained, The exlent and magnitude of
CRZ violation needs to be enquired into and adequately addressed. The
prni:—;‘ct Site being located at places between 200-500 meters of the HTL,
applicability of CRZ rules to the project site, whether permissible as per
rule. The Chilika Lake I5 & Ramsar wetland of International importance
and migratory bird habitat and part of Central Asian Flyway (CAF). Hence,
the proposed airport Project which is adjacent to Chilika lake and is bound
10 Impact the airspace with air traffic, sound, light and air pollution, needs
10 be studied for its impact on Chilika Lake, migratory bird species visiting

Chilika, its_ Zone of influence, vis-a-is the regulation in the Wetland
Conservation and Management Rules, 2017,

The above facts were considered in the Advisary Committee meeting hald
0n 28.11.2024 and after thorough deliberation and discussion with DDGF
{Centra_lr]. RO Bhubaneshwar and CCF Nodal Officer, Govt. of Qdisha, the
Committee decided to defer the proposal for want of following information
from the State Gout The RO has raised the following  serious
observations which shall be examined by the State Gout. and a detailed

fustificatiuna’tla:iﬁcaﬁon shall be submitted for further consideration of the
maltter:

a. Proposed project site is close to the nesting ground of glive ridiey
turtles, a Schedule | Species,

b. The sea which abounds this project area has been close and
contiguous with the Dolphin habitat and hence further study,
documentation and conservation of this area is mandated before taking
any further decision regarding this mega development project.

€. The Central Asian Flyway (CAF} in Chilika lake appears to be close o
the airspace where this project is envisaged to be operated. This o
needs further study and impact analysis and protection needs to be
accorded to this CAF,

d. This proposal has not been presented as an integrated project. The six
lane express way which will link Bhubaneswar airport to Puri airport
supposedly to be built along the coast line is not a part of this project
proposal. Nor is the approach road to the alrport is a part of the current
proposal, It appears that facts are not presented integrated manner,

€. At present the proposed airport at Brahmagiri is neither connected by
any express way or high way to either Gamam or Khurda or
Jagatsinghpur, Hence, justification for having the project to connect
Puri, to cities like Jagatsinghpur Is not correct, as per the report
submitted by the Regional Office. In fact, the proposed airport at
Brahmagiri is at an approximate distance of 29 km from Puri town itselt
and hence defeats the very purpose cited for having this project in an
ecologically fragile area like Brahmagiri {Pur).
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The expansion of Biju Pattnaik airport can be taken up in other
locations, with better connectivity like Jagarsinghpur, Khurda or
Berhampur and not at the cost of huge environmental loss and al the
same time exposing the area to various vagaries like tidal influence,
cyclones and which is being frequent in both number as well as
severity by cutting down 13000 trees which now act bio-shield and
coastal shelter belt. The VDF and MDF crown density in non forest
land having the ocular look of forest as per Writ Petition 202/1995 and
having high density of vegetation, has not been taken into account in
the current proposal.

. The INS Chilika, which is a naval base is at a close distance to the
proposed airport site, Whether the opinion of the Defence Ministry has
been taken into consideration by the State Government before
proposing this project site needs to be ascertained and evaluated from
Defence point of view,

. The User Agency has already violated the FC Act by constructing a
1400 meter boundary wall which extends up to sea line, Action needs
to be initiated for violation of FC Act, 1880.

A detailed study on the habitat and migration route of clive ridley turtles
as well as Irrawarddy Dolphin along the entire coast of Puri needs to be
observed for a stipulated period of at least one year and after
ascertaining their number, presence and migration pathway of dolphin.
A detailed action plan needs to be drafted for their conservation and
protection.

The above decision of the Advisory Committee was conveyed to the
RO Bhubaneswar and State Govt. The State Nodal Officer
No.11499/9F(Airport)-357/2023 dated 27.05.2025 has replied the
observations of the AC which has also been analysed by the RO. The
detailed reply are as below:

. In view of the sporadic nesting of the Schedule | species Olive Ridley
turtles along the Puri coast near the proposed project site, as repored
by the DFO, Puri {(WL) Division and endorsed by the PCCF(WL) &
CWLW, a site-specific Wildlife Conservation Plan shall be formulated
with detailed mitigation measures—such as establishment and
strengthening of protection camps, hatchery units, nest monitoring, and
turtle protection initiatives—with financial support from the project
propanent, and shall be implemented after obtaining approval from the
PCCF(WL) & CWLW, prior to the final forest clearance of the project.
"In response to concemns regarding the proximity of the proposed
project site to dolphin habitats along the Puri coast, it is confirmed that
dolphins, particularly the Bottlenose species, have been sighted in the
Brahmagiri (WL) Range as per the annual dolphin census conducted
by the Forest Department, with notable counts in recent years. In
compliance with the recommendation of the Appraisal Committee, a
detailed study on dolphin habitats is being undertaken by the
Zoological Survey of India (Z51), Regional Office, Gopalpur, as
requested hy the Commerce and Transport Department vide letter no
TRN-AV-GEN-0001-2021/3787/T dated 18.03.2025. The findings of
this study, along with the recommended conservation measures, will be
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incorporated into the Site-Specific  Wildlife Conservation Plan
(SSWLCP) for the project..

-In response to concerns regarding the proximity of the proposed

Project to the Central Asian Flyway (CAF) over Chilika Lake, it is
submitted that the airspace in this region is already being used by
regular commercial flight operations between major cities such as
Guwahati, Kolkata, Bhubaneswar, Chennai, Bangalore, Hyderabad,
and Vizag, with no reported adverse impacts on migratory bird
movements, Furthermore, the Chief Conservator of Forests (WL-I11),
based on the assessment of DEO (WL), Puri Division, has reported that
the proposed project is expected to have minimal impact on bird
migration and wildife in general. However, in line with the
recommendations of the Appraisal Committee, a detailed study and
impact analysis on migratory birds along the CAF is being undertaken
by the Zoological Survey of India (ZS1), Regional Office, Gopalpur, as
requested by the project authority. The outcomes and recommended
canservation measures from this study will be duly incorporated into
the Site-Specific Wildlife Conservation Plan {SSWLCP) for the project.

. In response to the observation that the proposal has not been

presented as an integrated project, it is clarified that the six-lane
Expréssway connecting Bhubaneswar to Puri is a separate
infrastructure initiative and does not form part of the present airport
project proposal, as it will be executed by a different agency.
Therefore, its exclusion from the Forest Diversion Proposal (FDP) for
the airport project is appropriate. Additionally, there is an existing road
connecting the proposed airport site to the Nabakalebara Road near
Sipasarubali in Puri town, which will be suitably Upgraded to serve as
the approach road. Hence, no new approach road is proposed, and its
exclusion from the current FDP is also justified."

- In response to the suggestion that the airport could be located in

alternative areas such as Jagatsinghpur, Khurda, or Berhampur to
avoid environmental impacts, it is clarified that the selection of the Puri
site was based on a detailed assessment conducted by the Airports
Authority of India (AAl) and approved by the Ministry of Civil Aviation
(MoCa), Government of India, as reflected in the pre-feasibility report.
The justification for the location has already been submittad by the
PCCF (Nodal) vide letter no. 19133 dated 25.09.2023, in compliance
with MoEF&CC communication dated 18,09.2023.

- Regarding environmental concerns, all anticipated impacts will be

mitigated through measures prescribed under the Environmental
Clearance (EC), Forest Clearance conditions, and findings from expert
studies by agencies such as the Zoological Survey of India (ZS1). It is
important to note that the majority of trees to be felled—approximately
9151 out of 12,213—comprise planted species such as Cashew, Jhaun
(Casuarina), Acacia, and Noni (Great Morinda), which are largely in
moribund condition due to biotic pressure and lack of natural
regeneration, as reported by the DFO (WL), Puri Division.

. These trees are located on 353.833 hectares of nan-farest land, which

15 not recorded as forest in the DLC report. The tree density is
approximately 35 tees per hectare, and the phenological

-
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f;harar:tenstlcsl of cashew trees can visually exaggerate canopy
coverage despite relatively low density. Hence, in accordance with the
crlter_l:ﬂ} laid down in the Godavarman case (Wwp 202/1995) and
definitions under the Forest (Conservation) Act, 1980, the area doer,
not qualify as deemed forest.
Accordingly, the proposed airport site at Brahmagiri has been
appropnately selected with due consideration to ecological, regulatory,
E!I‘I_l'l connectivity factors, and necessary environmental safequards are
being integrated into the project planning.”
In response to concerns regarding the proximity of the proposed airport
Site to INS Chilika naval base, it is confirmed that a No Objection
Certificate (NOC) has already been obtained from the Ministry of
Defence, Government of India, vide letter no. 2(11)/2022/D(IAF) dated
01.01.2025. The NOC ensures that the project has been duly
evaluated and found acceptable from the defence and strategic
standpoint. A copy of the NOC is enclosed with the reply."
In response to the observation regarding the alleged violation of the
Forest (Conservation) Act, 1980 due to the construction of a 1400-
meter boundary wall extending to the sea line, it is clarified that the
said boundary wall was a temporary structure constructed by the
contractor of IDCO salely to prevent encroachment on the project site,
which is prone to unauthorized occupation. The wall was linear in
nature and only partially enclosed the area, leaving other sides open.
As reparted by the DFO (Wildlife), Puri Division, the structure has
already been dismantled, and no damage to vegetation occurred
during its construction or removal, A detailed repart from the DFQO has
been submitted and enclosed with the reply.
Furthermore, the DFO (WL), Puri has also submitted a report to the
Collector, Puri, under intimation to the concerned Tahsildar, requesting
necessary action under the relevant provisions of Revenue Law, as the
DLC land in question is classified as revenue land. The communication
Is documented under letter no. 2000/3F-18/2025 dated 12.03.2025.
The temporary boundary wall was constructed in good faith for
safeguarding government land and does not constitute a permanant
structure or wilful violation of the Forest (Conservation) Act."
- In response to the recommendation for a detailed one-year study on
the habitat and migration routes of Olive Ridley turtles and Irrawaddy
dolphins along the Puri coast, it is submitted that extensive research on
the migration and nesting behaviour of Olive Ridley turtles in the
Odisha coastal region has already been conducted by the Wildlife
Institute of India (WIl). A notable study by Dr. Bivash Pandav and Dr.
B.C. Choudhury of WII, detailing migration patterns and nesting
aclivities, has been enclosed with the reply. Additionally, specific
nesting data from the Brahmagiri Wildlife Range of Puri Division over
the past several years has been provided in the compliance to EDS-1.
. With regard 1o the presence of Irrawaddy dolphins in the project area,
the Daolphin census data fram the past six years, as detailed in
compliance to EDS-2, indicates that there has been no recorded
presence of Irrawaddy dolphins in the coastal walers adjacent to the
Brahmagiri Wildlife Range, where the project is proposed.
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comprehensive study is being undertaken by the Zﬂﬁ"?%'i::l ;“F;[chg
India (ZSI), Regional Office, Gopalpur. This study—i Deparment)
reéquest of the project authority (Commerce and Transport p alic
—will agsess the habitat, migration routes, threats, and conse r
requirements for hoth Olive Ridley turtles and Irrawaddy dﬂlphfﬂ_S a ﬂgg
the Puri coast, The findings and conservation measures from this study
'v\‘:i}lﬁae Integrated into the Site-Specific Wildlife Conservation Plan

SWLCP) for the project."
urther, jt js submitted that the observations of the AC were
communicated to the RQ and the file was also sent to them.
Accordingly, the EDS was raised by RO and the State has replied to
€ RO. The RO after the examination of the reply of the State Govt.

following haye been observed, After the examination gf the above, the

DIGF (Cenrral), Ro Bhubaneswar has mentioned the following
Observations:

a. The presence of Dolphins and Olive Ri

acknowledged in the compliance report by the State Govt, which
was not mentiogned in the origina Proposal submitted by the

State govt, on this proposal. Although the Presence of dolphins
and olive ridley tu

be long term Study befora Suggesting
impact of this Project on the habitat
needs to he Studied in depth. Such
attached to the compliance, tho
Studies have been initiated,

b. BNHS has conducted certain study on hird migration in Chilika
lake and on the Centrg Asian fiyway. Such a study repor
should be collated and whether

there i any impact of the

project on the migratory birds,
€. Even though a six lane r
agency, the environmenta|

diey turtles has been

d. Regarding the proposeqd airport project has not been presentad

as an integrated project, as the six-lane coastal expressway
linking Bhubaneswar angd Puri—being Bxecuted by a separate

existing road connecting the site to the Nabakalebara

Sipasarubali in Pyj town will be stitably developed to serye as
the airport's AcCess route,

€. The planted trees of Cashew, Jhaun (C
the tne of 12213 are planted ang
shelterbelts and pjg shields which stand formidable aganst the
tyclones that are répeated in the Puri coast, Even though these
are plantation Vegetation remaval these rees will result ip
EXposing the area (o vagaries of climate eventualities angd
frequent cyclones that may affect Iife ane Property of nearby

asuarina) and others (4]
developed as coastal
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villages. A detalled study on remaval of such coastal shelterbelts

and ecological evaluation of the ecosystem services should
have been undertaken before proposing cutting down huge
numbers of trees in the coastal shelter belt.

f, Contrary to the compliance, report which says that "the trees are
in the non-forest land in scattered patches, and considering the
density of trees/Ha., it may not be taken as forest for application
of Van (Sanrakshan Evam samvardhan) Adhiniyam, 1980 and
in the light of definition of forest in 202 Godavarman Cases’.
The DSS analysis report in parivesh web portal shows MDF of
89 ha and Open Forest of 83.01 ha total 171.01 ha of vegetated
area over non-forest land having the naturé and character of
forest which should have been included in the diversion
proposal.

The DDGF (Central} has mentioned that with reference to
observations of DIGF above, the EDS reply on the observauons
of the AC has been furnished by the State, The E_J]G's
observations are largely reiterations of the AC's observations,
along with a few additional suggestions. which may be tg!-gen
into consideration by the competent authority while examining
the EDS reply. ,
The IGF(FC) informed that as per information submitted by the state the Olive
Ridley Turtle nesting sites are sporadic in nature. The Commitiee observed
that, a precautionary approach should be taken and the matter may be
referred to WII to address the concerns raised. The ADG(FC) mentioned that
the Advisory committee which is a highly competent body, might scrutinise the
concerns, befare referring to WIl. However, the Committee opined that Wil is
an expert organization in the relevant domain and it would be proper {0 sesk
their opinion before taking a decision on the matter.

 Decision of Advisory Committee: After thorough deliberation and

discussion with DDGF (Central), RO Nagpur with additional charge of RO
Bhubaneshwar, and PCCF Nodal Officer, Govt. of Odisha, the Committee
decided to defer the proposal for want of following information from the State
Govt.

i. Keeping in view the concerns raised with regard to the migration
routes, threats, and conservation requirements of Olive Ridley turtles,
Irrawaddy dolphins along the Puri coast and migratory birds coming 1o
Chilka Lake, the state shall seek the comments/recommendations of
Wil on the subject matter. The conservation measures and mitigation
activities so identified will be integrated into a Site-Specific Wildlife
Conservation/ Management Plan for the project which shall be
approved by the CWLW, Odisha. A copy of the approved plan shall be
submitted.

i, As per RO in its SIR, the planted trees ol Cashew, Jhaun {Casuarnna)
and others to the tune of 12,213 are planted and developed as coastal
shelterbelts and bio shields which stand formidable agamnst the
cyclones that are repeated in the Puri coast. Even though these ars
plantations, the removal of the vegetation/ trees will result in exposing
the area to vagaries of climate eventualities and frequent cyclones that
may affect life and property of nearby villages. The State Governiment
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shall provide detailed justification on the matter and submit a mitigation
plan for climate eventualities. . F
fi. " The Regional Office has mentioned that the DSS analysis rgpgfhm
Parivesh web portal shows MOF of 89 ha and Open Forest of 83. tha
total 171,01 ha of vegetaled area over non-forest land having the

nature and character of forest which should have been included in the
diversion proposal, The State shall give report in the matter,

Agenda Item No, 8

“Post facto approval of the Central Government
under Section 2 (1) (ii) of the van (Sanrakshan Evam Samvardhan) Adhiniyam,
1980 for diversion of 0.313 ha of forest land in favour of Hotel Swosti Premium
Limited in Mouza.

i Jayadev Vihar under Bhubaneswar Tahasil of Khordha
District of Chandaka (WL) Division by Mis Swosti Premium Limited for

construction of Hotel, (Proposal No, FPmRrothersngzwzuzaj - reg.

above subject proposal was considered by the Advisory
Committee (AC) in its meeting held gn 24.06.2025, The corresponding
N &l www.parivesh.nic.in. The CCF Ofo Nodal Officer
(FCA), oOdisha and

DDGF (Central), Regional Office, MoEF&CC,
Bhubaneswar attendeg the meeting.

2. During the meeting, all the facts and background of the Proposal, along with
Examination of the Proposal in the DSS were Presented and explained by the
Member Secretary before the AC for their examination and analysis.
Committee was also apprised of the rel

Evant provisions under other ACls,
Rules and Guidelines relevant ta the Proposal and their significance.
3. The Advisory Committee after through deliberation and discussion observed

that:
The State Government of Odisha vide their letter No. FE-DIV-FLD-0083-
2024-24038 dated 03.12.2024, uploaded on web portal an 30.01.202s5,
submitted proposal for diversion of 0.313 ha of forest land in favour of
Hotel Swosti  Premium Limited in Mouza-Jayadev Vihar under
Bhubaneswar Tahasil of Khordha District of Chandaka (WL) Division by
MIs Swosti Premium Limited for construction of Hotel.
The User agency has committed violation by constructing building far
hotel over revenue forest kisam of land without pirios approval fram the
Govt. of India, MoEF&CE in contravention of Van (Sanrakshan Evam
Samvardhan) Adhiniyam, 1980, In this regard, the State Government has
reported that the Hotel was constructed in the year-2000, after the land
was allotted by GA department in the year 1996. The patch of land
allotted to user agency was later informed by the department for taking
Forest Diversion gver the area of 0.313 Ha over Plot no 57. Hence, the
USBr agency has submitted the diversion proposal over 0.313 ha for its
forest clearance by the Gol. MoEF & CC
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Class wise Abstract of Forest Land Tree Enumeration List for Shree ..._mm.n.:zuzﬁ International Airport. Puri

in Puri Wildlife Forest Division, Puri

| Class of Girth of the .m_umﬂmm i
e | “TETAL Grand
The | (30-59)cm |  (60-BS)cm (90-119) cm | (120-149) cm| {150-179)cm | 180 cm & above | Total
| Species | s | wu s | u s u s u 5 u 5 I T i _ )
e _ o | o e
=20 0] B | 0O 4 o 4 0 o 0 1 0 23 e | 23
3 1068 | 0| 128 | 0 6 | 0O 3% | 0 9 0 1 0 |1288 © 1262
Total | 1076 | 0 | 134 | © 30 | 0o (40| O | 9 0 2 0 |1291 © 1291
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ANNEXURE - 9.

OFFICE OF THE DMISIONAL FOREST OFFICER: PURI WILDLIF DIVISION
CHAKRATIRTHA ROAD, PUR}- 752002
E-Mail: dﬁagm:_rfwl@pcﬂ_s_*_?_e_i.-gng-.in_T,_ef;@ﬁ?SA@zﬁz 81

Memono, (3 f{‘f S3F10-2012 Dated, puri the, 2 'Et;t 2023

The Principal Chief Conservator of Forest,
Forest Diversion and Nodal Officer, ¢ Act,

O/e the Principal Chief Conservator of Forests, Odisha, Bhubaneswar
Sub:  Propesal for diversion of 27.837 ha. of DLC Forest land for Construction of the project "Shree
-3gannath International Alrpart at Puri” (SHIA) under pyri Wildlife Divisian,

Ref: Your office Memao Na, 18744 dated 15.09.2023

Sir,

o€ submitted to Odisha Coastal Zone Management Autharfty (OCZMA) for approval, as airport s a
rermissible activity under CRZ-1IB, as per Ministry Gazetre natification published an 8" March 2019

2. Justification for locating a separate International Alrpart within 50 Km aeria distance, when already
International Airpart exist at Bhubaneswar.

Compliance: - In cempliance to the above, the user agency has submitted the lustification for locating a
separate International Alrport within S0 Km aerfal distance, whan already International

Alrport exist at
Bhubaneswar wihich ig anclosed at Annexure-|,

i
3. Whether tha Project coming under the £SZ of any Prutec:gd Araa?
Compliance: - |n Compliance to tha above, It Is intimate that, the entira Proposed projact is o

from the Ecg Sensitive Zona of Balukhanda Wildlife 5anctuary. Tha 3o
's enclosed as Annexyre-7.
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trEésmmE-:i far felling (BLC Forest ~ 1261 Trees, Non- "
~12213 Fre },,10374 traes Are coming under ths glrthi class Fenging from 30 ¢m 1o €0 CM. 1n Whicr
Anacardium eecidentale, Gasuaring equisetifolia, Marni

Mere and thosa (rées growth are stunted due tg
tor felling | Amast top broken /eanapy & bran 2
250 Markeg (Onsidering the nature of th ce, Airside, Cargo Terminal, Mix Use
Cnrnmerclal, Open Space, Passenger 1o

Transport Use, Runway, Utility) to pe Carriad
far smaath runr_tlunlng of Airport, Hence, the Impact of Cyclane will he considerably minimym In na
Pecause of the m i

the Impact of FANI Cyclone 2019 &, it has
ches damaged) The

Dut
tire

5. State Gowt, 1 €Xplore Possibility to avold the farest lang 5 the fores: land
of the Droposed Project site,

LC Forest Categg
the tora| area. The pLc forest ang

on s Unavoidahla and the

diversign
Voided, Tha 2vised Mag enclossd 26

DNKIDLI Forest Officer

Purj Wildlife Division, py;
MnrrmNn.E,_"-'-f- 4 /o 209 *,;HZE,
Copy forwardad ¢ the R

egional Chjas Conservaty, of Farpg
infarmatign el necessa

5, Hhuhanemar Circla, gy
Ty action,

Uhanesygs For

Divlslonal. Forest Officer
Puri Wildlife Division, pyy
Me% o 1.9 .
Copy farwarded [0 the A : q 1 OC] 23

Bk nal Forest Offcer
Purl Wildiife Doty Purf

LAY
W Q o
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OFFICE OF THE DIV
SIONAL FOREST 0
FFICER: PURI WI .
CHAKRFLTIRTH AR OAD, PURK TEZU{J?LDUFE DIVISION:

E-Mail: :
dfo.puriwl@odisha.qov.in, Tel-06752-228261

énai;ndo ;Jo: 366 3r-70000
. Puri, the, c; ™ December, 2023,

Ta
The Conservator of Forests (ET)

Olo t!'lﬂ Prfngipal Chief Conservator of Forests (Wildlife)
& Chief Wildlife Warden Odisha, Bhubaneswar.

Sub:- EC & CRZ Clearance in
respect ' . Y
(SJIA) under Puri Wildlife Dmpslunf’f *Shree Jagannath International Alrport at Purl

Ref:- Your Office Memo No. 12928 / CWLW-FDWC-FD-0059-2023, ¢t.04.12.2023.

captioned Subject, the

In inviting a kind reference to the above cited meme on the
Proposal with specific

point wise compliance of granting TOR, EAC has recommended the
conditions is furnished below.

e State Govt. stating that, the
or Wildlife Sanctuary and also
whether officially notified or

1. A Certificate from Chief Wildlife Warden of th
proposed project doesn't intrude any Mational Park
doesn’t interfere with any important Wildlife corridor,
not.

# In compliance to the above, it is intimate that, the entire proposed project is

outside the protected area of Balukhanda Wildlife Sanctuary and its Eco

Sensitive Zone, The area is 8.95 Km away from the Eco Sensitive Zone of

Balukhanda Wildlife Sanctuary. The aerial distance map on 5ol Toposheet is
enclosed as Annexure-1.The Sanctuary has been nolified under Section 18 of
Wildlife Protection Act, 1972 by vide no-15216-BF (W)-65/87-FF4H dt. 1% Sept.

1987.
2. Impact of proposed project on bird movement
in the regiaon.

in particular and Wildlife in general

hserved around Mangala River. Chilika lake is situated
Km. West of the site where bird migration path will not
re are presence of major Wildlife noticed Viz.
long raging animals are using the
impact on Wildlife in general.

,

» Mo Bird activity was 0
at an aerial distance of 21
impact aircraft operations. The
Spotted deer, Jackal, hare. Mastly, these
adjacent Forest area. Hence, expecting least

Divisic mﬁ-‘ﬂr%ﬁ%rices.
= : } PurkVildlife Diviston, Puri

~y ~ " b W . ; 1

Mermo No. 136 Tyt 05+ 2: 2025, -
Copy forwarded to the Chief General Manager (Env.), O/o the IDCO Odisha
kind information and necessary action with raference to his

Ay
-~
Divisiopd ' oregk-Oriicer

Purl vWiidlife Division. Fun
#

Bhubaneswar for favour of your
memo no 38437, dt. 02.12.2023.

-
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& CHIEF WILDLIFE WARDEN, ODISHA

Government of Odisha, Forest, Environment & Climate Change Department
PRAKRUTI BHAWAN, PLOT NO.1458, SAHEED MAGAR, BHUBANESWAR- 751007

Phone: 08742602250, Wehsite; vaw.wildlite.odisha.gay in, Email: adishawildlifa@gmall.ean

ND-_&gﬁ B ] CWLW-FDWC-FD-0059-2023
Dated, Bhubaneswar the 29  February, 2024

To
The Chief General Manager (Env.) ;
Odisha Industrial Infrastructure Development Corporation
(A Government of Odisha Undertaking)
IDCO, IDCO Towers, Janpath, Bhubaneswar — 751022
Sub: EC & CRZ Clearance in respect of Shree Jagannath International

Airport at Puri
Ref: Your Letter No.HO-CGM(Env.)/321/2023/38435 dated 02.12.2023

Sir, _
| am directed to furnish below the information requested vide your letter

under reference. _ -
1. The propesed project does nat include any National Park or Wildlife

Sanctuary and also does not interfere with any important wildlife

corridor, whether officially notified or not. o
2. Impact of proposed project on bird movement in particular and wildlife in

general is minimal, _
A copy of Memo No.7366 dt 05.12.2023 of DFO Puri WL Division in this

regard is enclosed herewith for your reference.
Yours faithfully
Encl: As above [A
) s ), 'Lv[ U‘]Jl i "-"'hf
Chief Conservator of Forests (W1 -111)
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STATE FOREST HEADQUARTERS, OIMSHA B
OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS & MoV

PLOTNO, GD-2/12, ARANYA BHAWAN, CHANDRASEKHARPUR
BHUBANESWAR-751023

No.

Dated. Bhubaneswar the

E-mail-: nodal.peclodishaipmail.com
'LP.'.

191 (Airport) - 357/2023
May* 2025

9

= dh

[

I'he Deputy Inspector General of Forests (FC)

Government of India,

Ministry of Environment, Forests & Clirate Change (F.C. Division)
Indira Parvavaran Bhawan. Aliganj, Jor Bagh Road

New Delhi-110003

Diversion of 27.887 ha of DLC forest land for construction of Shree Jagannath
International Airport (SJIA), Puri in Puri (Wildlife) Division — Compliance to

Anra o — %l

Pvesrvrns - N /57

Apropos to the above, the Gol, MoEI' & CC (FC Division), New Delhi vide online EDS

Sub:

online EDS dated 10.12.2024 of Gol regarding,
Re Online EDS dated 10.12,2024 of Gowvt. of India,
Sit
fitad 101220

cempliance based on the report of DFO, Puri (WL) Division is as follows-:

I. Proposed project site is close to nesting ground of olive ridley turtles, a Schedule | |

species,

24 has requesied 1w furnish the compliance to 09(Nine) nos. of observations. The

In this regard, following are the details of Sporadic nesting in the Puri coast adjoining the

project in the Brahmagiri Range of Puri Wildlife Division as per the information of DFQ, Puri

Year 1 2019-20  2020-
21
Number of | (1 N
Protection
Camps B |
Number of | - il
l!ulr.lwr_\ units . '
Nests Detected | 18
Fgps Colleeted | - | 2235
Hatehling ! 1517
released |
Number  of | 213 | 54

~dead turtles

| 2021- | 2022

| 2023-24 | 202425 as |
n |23 on
| | | 20.03.2025
[ 02 R 02 | 02
_ | |
02 02 02 | 02 |
|
65 145 162 345
T2 a6l | 1te6l | 3o
00 118 | 9344 | e
) : 1127 |4

Page | 1
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\ce reporl was submitted by
DS dt. 19.07.2024 (Observ

pCCF, Nodal vide |etter no.

" n this regard, a detailed compliar ,
ation-1). The report 15

21733 dt, 30.10.2024 while complying the E

enclosed here with as (Annexure-1).
WL & CWIAV has agreed with the report of DFO,

" In the said compliance report PCCF(
o with the financial support by

Puri (WL) Division regarding the mitigation measures 10 he take

sporadic nesting of Olive ridley turtle in the nearby coast 0}

the project proponent as there we
ed the proposal from wildlife point of view.

(e-specific wildlife conservation plan can be o
of PCCF(WL) and

the project and have recommend
rmulated,

Considering the above data a si

where in the detailed mitigation measures can be taken up, with the approval

CWLW before final forest clearance of the project.

lose and contiguous with the Dolphin

3. The sea which abounds this project area has been ¢
is mandated

habitat and hence further study, documentation and conservation of this arca
before taking any further decision regarding this mega development project.

There is presence of Dolphins in the Puri coast nearer to the project site. Regular annual

Dolphin census is taken up in the coastal water of the state by Forest Department. The following

are the census report in Brahmagin (WL) Range, as information received {rom DFO {(WL) Puri

Year | Dateof Estimation | Dolphin Species [ Numbers

2020 ~ [gmzees |- s
2020 |17012021 - S S ——
N T S N R |
(2023 |21.01.2023 _|Bottlenose |1

2024 | 21.01.2024 | Bottlenose |24

(2025 |22.01.2025 | Bottlenose [2__

Accordingly, as recommended by FAC, a study is being taken up by Zoological Survey

of India, Regional office, Gopalpur as requested by the project authority (Commerce and
transport department) vide Letter no. TRN-AV-CEN-0001-2021,3787/1 dated 18,03.2025
(Annexure 11) for a detailed study on Dolphin habitas in the coast of Punt nearer to the project
which have heen aceepted by ZSI.

The study report findings and the Conservation measures as recommended will be taken

up in the SSWLCP prepared for the project.

3. The Cn‘:utru!_ﬁsm'n E'lylw'.l:,r (CAF) in Chilika Lake appears to be close to the airspace
where ‘!hlS project is envisaged to be operated. This too needs further study and impuet
analysis and protection needs to be aceorded to be accorded to this CAL,

Page | 2
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1t is worthwhile to mention here that the airspace in the vicinity of the project is already
_ in operafion by flights from Guwahati, Kolkata and Bhubaneswar fo Chennai, Bangalore,
Hyderabad, Vizag and other southern cities of India and the traffic is growing by the day from
ongoing operations. All such flights usually pass over Chillika lake through the said Central
Asian flyway and no adverse impact on migration of birds have been noticed.

Moreover, the report of COF (WLL-UD, Office of PCCFWLY & CWLW, hased on the
veport ol DFO(WL), Puri Division that the impact of the proposed project on bird movement in
artieular and Wildlife in General is minimal. Copy enclosed as (Annexure-111)

However a8 recommended by FAC, i study is being taken up by Zoological Survey ol
[dia. Regional office, Gopalpur as requested by the project authority (Commerce and transpor!
department) (Annexure-11) for a detailed study and impact analysis of the project on migratory
birds in the Central Asian Flyway (CAF) in Chillika lake and have been accepted by ZS1.

The study report findings and the Conservation measures as recommended will be taken

up in the SSWLCP prepared for the project.
4. This proposal has not been presented as an integrated project. The six-lane express way
which links Bhubaneswar airport to Puri airport supposedly to be built along the coastline
is not a part of this project proposal. Nor is the approach road to the airport is a part of
the current proposal. It appears that facts are not presented in an integrated manner.

[he six-lane expressway linking Bhubaneswar and Puri is not a part of the said Airport
proect which will be executed by a separate agency itself. So, the fact that not including the
axpressway in the Airport project FDP is correct.

There is already an existing road linking the airport to the new Nabakalebara road

adjacent to Sipasarubali in Puri town which will be appropriately developed as connecting road
to the zirport. So, no new approach road is required for the same and that is why no approach
road is included in the Airport FDP.
3. At present the proposed airport at Brahmagiri is neither connected by any express way
or highway to either Ganjam or Khordha or Jagatsinghpur. Hence, justification for having
the project to conneet Puri, to cities like Jagatsinghpur is not correct, as per the report
submitted by the Regional Office. In fact, the proposed airport at Brahmagiri is at an
approximate distance of 29 km from Puri town itself and hence defeats the very purpose
cited for having this project in an ceologically fragile area like Brahmagiri {Puri).

The upcoming coastal highway can be linkage 1o Japasinghput, Khordha, Berhampur and
other nearby cities from the proposed nirport at Sipasurubali near Pun, Moreover, there awe
dready connecting roads Lo all these wwns. The proposed coastal highway project in Odisha

ader Bharmtmala Pariyojona, will also be passing nearer to the project which will also act as
njur connecting oad to different nearby citics: The airport site 15 only about 3.3 kms from
serinhera! mew Nuhakalebara road of Purt (own

Fage
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ecautionary and reme | as pe the EC mndi!inns and
All preca it ry and re rdial measures will be taken up s p I = s
I'b\* ﬂ EH_ | (]f..CI E r b
d t clear: ipulatiﬂns o safe guard the coastal E:tui{}gy ol the nea Y ar COVE] - IHL
1 | |[ 1 i W![] HISD !H:! l'..'-.i|-\",_'l't i
iy ¥ Xternal agency as detailed in the CIII.{GIH}_{ pari

consideration as mitigation measures.

0. The expansion of Biju Pattnaik airport can be faken up in other locatinns, “Ifhrh::::;
connectivity like Jagatsinghpur, Khordha or Berhampur and not at the n.nsr.ﬂ t'dzi
environmental loss and at the same time exposing the area to various vagarics m";' _[ A
nfluence, cyclones and which is being frequent in both number as well as severity ]:_*
cutting down 13000 trees which now act as bio-shicld and coastal shelter belt. The Vp_

and MDF erown density in non-forest land having the ocular look of forest as per Writ

Petition 202/1995 and having high density of vegetation, has not been taken inte account in
the current proposal,

The justification for locating of a separate Airport at Puri instead of Jagatsinghpur.
Khordha or Berhampur were compiled vide PCCF, Nodal letter no. 19133 di. 25.09.2023 in

compliance o letter no. 3-0RC59312023-BHU dt. 18.09.2023 of the DIG Forest (Central), Gowt,

OF India, MoEF & CC, RO, Bhubaneswar {Observation-2) Copy Enclosed as (Annexure-1V),

[he location of the project has also been finalized by Civil Aviation Depariment. Govt of Indiz.

ur the pre-feasibility report of AAL MOCA (Ministry of Civil Aviation). Same is enclosed as
(Annexure-V).

The environmental loss thar may be caused due to this project will be

compensated/minimized following the remedial measures of EC, Forest clearance conditions and

the remedial measures to be taken up as per the study reports by external agency i.c. 281,

The maximum number of trees in the project area that need 10 be felled are planted twees

¢f mainly Cashew nut and JThaun (Casuarina) as reveals [rom the tree enumeration abstract.

As per the tree enumeration report there are 12213 number of trees over an area of

353.833 Ha. Non forest land, owt of which 9151 trees are of species of Cashew, Jhaun
(Casuarina), Acacia and Noni (Gireat Morinda) which are mostly planted trees and there is no

natural regeneration in the area. These trees are top broken and in a moribund form due to bioric

end other interference. The report of DFO(WLY, Puri Division regarding the condition of the

vegetation in the project area is enclosed as (Annexure-v1),
the phenology and branching patiern ol the Cashew trees are such that with a smaller

number of trees also the Lanopy appears (o be large and in this case m the non-torest aren, there

are 6004 numbers of cashew tree which constitute almost 50% of the total tree population over

an area of 353.833 Ha,

The plots in the 353,833 Ha of non-farest land are even nat included in the DLC report

188
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~ 128 -
As such the tree density in the area of the non-forest land 15 only 35 tree/Ha, as per the
cnumeration hst. The tree enumeration st is enclosed ny (Annexure-VIT)
Considering the fier that, the trees are in the non forest land in scattered patches, and
considering the density of trees/Ha, it may not be taken as forest for application of Van
(Sanrakshan Evany Samvardhan) Adbiniyam, 1980 and in the light of definition of forest jn 202

Lradavarman Lases

7. The INS Chilika, which is a naval base is at a close distance to the prﬂpfrml airport site.
Whether the opinion of the Defense Ministry has been taken into cu.nmdcmllrm II".V "':J'
sate Government before proposing this project site needs to be ascertained and evaluate
from Defense point ol view,

No objection centificate has already been obtained trom Ministry of Defence, Govt O

India. vide letter no. 2(11V2022/DIIAF) dt, 01,01.2025, same is enclosed as (Annexure-VIIT).

8. The User Ageney has already violated the FC Act by r.'o.n_slructing a Itl.nn-met_tf
Boundary wall which extends up to sea line, Action needs to be initiated for vielation of F(
Aer, 1980,

the boundary wall constructed over the project arca was a temporary one and was done
w prevent the encroachment of the land by the local people, The construction has already been
dismantled. The report of DFO, (WL) division Puri in this regard is enclosed in (Annexure-1X).

turther, report has been made by DFO, Puri to Collector, Puri under intimation 1o
concerned Tahsildar for taking necessary action at their end under Revenue law as the DLC
Jrestis revenue land, vide letter no. 2000/3F-18/2025 dt. 12.03.2025 (Annexure-X).

The temporary linear boundary wall was constructed on the site prone to encroachment
¥ e contractor of HXCO, leaving the other sides open. The constructed temporary wall has
already been dismantled. DFO(WL), Puri have also reported that no damage was made to any
cectation. The temporary wall was constructed only to prevent encroachment and was done 1

poad faith,

SoA detailed study an the habitat and migration voute o olive vidley turtles as well as
Ireawaddy Dolphin along the entire const of Puri necds o be observed for a stipulated
perod of al least one year and after ascertaining their number, presence and migration
aathway of dolphins, A detailed action plan needs to be drealted for their conseryation auod
profection,

A regard study on Oljve Riclley Turtle in the coast of Puri is concerned, the

T AT
vh wdih

weepdy detled study on mprarion nesting of Dlive Tadley Taetle in the cotstal aren of

Odisha by Wildlife Instnee ol India, One stch study with detailed of g,

abiot, pesting vle by

Dr Bivash Pandav and B Chovdbury ol WII is enelosed lere with as (Annexure-XI).

Page | 5
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¥
The details of the spnrathc nesting data, ete for the last few years in the Puri coast of

Bmhm',],gln midh fe RﬂI\E‘E in Puri d||,|1510|1 ha\-‘e bl:ﬁn mCﬂtIDﬂ(‘.d in '[hﬂ CUmPhanCE para to
EDS-1.

As regard presence of lrrawaddy Dolphin in the coastal sca of Brahmagiri wi ldlife Range
(where the project is coming) is concemed, il is evident from the census data of Dolphin for last
- : - o M 1 by e
SIN years furnished at compliance pars of ED$-2 that the presence of Irrawaddy Dolphin in the

Coastal water nearer 10 the project in Brahmagiri wildlife Range 1s Nil.

However, as recommended, a study is being taken up by Zoological Survey of India
Regional office, Gopalpur as requested by the project authority (Commerce and transport

department) (Annexure IT) for 3 detailed study on habitat, migration, threats and cornservation
need of Dol

phins, Irrawaddy Dolphins and Olive ridiey turtle in the coast of Puri

In view of the above compliances to the EDS and observation of the AC dr. 28.11.2024
the Stage-1 conditional

clearance may be issued in favour of the project and all the stipulatio
reparding the studies and mitigation measures will be taken care before the Stage-I1 final

approval by way of preparation and approval of the SSWLCP by PCCF(WL) & CWLW for the

project taking into consideration the study reports and the mitigation measures to the probable
o

adverse effect of the project on wildlife in the zone of inAluence of the project
In view of the above, the compliance 1o the online EDS dated 10122024 of the Govt. of
rdia, MoEF & CC (FC Division), New Delhi is sent herewith for favour of kind information

and necessary action,

Encl: Compliance in one set

~

Yours fai thiuly

- o

Mededitional- Pl’lltﬁ,tp"ﬁ e In\' Conservator of Forests
lorest L)wcmu.:l..!u Nodal Officer, FC Act

Memo No. | 500 . 27 0508

Copy forwarded o the Deputy Director General of Forests (Contral), Government of
Ministry of Environment, Forest & Climate Clange,  Regonal  Offiee, A3
Chandrasekharpur, Bhubaneswur-751023 for favour of kind information and necessary setion

with reference to online EDS dated 10122024 of the Govt. of India, MolF & ©C (¢
hvision), Mew Delhi
] 3 Cu-*r“f'!«‘w..t»p tw Bk §g

India,

\ o S
T

|1
FIl %

Cluet Consebvator of Forests (Nodaly
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Lovernment of Odisha Avioguse - X1V
Commerce & Transport (Transport) Department N
LEEET : e /5
No. TRN-AV-GEN-0001-2021 __ 4987 /7, Bhubaneswar Dated A8

From
Debadutta Suranjita Jena, OAS (SAG)
Additional Secretary to Governmant
To
The Officer-in-Charge
Estuarine Biology Regional Centre
Zoologi:al Survey of India
VIOEFCT, Government of India,
Hilltop, Gopalpur-on-Sea, Ganjam, Odisha, 761002

Sub: Request for conducting studies on adverse effect of the proposed Shree
Jagannath International Airport (SJIA) at Puri

In inviting a reference to the subject cited above, | am directed to 53y
that Commerze & Transport (Transport) Department desires to hire you as
Consultant on the following works,

11 Toconduct study on adverse effect of the above Project on migratory birds
of the Central Asian Fly way in Chilika Lake, Odisha to scientifically assess
the potential adverse effects of the airport development on bird
populations, their migration patterns, and associated habitats.

21 To conduct study on Dolphins habitats, Irrawaddy Dolphins and Olive
Ridley Turtles in the coast of Puri, Odisha which aims to assess the
rpopulation, habitat, threats, and conservation needs of these dolphins to
suUpport sustainable management and protection efforts,

Site Clearance Certificate’ has been issued by Government of India 1o t1e
>tate Government for the Project and NOC has been obtained from Ministry of
Defence for setting up of International Greenfield Airport at Puri, Commerce &
Transport Department as Project Proponent has filed Environment Clearance
anc Forest Claarance respectively for Shree Jagannath International Airport

)AL at Purl through Consultants engaged i.e. Forest Clearance by SPARC and

cnvironment Clearance by EIL.

Aline o confirmation may be submitted with detailed scope of wari

1ates for aayment by the Repartment for conducting the above

halked out in cansultation w ith IDCO/SPARC
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MemoNo, ~1r¢ T dated Iq,r'i‘btﬂ?ﬁ

Copy forwarded to CGM (P&C), IDCO/Forest Consultant, SPARC for
information and necessary follow up action, :
.I'!u ,

Additional Secreta‘rv fo Government
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To.
21:; 11C Sadar Police Station,
SFRC

Sulx L i
b FIR of Destruction of Compound wall for the work of spnstruction of

Boundary wall of Puri Alrporl at Putl.

Sir, 2
[ ant to intimate that as per direction of he Govt, IDCO has up
Puri & this wor

“Construction of SFRC Boundary wall of Puri Alrport at
s have destroyed the

As per the site report, it is found that sore miscrean . e
compound wall at various points, 50 necessary action may be taken &t your end 10 resolv
the case. ‘ ,
s fa.]‘[hfl-ljl}
s\ (1] Ef’ —
Y ,_-r-*"f-_';t? .:2'
Dium-i 3epn
‘ [DCO Biwibaneswar
Memo No: "9.:‘\-"31 Dt ?‘éa% AT
Copy submitted 12 the Superintendent Police,

2nd necessary action.

. o
Memeo Mo {a..‘g-.- . Dt 31'5‘?& ?lkﬁf\? v 2 i
Copy qubmitted 10 the Sub-Collectar, puri for favour of kind mfir_:_lgnun an
pecessary action. Fli . .-»-[:i}uf}-'
Bk " n‘a g
A\ pivistieal ﬂead’ﬁ{?r\ i
IDCO Bhribaneswar

_— ,..,Q;s..m_._;:}.;:t..z.',«.};-ma«}
wemo :C u;.;;-ﬂ‘-”b " itred 1o the Chief General Manager (P&C), 1DCO, BW\W for
favour of kind information 23 pecessiry action. ’. ["‘;-ﬂ': _;t;-'f'\,ﬂﬂ-*r;;tn'ﬁi,,

W yivieiond| Head RCTLITY

IDC O hubaneswar

Taaniriel Infiuitanchint ey ibipmasl Curpariin
b L i d af (hJimbn Wbk g |
) Tusies, bty b, Wabicim b, Thlida- 120
ity i, Tilfwew it

hdlibe
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F. No. 1A3-22/10/2022-IA.111 [E 177258]
Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division|
Indira Parvavaran Bhawan
Aliganj, Jorbagh Road
New Delhi- 110 003

Dated: 29 March, 2022

OFFICE MEMORANDUM

Subject: Clarification regarding activities which can be undertaken for
securing the land prior to grant of Environmental Clearance-
regarding.

As per the provisions of Environment [mpact Assessment (ElA} Notification
3006. the project or activities [New/Expansion/ Modernization/ change of product-
mix or raw material mix] listed in the Schedule to the said Notification would require
prior Environment Clearance (EC} from the concerned Competent Authority before
undertaking any construction work or preparation of land by the project proponent,
except for securing the land.

2. In this regard, Office Memorandum No. J-11011 /41 /2006-1AI1{1) dated
19/08/2010 clarified that while securing the land, no activity relating to any project
overed under EIA Notification, 2006 including civil construction can be undertaken
at the site without prior EC except fencing of the site to protect it from getting
ercrpached and construction of temporary shed|(s) for the guard(s).

2 Over a period of time, various options other than conventional barbed wire
and wall fencing, have come into existence, viz., use of pre-fabricated structures, pre-
cast compound wall etc. Further, in order to secure the land, the project proponent
may need to have water and electricity connection. in view of the same, it has been
decided by the Competent Authority in the Ministry to explicitly clarify that following
activities can be undertaken by the project proponent for securing the land.

Fercing of the project site by boundary wall using civil construction, barbe
wire or precast/ prefabricated components,

ii, Construction of temporary sheds using pre-fabricated / modular structurs
for site office/ guards and storing material and machinery.

il Provision of temporary electricity and water supply for site office / guards only

1 The above activities shall be undertaken subject to the following:




— B

and, no activity shall be
site till the Stage Il Forest Clearance is obtained under th

of Forest (Conservation) Act, 1980, In case of applicability of Wildlife
Clearance, nEcessary permission from Standing Committee for National Board
for Wildlife (SCNBWL shall be obtained under the Provisions of Wildlife
Protection Act. 1972,

. In case of felling of treey if any, requisite
Department,.fﬁt&itltun' Authorities of the conce
be obtained.

W The investment made by the Proj
of the applicable clearancey
shall be entirely at the cost

initiated at the
e relevant Provisions

Permission from the Forest
rned State Governmen shall

on the above, in anticipation

Provisions of the Acts/Rules.
and risk of the Proponent,

. the works of the aforesai
the project for grant of EC which shal;
i ElA Noetification 2006, as

. This Q.M.

dated
mpetent Authoripy
[AK. Agrawal
Director
To
1 Chairman, Centra] Pollution Control Board [CPCE)
2. Chairman of all the Expert Appraisal Committees
3 Cha.irpermn; Member Secretaries of a]] the SEIAAs/SEACS
4 Chairpersuns{ Member Secretaries of all BPCBs/ UTPCCs
3

. All the Officers of LA. Division

Copy for in formation to:

PS tn Honhle Minister lor EI‘.'.':iI‘i‘-“;.".I!L"ui. Parest and Climisie Clidnge
PS to Hon'ble Msg (EF&C()

PPS p Secretary [EF&CC)

PPS to DG (FC) & 35

PPS to AS(TK) / As (NPG)/ ASIRS)
PPS to.Jg [SKBj

Website, MUEF‘&CC;’G uard file,

= L

il‘ '
. % *
. ﬁ\"‘ﬁk}w& ¥

AN Paga2:¢2
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. The land should be in the legal possession of the project proponent and all
statutory approvals in respect of the project site should have been obtained.

L. In case of involvement of any forest land, no activity shall be initiated at the
site till the Stage [l Forest Clearance is obtained under the relevant provisions
of Forest (Conservation] Act, 1980, In case of applicability of Wildlife
Clearance, necessary permission from Standing Committec for National Boare
for Wildhife (SCNBWL| shall be obtained under the provisions of Wildlife
Protection Act. 1972,

. In case of felling of trees if any, requisite permission from the Forest
Department/ Statutory Authorities of the concerned State Government shall
be obtained,

w.  The investment made by the Project Proponent un the above, in anticipation
of the applicable clearances under the relevant provisions of the Acts/Rules,
shall be entirely at the cost and risk of the proponent,

3. However, the above dispensation would not entitle the project proponent to

claim fait accompli with regard to grant of EC or any other applicable permission

from any concerned statutory authority and further, the works of the aforesaid
nature shall have no bearing on appraisal of the project for grant of EC which shall

follow the due process and procedure as laid down in EIA Notification 2006, as
amended.

B, This O.M. is being issued ir Supersession of the earlier O.M. dated
19/08/2010 and with the approval of the Competent Authority.

3

—

(A.K. Agrawal)
Director

1. Chairman, Central Pollution Control Board {CPCB)

2. Chairman of all the Expert Appraisal Committees

3. Chairperson/Member Secretaries of all the SEIAAs /SEACs
Chairpersons/Member Secrataries of all SPCBs/UTPCCs
All the Officers of [.A. Division

Copy for information to:

PS tn Hon'ble Minister for Environment, Forest and Climaie Change
PS 10 Hon'ble MoS (EF&CC)

PPS to Secretary (EF&CC)

PPS to DG (FC| & SS

PPS to AS(TK) / AS (NPG)/ AS[RS)

PPS o JS (SKB)|

Website, MOEF&CC /Guard file

[#]] _-J'-

*-l-ﬂ'\u:r-,‘..:-lru—-

196

)




197
e opine = KU

“w &

— I X9~

Mirnstry of Environment, Forest and Climate Change £ A'QW%UM = é

Coastal Erosion

P

Fosted Cn: 04 DEC 2023 3:23PM by PIB Delin

me stretches of India’s shoreline are subject Lo varying degrees of erosion due to natural causes or
anthropogenic activities. The coastal erosion does impact coastal communilies residing in the erosion
prone areas including fishermen communities. National Centre for Coastal Research. (NCCRJ). an
attached office of the Ministry of Earth Sciences. Government of India has monitored the shoreline
changes for entire Indian coastline using multi-spectral satellite images along with field-surveyed
data for the period 1990-2018. It is observed that 33.6% of the Indian coastline was vulnerable to
erosion. 26.9% was under accretion (growing) and 39.6% was in stable state,

Under the shoreline mapping system undertaken by NCCR. 326 maps were prepared for the snure
Indian mainland coast for identifving vulnerable areas to coastal erosion in 1:23000 scalz. along with
69 district maps, and 9 States and 2 Union Territory (UT) maps. A report on "National Assessment of
Shoreline Changes along Indian Coast" was releasad in July 2018 and the report was shared with
various Central and State Government agencies and stakeholders for implementing shoreline
protection measures. An updated version of Atlas. along with a digital version of the report
containing all the maps. was released on 25™ March 2022,

The study by NCCR reveals that the shoreline changes are combined effect of natural and human
activities and the receding coastline will cause loss of land/habitat and the livelihood of fishermen in
terms of losing the space for parking boats, mending nets and fishing operations.

The National Centre for Sustainable Coastal Munagement (NCSCM} has undertaken a derailed sty
- Statewise, beachwise, the lindings of which are given in Annexure,

Fhe Government of India is committed for taking proactive steps in combating sea erosion and
protection of India’s coastal areas and the coastal communities. Some of the unportant meusures

taken are as {ollows:

1. Ministry ol Environment, Forest & Climate Change has delineated the hazard line
for the entire coast ol the country, The hazard line 15 indicative of the shoreline
changes, including sea fevel vise die to climie change. This e s o be used
agencies in Coastal Stites as a toul G Disaster Management neluding planming of
adaptive and mitigntion measures. The hazand line features in the new Coasta
Zone Management Plans of the coastal States Union territories approved by the
MoEFCC.

MoEFCC has nontied Coastal Regulation Zone Notilieativn, 2009 with 4 view t

vinserve il protedt coastal stretehes, manne areals ] W ensuiee s alilel

worty to the fsher wnd other loeal eommmmines, The coustal reculitions
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o Anvapalli Beagh

usmrunugu Beach
@31]1}5“—'21’ Beach

P

Chandipur Beach
mhandmhaga Beach
Dagara Beaeh

Dhabaleshwar Beach
Gahirmatha Beach
ganjam Beach
Gopalpur
Hukitola Beach
Konark Beach
Paradeep Beach
Parikud Beach
Pentha Beach

Puri

Ramchandi Beach
Satabhaya Beych
Satpada Beach

Sonapur Beach

~07

Status

Erpsion
Acerelion
Erosion
Accretion
Aceretion
Acetetion
Erosion
Ateretion
Erosion
Accretion
Accretion
Accretion
Accretion
Aceretion
Erosion
Aceretion
Averetion
Erosion
Aceretion

Aceretion

Area (Sq. m)

07647118

(6789635

IN8246.70

[38066.82

1049003

3815427.09

T6663.07

57089912

346758

T946.11

5651304.28

20579.78

684719.25

4090168

364551406

42295 54

8457319

H494576.08

L9003 73

3823 Fn
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“ : @,@aﬁ OFFICE OF THE REVENUE INSPECTOR, GORUAL
LtNo- 113  Dt-26/09/2025

T

The Tahasildar, Brahmagiri

sub: Report regarding un .authorised construction of Boundary wall in forest land and non Aforest land which is
siolation the provisions of the Van ( Sanrakshan Evam Samvardhan) Adhiniyam 1960

pef Office ol the Divisional Forest olficer Puri Wildlite Division letter No 2000 DE 12/03/202%

Tahasil Office prahmagiri Memo No -5214 Dt 26/09/2025
Sir
With reference to the subject cited above, | have conducted an inquiry and asked villagers of

Narasinghpatana and Sandhapur , they told that an unknown person was illegally constructed 3 boundary wall ove'r
the forest land of Mouza Sipasurubuli Ps No 78 The land details have given below

| Remarks __

| ~ Consofidation (R _
hatano | Plotno Area(in Ac) | Kisam

| 520 26-‘-1_6 _[I_ia!a_vat;-_ni | Boundary i'
|

N {3.88 | Bagayat-ll wall was
| B : | 27.04 l. Bagayat-l | constructed
1139 1434 Patita just partly of

lﬁ these plots

Then the boundary wall was evicted in Waonth of March 2025 by that unknown persan. Ihis1s for fawaur oF yobs

kind information and necessary action.

Your's faithfull

Ay

R&\M Gyrealns

Goru™

pedf_‘.‘
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OFFICE OF THE TAHASILDAR BRAHMAGIRI

E-mall Id-tah.brahma-od@nic.in

(Revenue Section)

Letter No: __AEH & th:__LD_hD_}El};

Te v ols ‘ I 4 |
" ]
The Additional District Magistrate (Revenue), Puri

Sub: - Status of action taken against the erring officials regarding violations of van (Sanrakshan
Evam Samvardhan) Adhinlyam.1980 by constructing a boundary wall over the forest and
non-Forest land of Shree Jagannath International Airport at Puri.

Ref:- Memo No.2001/dated.12.03.2025 of DFO, Puri Wildlife Division, Purl & Letter No.
2000/dated.12.03.2025 address to the Collector & District Magistrate, Puri,

Sir,
With reference to the letter on the subject cited above. 1 am to Inform that, the matter

has been already enquired by concermed Revenue Inspector, Gorual along with Revenue
Supervisor and submitted his present status report regarding violations of van (Sanrakshan
Evam Samvardhan) Adhinlyam.1980 by constructing a boundary wall over the forest and non-
Forest land of Shree Jagannath International Alrport at Puri. After Spot visit along with R.I. It is
ascertalned that, one an unknown person was lllegally constructed a boundary wall over the

forest land of Mouza Sipasurubull, PS-78. The land details given below

Consolidation Land Record
| Khata No. " pPlot No. Area (In dec.) J Kissam |
.' 96 | Ac,2.646 Bagayat-111 |
| :—gé_ Ac.3.880 Bagayat-III
116 | Ac.272.04  Bagayat-IIl

' 520 | 139 "~ Ac.14.34 Patita f



In this connection, one encroachment case bearing no.76/2025 has already been initiated
under section 6,7 of O.P.L.LE Act. 1972 after receipt of "G” Form submitted by concerned
Revenue Inspector, Gorual, During the course of enquiry, It is learnt that, the boundary wall has
already been demolished by the unknown person from the case land. Now the suit land is free
from encroachment. However, a copy of R.1. report Is enclosed hetewith for your kind perusal.

This is for favour of kind Information and necessary action.

. | ’ ‘ Your' Fa Iy
%mo#f
Tnh-:]Edari Brahmagiri
Memo No: __ 244 /Date: __j_ul_lﬂljﬂilé- m*:kg;':

Copy submitted to the Divislonal Forest Officer Wild Life Division, Puri, for
information and necessary action with reference to his Memo No.2001/dated.12.03.2025.

(-Elg WU

Tahasildar, Brahmagiri
TAHASILD
BRAHMAGIR:
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